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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
ORIGINAL APPLICATION NO. 61/2024/EZ
In the matter of :
Hitesh Sharma
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EXCEPTION AFFIDAVIT BY RESPONDENT NOS. i5 AND 16 T0O 1. -

“7PORT OF 8 (EIGHT) MEMBER'S COMMITTEE DATED NOVEMBI
~022 CONSTITUTED BY HON’BLE NATIONAL GREEN TRIBUNAL.

I, Ashis Arnab, aged about 65 years, son of Late Amiya Kumar Arnab, b
necupation: business, residing at Plot No. 2/8, Sector “A”, Metropolitan
“ooperative Housing Society Limited , Canal South Road, Kolkata - 70010

P.S. Pragati Maidan, do hereby solemnly affirm and say as follows:

'} I 'am the Secretary of Respondent No. 15, herein and | am the

Respondent no. 15 in the Application and as such [ am aware of the
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3)

4)

X

fact and circumstances of the instant case and am competent to
depose as to the same. [ am affirming this affidavit for myself and also

on behalf of respondent no. 15 and | am competent to do so.

I have received a copy of the report filed by the 8 members’ committee
dated November 10, 2022 in O.A. No. 25/2016(EZ) pursuant of the
direction of the Hon'ble National Green Tribunal dated January 03,
2022 (hereinafter referred to as the said report). I have gone through

the said report and have understood the contents and purport thereof.

Without prejudice to my rights and contentions, at present, I am

restricting this affidavit to deal with the report filed by the 8 members’

committee and rest will be deemed to have been denied and disputed.

The instant Affidavit is filed by virtue of the liberty granted by th:
Hon’ble National Green Tribunal in O.A. No. 61/2022/EZ (Hitesh
Shama Vs Sabhasachi Mullick Chowdhury & Ors.) to file Affidavit in
the instant Original Application wherein the said report is also under
challenge, in the instant proceedings. Such averments of thr
answering deponents against the said report being the subject matter

under challenge taking exception thereto, inter-alia are contained in

the subsequent paragraphs hereinafter.
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[n the year 2016 and application being O.A. No. 25/2016/EZ was
taken up the regular Bench of National Green Tribunal (Eastern Zone)
along with various other interim applications, being M.A.s and [.A.s
filed therein from time to time, and, diverse orders were passed also in

the said matter from time to time.

On January 03, 2022 there was a special Bench constituted in
National Green Tribunal, before which the matter being O.A. No.
25/EZ/2016 had come up. The Hon’ble Bench was pleased to dispose
all applications including M.A.s and L. A.s, by way of an order, inter-
alia constituted an 8 (Eight) member’s committee directing the said
committee to ascertain the factual position about the status and
extent of the wetland and whether prohibition against construction
applies to the area in question or not, in terms of the said order dated
January 03, 2022 so passed by the Hon’ble National Green Tribunal.
A copy of the said order dated January 03, 2022 passed by the
Hon'ble National Green Tribunal is annexed hereto and marked with

letter “A” as Annexure.

Subsequent to the said order dated January 03, 2022, as aforesaid,

the Applicant herein received a Notice of Inspection, and on basis of

which an inspection of “Ukil Bheri”, being the SUbjeCt:/lafDﬁ
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the subject land is not under the preview of East Kolkata Wetlands

Management Authority.

Thereafter, by a letter dated April 27, 2022, the present deponent
herein was directed to appear before the Joint Committee on May 11,
2022, and to submit documents regarding “Ukil Bheri”. The present
deponent submitted a detailed written representation dated May 11,
2022, before the 8 (Eight) Member’s Committee, a copy whereof is

annexed hereto and marked with letter “B" as Annexure.

However, it transpires from the final Report dated November 10, 2022,
itself that the Committee had considered and relied on various
records, documents and nmaterials from the respective
bodies/Authorities and the parties appeared before the Committee as
well, however, such copies were never given/forwarded to the
appearing parties including the present applicant nor were
disclosed/afforded any opportunity to the present applicant go know
the nature thereof, at the time of personal hearing to deal with the

same.

Even the Committee in its final Report is found=to have
T
apparently proceeded against very many memberﬁ d{*&;caetyﬂ{il%ém,_

against the respective owners of Plot Nos. CZ-9B, CZ-al‘ng C*Z‘ae\hdrﬂ
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CZ-15A, CZ-20A, CZ-21A and CZ-26A/B/C inter-alia, ordering
demolition of their premises, unfortunately without giving any notice
or opportunity of hearing as against those plots. The deponent herein
craves leave to render names of persons in respect of whose property
the Order of demolition was issued, nonetheless, without affording
even a notice to appear before the committee or any opportunity of
hearing to any of them. Even some of the aforesaid members of the
society were also made party in the above proceeding, being O.A. No.
25/2016/Z, however, the order of demolition has been passed by the
Committee even without affording any notice or opportunity of hearing

as against any of them also.

The present deponents appearing before the 8 (Eight)} Member’s

Committee followed by submission of written representation and of

participation in the hearing.

It subsequently transpires that the committee submitted iis
report and did not even provide a copy of such report to the present
deponent who had appeared before the committee and filed its

detailed representation, despite several demands being made on

various occasions.
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13) Finally, on November 20, 2024 at the kind intervention of this
Hon’ble Tribunal in the present proceeding vide its order dated
November 20, 2024, the applicant was handed a copy of such report.
A copy of such report is annexed hereto and marked with Letter “C” as

Annexure,.

14) From the said report under exception and plain reading thereof,
it transpires that the Committee has, at its unilateral discretion asked
for various reports, information and documents from several
Authorities including from Kolkata Municipal Corporation, Office of
the District Magistrate, ADM & DL & LRO, Pollution Control Board,
Google Imagery, Chief Technical Officer, EKWMA and many others, on
the basis of which the Committee has reached an unilateral decision
without affording any opportunity to the Applicant or any other
persons against whom the Order of demolition has been passed, in
other words, whose interest are directly or indirectly prejudiced by thie
said order of demolition without providing an opportunity herein at
least for the sake of natural justice thereby rendering the proceedings

before the committee including its finding as nugatory in the eye of

law.
/,{g’- ‘_5_-—:}\\‘1
15) Further it transpires from the Report of/th \’Cblrmntte@}qder
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the representation of the present deponent and assigned or record no 1095

reason for rejecting the same and/or its Applicant to make a detailed
submission dated September 23, 2022, in furtherance of their
representation dated May 11, 2022, the said Committee failed and

neglected to consider or record any submission of the Applicant.

16) In view of the aforesaid, the instant report of the Joint
Committee is an instance of high of gross dewviation to the rules of

natural justice at its every square inches.

17) Without prejudice to the foregoing paragraphs, and in addition
thereto the said Report dated November 10, 2022, is also liable to be
struck down/set aside without giving any effect or further effect inter

alia, for the following reasons :-

a} The Eight (8) Member Committee failed to consider the
representation of the Applicant dated May 11, 2022, or any part
thereof and assigned no reason for non-consideration and/or

rejection thereof ;

b) The Eight (8) Member Committee failed to consider that the

Applicant society purchased several pieces and.- paz"&ellgf J,qn by
/\:v?}g N
virtue of respective Sale Deeds in the Mqu‘éa f@a\y}d\

SRR B
ﬁ / ‘ifﬁd"’!ﬂ‘j :;‘ AR b}
lllu"l

1
‘ m i ]
e i, l“' Ud’.i 150 1-';'51. i 1§

( 5 ( Hadlsra

e

Metropolitan Co-operative Housing Society Ltg



d)

e}

X

Nimakpoktan and became the absolute owner of all that land
measuring a little above 78.66 acres also including the subject RS
Dag No. 267, the details of which were already given in the

representation with substantive documents.

The Eight (8) Member Committee failed to consider the Applicant
society caused development on the entire land, dividing it into

several sectors viz “A” “B” and “C” and allotted them to its different

members, since on and from early 1970s ;

The Eight (8) Member Committee failed to consider that most of the
development works were completed on or before 1980s and
construction of respective houses were made after taking
permissions from the appropriate Authorities of the Government by

the members of the Applicant society ;

The Eight (8) Member Committee failed to consider that the
telephone line, electric connection and other facilities since being
availed there on or before 1980s, proves the said Dag number in-

question to be land and not water body, beyond any doubt or

dispute;

f) The Eight (8) Member Committee failed to consu:ler} th‘apqeven the
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most important road of the city has been constructed on and runs
through, the acquired portion of the purchased land belonging to

the Applicant society ;

The Eight (8) Member Committee failed to consider that after “The
West Bengal Land Reforms Act, 1955” was notified the RS Plots
were surveyed and the RS Plots were divided into various LR Plots
and accordingly both the R.S. dag nos. 267 and 268 of
Nimakpoktan were also divided in various L.R. Plots and land
records were updated as per the physical inspection, and RS Plot
No. 267 was divided into 28 LR Plots and out of which only two
plots were recorded as water body and the other all 26 plots were

recorded as sold lands including ‘Bastu’, ‘Danga’ and ‘Rasta’.

The Eight (8] Member Committee failed to consider and/or call for
the relevant Records of Rights {ROR) available with the Land
Authorities which would have clarified beyond doubt the aforesaid

position ;

The Eight (8) Member Committee failed to consider that in fact RS
Plot No. 268 was also divided into 21 LR plots and out of which

only one plot was recorded as water body and all other 19 plots
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were recorded as solid land i.e. “Bastu”, “Danga” or “Rasta” and as

against LR Plot No. 550 no record was found.

The Eight (8} Member Committee failed to consider and/or call for
the relevant Records of Rights (ROR) available with the Land

Authorities which would have clarified beyond doubt the aforesaid

position ;

The Eight (8) Member Committee failed to consider and/or
appreciate that the petitioner suppressed the fact that most of the
development works of the Society were completed on or before
1980’s and several members had already constructed respective

houses by that point of time ;

The Eight (8) Member Committee failed to consider that after the
“Kolkata Municipal Corporation Act, 1980” was enforced the said
society was brought under the jurisdiction of Kolkata Municipal
Corporation and some communications of 1990s’ have been found
establishing that the Kolkata Municipal Corporation addressed
letters to Metropolitan Cooperative Housing Society Limited for
payment of Development charges and regarding taking over of

roads in the Dag numbers owned by the said society including RS
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failed to consider the relevant documents substantiating the same

as relied on by the Applicant.

m) The Eight (8) Member Committee failed to consider that RS Records

were prepared in an around 1960s and any reference to such
record is bad-in-law as thereafter several Developmental activities
have taken place in the entire Calcutta and they should have at

least consulted the LR Plot information which were prepared in and

around 1985s;

The Eight (8) Member Committee further failed to consider that on
failure to accomplish illegal motives and greed of money the
Original applicant along with his son and associates hatched a
plan to extort money from the Society and its members and when
the Applicant Society refused to bend to their illegal demand, the
Original Applicant of OA 25/EZ/2016 and his son Mr. Sabyasachi
Mullick Chowdhury, in connivance with their other associates in
order to harass and extort money from the Society and its

members have filed this OA 25/EZ /2016,

o) The Eight (8) Member Committee failed to appreciate that the

Original Applicant have claimed himself as Lessee but have failed

.' * nmmw mun&\ +

Agua Tt ilan A

e AN £ lr “
\ EATEREA 2
| Secretary \/‘ N i //
Metropolitan Co-operative Housing Society Ltd. OF WITY G

f: hY ,;1$l$“11n C{' h‘a‘ ~ltd) : )
\e Roqn.liv ¢ J‘ ’ / Cﬂ‘:’
: A \Z =

F
&N

- 8
1899
%1099

§

Pty

<




p)

qQ)

X

to disclose any document in support of his claim as Lessee of the

subject ‘Ukil Bheri’.

The Eight (8) Member Committee failed to disclose and/or
makeover any document to the present Applicant, whatsoever
submitted and relied upon by the OA Applicant before the Eight(8)

Member Committee.

The Eight (8) Member Committee failed to consider and/or
appreciate the Report of the Chief Secretary West Bengal which
clearly shows that the subject ‘Ukil Bheri’ soes not fall under East
Kolkata Wetland which has been factual observation of the Eight
(8) Member Committee also, but despite such aforesaid position the
Eight (8) Member Committee, instead of reporting their parent
Tribunal to that effect inter alia, resulting in ouster of jurisdiction
of the later, further proceeded with the matter in deviation to such

legal position of ouster.

The Eight (8) Member Committee failed to go into and/or ascertain
any of the issues suggested by the present Applicant relating to the

subject waterbody, had which been framed, looked into and/or

answered, would have disproved the allegation of the Original

o A AN

Applicant beyond doubt.

lo |
% L, \Ex
ecretary
Metropolitan Co-operative Housing Society Ltd.

e s
M 1200
=

* 1100




s)

t)

X

The Eight (8) Member Committee failed to consider the falsity in
the allegation of the Original Applicant that the Respondent no.14
had started dumping soil in the water body for the purpose of

construction.

The Eight (8) Member Committee failed to appreciate that from
physical inspection it would be apparent that there are Municipal

Roads leading till the end of each and every plot of the Applicant
Cooperative Society, which clearly and naturally means that the
subject land was/is a dry land at least prior to the construction of
the roads, which are matters of decades back prior to the filing of

the original application ;

The Eight (8) Member Committee failed to consider that all

constructions in the said society is made after obtainineg
permission from the Kolkata Municipal Corporation and other

required Authorities ;

The Eight (8) Member Committee failed to consider and/or
appreciate that the Applicant Society was, and even still is, ready

for soil test and the examination of old trees at the subject property

to verify the veracity of allegations of Original Apph;ant’\@
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w) The Eight (8) Member Committee Report is also bad for other
reasons to which the present Applicant crave leave to point out at

the time of hearing of the present application.

18} The NGT Act, 2010, being the applicable statute categorically
specifying exclusive, procedure and machinery even for execution and
implementation of the order passed by the Hon’ble Tribunal which
also includes the right of taking exception to the Report of the Eight
(8) Member Committee constituted and functioned under the Order of
the present Hon'ble Tribunal, hence this Hon'ble Tribunal being the
Statutory Judicial Forum and since being in full functioning, is the
appropriate Forum under the statute, for all practical purposes
including taking exception to the Report and/or Report and/or

seeking execution and/or implementation whatsoever of the said

Report.

19) In the circumstances aforesaid, it is submitted that the Report
dated November 10, 2022, of the Eight (8) Member Comumittee is liable
to be set aside without giving any effect or further effect thereto in any
manner, Alternatively, the Eight (8) Member Committee be directed to
give fresh hearing to the parties in strict compliance to the Rules of
Natural Justice from all square i.e. upon providing access to all

documents in the record of the Eight (8) Member Committee and
@
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thereby allowing the Applicant to give a fresh representation, all, in
the interest of justice, in a time bound manner. It is further humbly
submitted that during the pendency of the present proceeding stay of
operation be kindly granted as against the said Report dated

November 10, 2022.

20) After the passing of the order of the Hon’ble Supreme Court of

India passed in 2023 (Hitesh Sharma Versus Sabhasachi Mullick
Chowdhury & Ors) that all the applicant was given liberty to proceed
to National Green Tribunal with the grievance whatsoever in O.A. No.
25 of 2016. In this context, a copy of the order passed by the Supreme
Court of India is annexed hereto and marked with the letter “D” as

Annexure.

21) Thereafter, the said Hitesh Sharma filed the present O.A. before

this Hon’ble Tribunal highlighting the grievance whatsoever in respect

of O.A. No. 25/2016 /EZ.

Thereafter, as aforesaid, the said Hitesh Sharma filed the
present O.A. before this Hon'ble Tribunal with his grievance
whatsoever in respect of O.A. No. 25/2016/EZ. Respondent Nos. 15
and 16 were also made parties in the said application. On the other

hand, O.A. No. 25/2016/EZ, has already been dlSpO d of bv the said
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order by the Tribunal, leaving no scope for the deponent herein to take
any exception to the said report of 8 (Eight) Member’s Committee in
that proceedings in line with the order of the Supreme Court of India
as referred above. Rather, the instant proceedings being
0OA/61/2024/EZ directly involving subject matter of OA No.
25/2016/EZ was filed for the purpose of setting aside the said report
passed in OA 25/2016/EZ, wherein, taking exception to the said

report is the only and most reasonable recourse, in accordance with

law, to avoid unnecessary multiplicity and or complexities.

23) Nonetheless, the Respondent No. 1 since inception of OA No.
25/2016/EZ, was and still is, in the habit of attempting forum

shopping before the Hon’ble Court from time to time involving the

same subject matter for attempting to obtain their choicest relief

during the pendency of their OA proceeding.

24) As aforesaid one of the Wnit Petition being WPA No. 21710 of
2022 which was initially filed before Hon’ble Justice Moushumi
Bhattacharyya, very recently a new application was purportedly filed
in the said writ petition inter alia, alleging sudden and recent, filling
up of the subject land . The answering deponent had appeared in the
said application before the Hon’ble Justice Partha Sarathi Sen, inter-

alia, submitted the significance and neces-s’i-ty{i.iaﬂ;iéﬁi@ﬁ( L.R
*
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Records, from the concerned Department, inter-alia, to submit those
R.S. Plots records which bifurcated long back since/before the year
1985 itself, which facts was purposely not disclosed by the applicant

in the said application before the Hon’ble Court.

25) After hearing the parties the Hon'ble High Court vide its order
dated June 11, 2025 inter alia, was pleased to call for further L.R.
Records. Copy of such order dated June 11,, 2025 passed by the
Hon'ble Court is annexed hereto and marked with letter E as

annexure.

26) As on date, the present deponent is yet to get to such record
from the authorities and reserves its right to embody the same as a
part of the instant proceedings, soon the same be available to the

answering deponents herein.

27) In the circumstances, as aforesaid, the deponent of the instant
affidavit humbly pray before this Hon’ble Tribunal that the order of

exception of the 8 (Eight) member’s committee dated November 10.
2022 under exception is liable to be set aside without deserving any
stand even for a moment’s scrutiny. Alternately, it is further humbly
submitted that the said case may be heard afresh and separately and
to provide separate hearings to each of the pames— ‘3:11 the plot
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owners so interested and/or prejudice in strict compliance, to the 1106

rules of natural justice from all squares including to provide access to
all documents whatsoever in the record of the said
committee/authority by availing opportunity of filing fresh
representation in writing and also by way of physical appearance
before the said committee, in the interest of justice and obviously in
the time bound manner, and on that basis, the said committee may be

directed to file a fresh report addressing all the issues, on such

further terms, as this Hon'ble Tribunal may deem fit and proper.

28) The statement made in Paragraph Nos. 1 to 26 and those
statements made in paragraph No. 27 hereof, is my respectful

submission before this Hon'ble Tribunal.

) br

Prepared in my office. Deponent is known to me.
%‘& W ' -y -
Advocate. Glerleto : Mr. .

Advocate.
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Item No. 01 {Court No. 1)

BEFORE THE NATIONAL GREEN TRIBUNAL
SPECIAL BENCH

(By Video Conferencing)

Original Application No. 25/2016/EZ
&
M.A. No. 814/2016/EZ, M.A. No. 25/2017/EZ, M.A. No. 12/2018/EZ,
M.A. No. 13/2018/EZ, 1.A. No. 72/2019/EZ, 1.A. No. 82/2019/EZ
& [.A. No. 10/2020/EZ

Sabyasachi Mallick Chowdhury Applicant
Versus

State of West Bengal & Ors. Respondent(s)

Date of hearing: 03.01.2022

CORAM: HON'’BLE MR. JUSTICE ADARSH KUMAR GOEL CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE MR. JUSTICE B. AMIT STHALEKAR, JUDICIAL MEMBER
HON'BLE DR. NAGIN NANDA, EXPERT MEMBER
HON’'’BLE MR. SAIBAL DASGUPTA, EXPERT MEMBER

Applicant: Mr. Brijendra Chahar, Seniar Advocate along with Mr. Ashok
Prasad, Advocate

Respondent: Mr. Sudip Kumar Durta, Advocate for Respundcnt Nolto
4,9,10,11,13, :

Mr. Dipanjan Ghosh, Advacate for Responden ﬁ* a

Mr. Gopal Chandra Dns Advocate and M1:,, 1 -_;-ﬁ \
Advocate for Respondent No.7&8 .

Mr. Jayanta Mitra, Senior Advocate ajo gvitl]

Advocate for Respondent No. 14 Q Buarr,
Ms. Saheli Sen, Advocate for R.15 ﬁ.’a"} ALHA
[© (it
! {0t
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1. Issue raised in this application relates to restoration® tle%t
R
Ukil Bheri, situated at Mouza-Nimokpoktan, Pagladanga, Dihi
Panchanangram, near Chingrighata, within Police Station Pragati Maidan,

Ward No. 57, Kolkata Municipal Corporation (KMC}, measuring about 60

bighas.



w —
2. The application was filed before the Eastern Bench of this Tribunal
on 17,02.2016. Averments in the application in brief are that respondent
nos. 14 to 22, Metropolitan Co-Operative Housing Society Limited and its
office bearers and members are illegally constructing boundary wall on the
bank of the water body since 17.10.2015. Complaint was made to the
Police Station, Pragati Maidan in October, 2015 but no action was taken.
Further construction was attempted on 05.02.2016 and again complaint
was made but the construction continued. The applicant has a license
from the Fisheries Department and such right is viclated by the
construction. The applicant has also referred to news article dated
04.07.2013 in Times of India under the caption *Ukiler Bheri filled up
under councilor’s nose, KMC clueless” and further article dated
17.67.2013 in Times of India captioned “Ukiler Bheri gets a second life”.
Encroachment was on Dag No. 268 measuring 2 bighas. The water body
in question is protected under the East Kolkata Wetlands {Conservation
and Management) Act, 2006 and the Wetlands (Conservation and
Management) Rules, 2010. The applicant has relied upon photographic
evidence and also time series Google Earth images to show

encroachments.

3 The matter has been considered by this Tribunal in the last about

six years by several orders. The parties have filed their respective vcrsions._.____‘

In the course of this order, reference will be made to the relem

and pleadings of the parties. , * / 3‘?

4. Vide order dated 25.02.2016, the application was admittddr

notlce was issued to the respondents. Direction was alsé»

N

status report by Chief Secretary, West Bengal, Municipal Commméiufm'g __'_ Q‘g,

KMC, the East Kolkata Wetlands Management Authority, State PCB; "thé
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Director General {Project Management Unit) KMC and the Commissioner
of Police, Kolkata Police. Wetland Management Authority was directed to
mention whether the water body in question is part of the wetland.

Directions were also issued against illegal filling up of the waterbody.

5. On 12.07.2016, the Tribunal considered the prayer for interim relief
and observed that no order was necessary in the hope that status quo will
be maintained in the matter of {illing up of the waterbody in question. On
20.07.2016, the Tribunal appointed Surveyor for measurement of the
waterbody and to ascertain the encroachments. Status quo was directed
to be maintained in the meanwhile. On 07.02.2017, the Tribunal
considered the grievance against violation of the order of status quo and
directed jurisdictional ADM and Police Station to verify the allegation and
stop any illegal construction and file an action taken report. On
06.11.2017, the application was dismissed for non-appearance of the
applicant but the said order was recalled on 11,12,2017 which was
reiterated on 23.04.2018. Against the order of the Tribunal dated
23.04.2018, Civil Appeal Nofs). 6191-6192/2018, Metropolitan Co-
operative Housing Society Limited & Anr. vs. Sunit Kumar Mallick
Chowdhury & Ors. was dismissed on 03.08.2018 by the Hon’ble Supreme
Court and WP No. 11287(W) of 2018, In re: Smt. Supriti Saha vs. The State
of West Bengal & Ors. was dismissed by the Kolkata High Court on

12.09.2018.

6. Affidavit has been filed by the State PCB on 29.03.2016, with an

inspection report as follows:- £
/@ A0 T\\
//

“Observation: {-'-) p&w

The alleged Ukhil bheri (also known as Moni Ba é’aﬁi‘“ffi);f:ﬁdﬂ?‘r’ds‘m

observed to be partially filled up by constructur riésidedne” )
major portion of the water body is covered with r\(y int! i) lb?:’“"""“’
No g
\\\:\-I{L’ 4 ., > ':%
N
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said bheri is surrounded by Metropolitan Cooperative Housing Society
on eastern side, Chingrighata on northem side, Pagladanga on
western side and nearby area of E M Bypass on southern side.
Bambuoo fences and a temporary hut were also observed on the filled
up area. Nearby residents confirmed that the bheri has been
partially filled up with construction debris during the recent
times. However, they remained silent about the persons filling
up the bheri. The filled up area of the bheri lies on the side of
Metropolitan Cooperative Housing Society. During inspection,
the office of the Metropolitan Cooperative Housing Society was
visited. Sri Paritosh Dutta Roy, Board Member of the said
Society was contacted over telephone. He confirmed that the
visited bheri was Ukhil bheri and he is ignorant of any filling
up of the Bheri. During the visit, 02 nos. of photographs were
taken and they are annexed with the report.”

7. The Chief Secretary, West Bengal, vide reply dated 06.05.2016 made
a statement that Mouza-Nimokpoktan, JL no. 1, Pagladanga, Dihi
Panichanangram, P.S. Pragati Maidan is outside the East Kolkata Wetlands
and therefore, the matter has been referred to Additional Chief Secretary,
Fisheries Department, Principal Secretary, Land & Land Reforms
Department, Government of West Bengal and the District Magistrate,
District 24 Parganas (South] with a request not to allow filling up of the
water body, without consulting the Department of Environment. Vide
affidavit dated 28.11.2016 of the ADM of the area, it is mentioned that a
part of plot no. 268 has been filled up and encrocachments made. Plot no.
267 was part of embankment of the water body. The relevant statement is

reproduced below:-

“8.  Upon reconciliation of the survey report with regard to plot nos.
267 and 268 it was observed that plot 267 is classified as ‘Pukur
Par’. Out of total 4.45 acres, a quantum of 1.22 acres of land
is being used as ‘Pukur Par’. The plot 268 constitutes a part of
‘Ukil Bheri’ and a quantum of 2.57 acres out of total area of
9.50 acres has been filled up and encroachments are made

there on. The portion which has been filled up is contiguous to._

the land learnt to have belonged to the Met}:@ﬂf*:\
Z
Q)

Cooperative Housing Societies Limited. Further, ;f e

noted that the premises bearing no. CZ-28, Sectqr B, Canu
South Road, District -South 24 Parganas, -
Respondent no. 15 is not situated at filled up p
268. A total of 174 points in the field was cgi
machine which was used in the entire survey ;1

N 724
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With the said affidavit, a sketch map and present position of the

survey report has been filed as Annexure-R 4 /4:-

9.

"The survey work started in presence of representatives of both sides
on 20.10.2016. We started the survey work after consulting both
parties in the field and representatives of both the parties present in
the field till the completion of the work. After reaching a consensus
that the entire water body comprising plot no. 268 and its adjacent
plots are to be surveyed, the survey work started. They survey of
water bodies comprising plot no. 268 and others has completed in
presence of representatives of both sides on 24.10.2016. The
authorised surveyor of both sides were present all along and they put
their signature on the daily proceedings. They are also allowed to
check every point at every observation. We covered total 174 points in
the field by the ETS machine. A quantum of 2.57 acres out of total
area of 9.50 acres has been filled up and there are some
encroachment. Further, it is to be noted that the premises bearing no.
CZ-28, Sector-B, Canal South Road, District-South 24-Parganas,
Kolkata-700105 of Respondent no. 15 does not lie on the filled up
portion of plot no. 268.7

Report of the ADM filed on 05.08.2018 mentions the encroachments

as follows:-

10.
and its Members (PP) is that they have not encroac édfug;m wetland

"'hj’b\ N

They have purchased 4.45 acres in Dag No. 267 Whll? s/xx%lpart nj

"A.  Construction work of two buildings was found to be
under progress in RS Plot No. 268, Out of these two, one is a
G+4 building, which appears to be almost completed. The other
building has been risen up to 2 floor. Its construction work
has not been completed. The two buildings seem to have been
constructed over the filled up portion of the water body of RS
Plot No. 268. The location of these two under-construction
buildings have been shown on the previously submitted survey
sketch map as prepared by the Revenue Officer and TA on eye-
estimation.

Copy of the said sketch map as prepared by Revenue Officer
and TA is annexed herewith and marked as R-1/2,

B. The exact quantum of filled up portion of the water body till date
can be ascertained only by performing detailed survey of the land-in-
question.”

The version of the respondent nos. 14 to 22 - the Hﬁsﬁ}ﬁ S?. ’;ﬁr

“‘\

\U :

\'/‘ — %

»}""' -
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water body. Reference has been made to the KMC affidavit dated
03.11.2017 that no construction was found at the time of inspection. In
further affidavit filed on 08.08.2019, the KMC has stated that it has
accorded sanction for construction on 05.10.2016 and 01.09.2016 to
ground plus 4 and ground plus 3 buildings without any information about
proceedings before this Tribunal. The land in question appears to be part
of Dag no. 267. The sanction did not authorize construction contrary to

the status quo order.

11. In the rejoinder filed by the applicant on 31.01.2021, a copy of sale
deed dated 11.05.2011 between the Housing Society and its Members,

Debasis Das has been filed stating as follows:-

...Metropolitan Co-operative Housing Society Limited became the
absolute owner of the western portion of the Taki Estate Bheri
Land({Marshy) which constitutes entire C.S. Dag Nos. 201, 141
and 140 of District Survey and Settlement Khatian Nos. 2 and
43 corresponding to the entire R.S. Dag Nos. 248, 186, 187 and
267 recorded in the revised Settlement Khanda Khatian Nos.
407, 408, 352 and 353 of Mouza Nimakpoktan under Police
Station - Jadavpur (Old Tollygunj) and at present Tijala, Touzi
Nos. 173, 1298/2833, J.L. No. 1 under Alipore Collectorate, District
24-Parganas {now District South 24-Parganas) as well as the Western
portion of the lands of C.S. Dag No. 31 District Settlement Khatian No.
21, Touzi No. 173, JL. No. 2, R.S. No. 236 of Mouza Dhapa under
Police Station Jadavpur (Old Tollygunge} and at present Tiljala under
the Alipore Collectorate, District 24-Parganas (now South 24-
Parganas) corresponding to the Western Portion of the land included
in the revised settlement khatian Nos. 654 (Khanda) 609 (Khanda) of
the same Mouza, same Police Station and same R.S. Number under
the same collectorate and District which corresponds to western
portion of R.S. Dag Nos. 87 and it was for greater clearance
demarcated by a common boundary line passing North to South
through the said Dag No. 87.7

12. In the Schedule to the said document, boundaries of the land are

mentioned as follows:-

“On the North: By Plot No. CZ15A
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On the South: By 30’ Wide Common Passage

On the East: By Plot No. CZ14
On the West: By Plot No. CZ14B (now under water)”

13. Similar other sale deeds have been filed in favour of the Members of

the Housing Society.

14. We have heard learned Counsel for the parties and perused the

record.

15. Learned Counsel for the applicant submitted that in viclation of the
order of this Tribunal to maintain statits quo, 16 houses have been
constructed. There are two buildings of ground plus 2 and ground plus 4.
On eight floors, two houses each have been constructed. The construction
started in the year 2018 but only 2 persons have so far shifted their
residence as the construction is not habitable. He has drawn our attention
to the orders of this Tribunal, the Hon’ble Supreme Court and the High
Court and findings to the effect that construction was being raised as
already noticed. It was submitted that constructions are not only against
orders of this Tribunal but also against statutory rules mandating
protection of wetlands and other water bodies as they perform important

ecological functions.

16. As against above, learned Counsel for the Project Proponents
submitted that no construction has been raised in Dag no. 268 which is a
water body. Construction in Dag no. 267 is outside the water body and not
in violation of order of status quo nor in violation of statutory Rules on the

subject.
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17. We have considered the rival submissions. Question for
consideration is whether Dag number 267 is part of wetland and whether

constnaction in question is permissible.

18. Proper demarcation of boundaries of the wetland and the site of
construction are not clear. While prohibition in Dag number 268 is
admitted by the Project Proponent, construction is claimed to be in Dag

number 267, which according to the Project Proponent is not prohibited.

19. Having regard to the description of land in the Sale deeds and
inspection reports referred to above, prima facie the area where
construction has been made appears to be part of wetland or its buffer
zone, zone of influence or catchment area, attracting prohibition under the
Rules. The Wetland Authority is not a party nor the parties have focused

on compliance status with reference to the Rules.

20. The Honble Supreme Court vide orders dated 03.04.2017 and
04.10.2017 in M.K. Balakrishnan & Ors. v. Union of India & Ors.!, inter-
alia, held that the principle of Rule 4 of the 2010 Rules will apply to
201503 wetlands, mapped by the Union of India. It was directed that the
mapped wetland will continue to be protected on the principle of Rule 4 of
2010 Rules. Following the said directions, this Tribunal vide order dated
25.11.2021 in O.A. No. 351/2019, Raja Muzaffar Bhat vs. State of Jammu
and Kashmir & Ors. directed monitoring of compliance by MoEF&CC as
follows:-

“16. The Joint Secretary, MoEF&CC stated that water being State

subject, primary responsibility of handling the matter is of the States.

Similar approach was disapproved by the Hon’ble Supreme. urt.;rg

observations already quoted earlier. Needless to say
Rules, 2017 have been framed under the Erwtronment

1{2017) 7 SCC 805
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1986 under which there are statutory powers with the Central
Wetland Authority to oversee the protection of wetland. It is not
subject of ‘water’ alone. ‘Environment protection’ is covered by
Central laws on account of International obligations under Entry 1
List 13 of Schedule 7 to the Constitution. Attitude of avoiding
responsibility cannot thus be appreciated. CWA in the MoEF&CC
needs to monitor compliance of the Wetland Rules throughout the
country by periodical interaction atleast once in a month.

17. The suggestion of the applicant is that significant wetlands
need not be limited to 363 and more wetlands on examinations be
added to the list from time to time for better protection by preparing
appropriate action plans under the programme for protection of the
significant wetlands. Further, apart from figure of 2.01 lakh
wetlands already mapped, to which the Wetland Rules, 2017
are applicable even if no separate Notification in terms of 2017
Rules in view of directions of the Hon’ble Supreme Court in
M.E. Balakrishnan, supra, it may be possible to identify more
such wetlands. Infact, the report of the MoEF&CC itself
mentions that some States have already identified larger
number of wetlands than earlier mapped. In UP itself, 133484
wetlands are entered in the Revenue Records which are belng
protected by the State. On the same pattern, all the States/UTs
need to map all available wetlands in their jurisdiction and
file report with the National Wetland Authority so that
National Wetland Authority can prepare an exhaustive
inventory of wetlands in the country and extend protection to
all such wetlands. These suggestions need to be considered by
the MoEF&CC.

18. District Environment Plan of each District in terms of
order of this Tribunal dated 05.07.2021 in OA 360/2018, Shree
Nath Sharma vs. Union of India & Ors. should also cover the
wetlands in the District. If necessary, the said plans be revised
accordingly by the District Magistrates concerned by providing
that the core activity for conservation and protection of
wetlands may primarily focus on not discharging of sewage,
disposal of solid waste and other wastes, preventing siltation,
demarcation of wetlands/flood protection zone and removal of
encroachments. There should be regular monitoring of water
quality under water quality management programme at
strategic locations [around 10 locations} to ensure that it is
compliant with TC/FC norms. Water quality of the wetlands
with respect to BOD needs to be less than 3 mg/l, feacal
coliform should meet norms and contamination due to toxic
constituents either directly or through runoff from the
catchment should be prevented. Biodiversity of the wetlands
needs to be maintained. Monitoring of steps for compliance of
Rules in relation to such Wetlands ought to be at District level
by the District Magistrate, at State level by State Wetland

Authority and at National level by National Wetland ;lythmity.
We are confident that such initiatives in monita

g
long way in protecting the Wetlands which .!;a ﬂg@;

environmental functions.>
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21. We note that though at the time of passing of the order by the
Hon'ble Supreme Court, the applicable Rules were 2010 Rules, the same
now stand replaced by “The Wetlands {Conservation and Management)
Rules, 2017". In substance, restrictions in Rule 4 of 2017 Rules are
similar to the restrictions in Rule 4 of the 2010 Rules. Definition of

‘wetland’ also is similar, which covers marsh land also.

22. In view of above, we consider it necessary to direct an eight-member
Joint Committee of National Wetland Authority, State Wetland Authority,
CPCB, MoEF&CC, State PCB, Director Environment, West Bengal, District
Magistrate and SSP, South 24 Parganas to ascertain the factual position
about the status and extent of the wetland and whether prohibition
against construction applies to the area in question. If prohibition is
applicable, remedial action for protection of the wetland in question be
taken by the concerned statutory authority. The CPCB and the State
Wetland Authority will be the nodal agency jointly for coordination and
compliance. The meeting of the Committee may be heid within two weeks.
The Committee may undertake visit to the site and interact with the
stakeholders including the applicant and the Project Proponents. The
Committee may thereafter, take further measures in accordance with law.
The Committee may conclude its proceedings preferably within three

months.

23. In view of our prima facie finding that the area is wetland and
prohibition against construction is applicable, pending further action, no

further activity be undertaken in the area in question, including in Dag

no. 267 and 268. If the Committee finds the con};;m‘;%mf ﬁ:\

prohibited area, the Committee will ensure removal !‘Estorq
'ﬁr
of the wetland in question. / Diggf-':'»i Lkt
(] h [Hs)
wfagmr ' Ca"n‘ "“E:u.. |
ﬁ'mcs

i
\a«\ “‘
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The application is disposed of.

A copy of this order be forwarded to National Wetland Authority,
State Wetland Authority, CPCB, MoEF&CC, State PCB, Director

Environment, West Bengal, District Magistrate and SSP, South 24

Parganas, by e-mail for compliance.

The parties arc at liberty to file their respective versions along with

relevant documents including satellite imageries/photographs before the

Committee.

All pending M.A.s and 1.A.s will also stand disposed of.

Adarsh Kumar Goel, CP

Sudhir Agarwal, JM

B. Amit Sthalekar, JM

Dr. Nagin Nanda, EM

Mr. Saibal Dasgupta, EM

January 03, 2022
Original Application No. 25/2016/EZ

SN
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ETROPOLITAN CO-OPERGTIVE HOUSING SOCIETY LTD.

Regd. No. 75/ Cal of 1966
PLOT NO. CZ-38, SECTOR-B, CANAL SOUTH ROAD, KOLKATA-700 105
PHONE : 2323-1248

Ref. No’/’%’&‘f-//-,g?ﬂ// o/ 9/ 2022.-23. . Date.....

From: Date:11/05/202 ()
The Secretary E\\[ ©
Metropolitan Co-Operative Housin g Society Limited R G

having its registered office at Plot no. CZ- 38, Sector —
Metropolitan Co-operative Housing Society Limited,
Kolkata 700105, under Pragati Maidan Police Station.

To,

Mr. Kalivamurthi Balamurugan,

Chief Technical Officer, {

East Kolkata Wetland Management authority, red
Department of Environment, Government of West Bengal, \/

Pranisampad Bhwan, 5t Floor,
LB-2, Sector-1II, Salt lake, Kolkata -700106.

Re: Your letter dated 27.04.2022 bearing no. 165/3C-15/2016
issued in compliance to the order dated 03.01.2022 passed in OA
25/2016/EZ,

Sub: Written submission and prayer of Metropolitan Co-operative
Housing Society Ltd., for consideration of certain facts which may
assist the Eight Member Joint Committee constituted in compliance to
the order dated 03.01.2022 passed in OA 25/2016/EZ.

Sir/ Madam,

I the undersigned being the Secretary of the Metropolitan Co-operative
Housing Society Ltd., having its registration No. 75/Cal of 1966 and also
being the Respondent No. 15 in the OA 25/2016/EZ, in continuation my

—— _‘r-\\
earlier letter dated 24/02/2022, the copy of which is i{n;!g%edj/ﬁg b
state and submit to you as follows: r‘f'O ' : T
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METROPOLITAN CO-OPERATIVE HOUSING SOCIETY LTD.

S

Regd. No. 75/ Cal of 1966
PLOT NO. CZ-38, SECTOR-B, CANAL SOUTH ROAD, KOLKATA-700 105
PHONE : 2323-1248

Ref. No.....ccovneecvrnearrsnnns Date.....cccoeenn....

That by several Deeds of Sale dated 25% November, 1968
registered and entered in Book No. I, Volume No.145, pages from 264 to
270, being No. 5462 for the year 1968, the deed of Sale dated 15th February,
1969, registered and entered in Book No. I, Volume No. 23, at Pages from
255 to 260, Being No. 746 for the year 1969, the deed of Sale dated 29t
April, 1969 registered and entered in Book No. I, Volume No. 74, at Pages
from 264 to 272, Being No. 2046 for the year 1969, the Deed of Sale dated
10th May, 1969 registered and entered in Book No. I, Volume No. 97, Pages
from 57 to 65, being No. 2234 for the year 1969, the deed of Sale dated 11t
June, 1969, registered and entered in Book No. I, Volume No. 104, at Pages
from 159 to 168, Being No. 2759 for the year 1969, the deed of Sale dated
13th June, 1969 registered and entered in Book No. I, Volume No.85, at
pages from 288 to 298, being No. 2796 for the year 1969, the deed of Sale
dated 21%t February, 1970 registered and entered in Book No. I, Volume
No.36, at pages from 194 to 207, being No. 781 for the year 1970, registered
in the office of the Registrar of Assurances Calcutta, the said Metropolitan
Co-Operative Housing Society Limited, purchased several pieces and parcel
of lands, hereditaments, messuages, easements and premises in Mouza
Dhapa  and Nimakpoktan within Jadavpur Police Station (formerly
Tollygunge) and at present Police Station Pragati Maidan (formerly Tijala)
under the Alipore Collectorate within the District of 24-Parganas (now
South 24 Parganas) containing jointly with Talki Estate Barataraf in the
sixteen annas share a little above 157.32 acres of Bheri lands which by
local measurement covers a little above 476 bighas 16 cottahs and
recorded in the District Settlement Khatian No.21, Dag Nos. él,ﬂnd‘%g.ﬂé': i

74 BR PN
4@:} ST A
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METROPOLITAN CO-OPERATIVE HOUSING SOCIETY LTH.

Regd. No. 75 f Cal of 1966
PLOT NO. CZ-38, SECTOR-B, CANAL SOUTH ROAD, KOLKATA-700 105
PHONE : 2323-1248

Ref, NOwriccieccrveeeeeeneens Date.eoeneeeee i

the said Mouza Dhapa corresponding to the revised Settlement Khatian
Nos. 654 (Khanda), 609 (Khanda) and 612 (Khanda), Dag Nos.87 and 209
of the said Mouza Dhapa as well as in the District Settlement Khatian Nos.
43 and 2, Dag Nos. 201, 141 and 140 of the said Mouza Nimakpoktan
corresponding to the revised settlement Khanda Khatian Nos. 407, 408, 352,
353, Dag Nos. 248, 186, 187, 267 of the said Mouza Nimakpoktan.

That by a Deed of Partition dated 29th April, 1970 made between
the Metropolitan Co-Operative Housing Society Limited of and Smt. Saibalini
Chaudhurani & Ors. which was registered in the Office of the Registrar of
Assurances, Calcutta and recorded in Book No. I, Volume No. 88, Pages 4
to 14, Being No.1909 for the year 1970, the said Metropolitan Co-operative
Housing Society Limited became the absolute owner of all that land
measuring a little above 78.66 acres which by local measurement covers a
litle above 238 Bighas 8 Cotthas being the Western portion which
constitutes the entire C.S. Dag Nos. 201, 141 and 140 of District Survey
and Settlement Khatian Nos. 2 and 43 corresponding to the entire R.S.
Dag Nos. 248, 186, 187 and 267 recorded in the Revised Settlement
Khanda Khatian Nos. 407, 408, 352 and 353 of Mouza Nimakpoktan P.S.
Jadavpur (Old Tollyugunj), Touzi Nos. 173, 1298/2833, J.L. No. 1 under
Alipore Collectorate, District ;: 24- Parganas as well as the Western portion
of the lands of C.S. Dag No. 31, District Settlement Khatian No. 21, Touzi
No. 173, J.L. No.2, R.S. No. 236 of Mouza Dhapa in P.S.:-Pragati Maidan
(Old Tollygunge} under the Alipore Collectorate, District 24-Parganas
corresponding to the Western Portion of the land of R.S. dag No. 87,

included in the Revised Settlement Khatian Nos. 654(1<11and,a1'€6:§_{ R-\
e b r
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METROPOLITAN CO-OPERATIVE HOUSING SOCIETY LTiD.

Regd. No. 75/ Cal of 1966
PLOT NO. CZ-38, SECTOR-B, CANAL SOUTH ROAD, KOLKATA-700 105
PHONE : 2323-1248

Ref. Nowceeve e Date......ccooivveen

H{Khanda), 612 {(Khanda) of the same Mouza, same Police Station and same
R.S. number, under the same Collectorate and District.

Thereafter the Metropolitan Co-Operative Housing Society Limited
has caused development of the entire lands, divided into several sectors
namely “A”, “B” and "C” Sectors and allotted it to different members on and

from early 1970s.

That most of the development works were completed on or before
1980’s and several members having constructed respective houses after
taking permissions started living in the said Society. Telephone line and
clectric connections have been availed there on or before 1980's, proof of

which is enclosed herewith,

That in fact the Eastern Metropolitan Bypass (well known as EM
Bypass) have been constructed on the part of acquired portion of purchased
land belonging to the said Metropolitan Co-Operative Housing Society
Limited.

That after “The West Bengal Land Reforms Act, 1955” was
notified the RS Plots were surveyed and the RS Plots were divided into
various LR Plots and accordingly both the R.S. dag nos. 267 and 268 of
Nimakpoktan were also divided in various L.R. Plots and land records were
updated as per the physical inspection. Without prejudice it is stated that
RS Plot No. 267 was divided into 28 LR plots and out of which only mlms
were recorded as water body and all other 26 plots were recordedvgs Eﬁ }.\
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METROPOLITAN CO-OPERATIVE HOUSING SOCIETY LTD.

Regd. No. 75/ Cal of 1966
PLOT NO. CZ-38, SECTOR-B, CANAL SOUTH ROAD, KOLKATA-700 105
PHONE : 2323-1248

Ref. No......cooooeeennnnn, Date....ccvuveeeeereener

land i.e. “Bastu”, “Danga” or “Rasta” and the same can be verified from the
records of right available with the Land Authorities, the copy of which is

enclosed herewith for ready reference.

In fact RS Plot No. 268 was also divided into 21 LR plots and out of
which only one plot was recorded as water bedy and all other 19 plots were
recorded as solid land i.e. “Bastu”, “Danga” or “Rasta” and against LR Plot
10.550 no record could be found, the same can also be verified from the
records of right available with the Land Authorities, the copy of which is

enclosed herewith for ready reference.

That the petitioner who has no locus suppressed the fact that most
of the development works of the Society were completed on or before 1980’s
and several members had already constructed respective houses by that
point of time and further after the “Kolkata Municipal Corporation
Act, 1980" was enforced the said society was brought under the jurisdiction
of Kolkata Municipal Corporation and some communications of 1990s’ have
been found establishing that the Kolkata, Municipal Corporation addressed
letters to Metropolitan Cooperative Housing Society Limited for payment of
Development charges and regarding taking over of roads in the Dag
numbers owned by the said society including RS Dag no. 267 in Mouza
Nmakpoktan. The copy of few communication between Society and Kolkata
Municipal Corporation is collectively enclosed herewith. fp\ H %\
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METROPOLITAN CO-OPERATIVE HOUSING SOCIETY LTD.

Regd. No. 75/ Cal of 1966
PLOT NO. CZ-38, SECTOR-B, CANAL SOUTH ROAD, KOLKATA-700 105
PHONE : 2323.1248

Ref. No....oocoveeeeeev, Date..cooveeeeeen

That despite such facts known to the Original Applicant of QA
25/EZ/2016 and his son Mr, Sabyasacchi Mubllick Chowdhury, the said
people in connivance with their associates in order to harass and extort
money from the Cooperative Societv and its members had filed this OA
25/EZ/2016. The entire episode began when in and around 2012 the
ftshing activity in the Ukil Bheri suddenly stopped and suspicious activities
started happening in and around the Bheri. That in the year 2013 the
Original Applicant and his associate Dilip Das started filling up the Ukil
Bheri which was brought to the knowledge of authorities and an FIR being
Fragati Maidan PS case no. 269 of 2013 dated 22.07.2013 was initiated
against the Original Applicant and his associates and in the said case

chargesheet was also submitted against the said persons.

That on their failure to accomplish their illegal motives and greed
of money the original applicant along with his son and associates hatched 1
plan to extort money from the Society and its members and when the
Society refused to bend to their illegal demand, the Original Applicant of OA
25/EZ/2016 and his son Mr. Sabyasacchi Mullick Chowdhury, in
connivance with their associates in order to harass and extort money from
the Society and its members have filed this OA 25/EZ/2016.

That from the said application, to be specific Paragraph 7 of the
said application, it will be seen that the applicant has claimed to be the
Lessee of the “Ukil Bheri” but he has not annexed any document in support

of his claim as Lessee of the “Ulkil Bheri”.
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METROPOLITAN CO-OPERATIVE HOUSING SOCIETY LTD. 1102

Regd. No. 75/ Cal of 1966
PLOT NO. CZ-38, SECTOR-B, CANAL SCUTH ROAD, KOLKATA-700 105
PHONE : 2323-1248

Ref. Nouoeiiiieicvsiianens Date o= I -

That even the present applicant has not disclosed any document of
proof as to how he has become the Lessee of the “Ukil Bheri”.

That the said OA 25/EZ/2016 have been filed by the applicant
claiming that the Ukil Bheri falls under the State Wetlands but the report of
the Chief Secretary, West Bengal dated 06/05/2016 which is annexed
herewith, will show that the said Ukil Bheri does not fall under the East
Kolkata Wetland. That there are several other reports of Police authorities
and Kolkata Municipal Corporation which will show that the allegations of

the said Applicant is incorrect.

That the Applicant of the said QA 25/EZ/2016 has made many
averments, which are incorrect and seriously disputed by the Society and
since these questions go to the root of the matter, it is imperative that

certain issues amongst many, be ascertained by the Joint Committee i.e.

What is the size of the subject water body?
What is the boundary of the subject water body?
Who are the owners of the subject water body?

.o pp

Where are the owners of the subject water body? As they are a
necessary party and they are the most important factors in the
present enquiry.

e. Title deeds in respect of Ownership of the subject water body.
Title Deeds of the subject water body is necessary to ascertain

7|Fage
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METROPOLITAN CO-OPERATIVE HOUSING SOCIETY LTD.

Regd. No. 75/ Cal of 1966
PLOT NO. CZ-38, SECTOR-B, CANAL SOUTH ROAD, KOLKATA-700 105
PHONE : 2323-1248

1090

the actual boundaries of the subject Water Body as well as the
actual extent and measurements of the subject water body.

f.  Verification of the corresponding LR Plot Nos. of the RS Plot
Nos. 267 and 268 of Mouza Nimakpolktan,

8. The ROR as per the LR Dag Nos. of the RS Dag Nos. 267 and
268 of Mouza Nimakpoktan.

h. The alleged Lease Deed on the basis of which the applicant is
claiming to be the Lessee of the subject water body.

i. The Present area of the Ukil Bheri.

j. Why the Uldl Bheri has not been maintained for the last 7 to 8
years?

k. Who is in possession of the water body named ‘Ukil Bheri’?

Further, the Applicant alleged that the Respondent 14 had started
dumping soil in the water body for the purpose of construction. However, it
will be seen from physical inspection that there are Municipal Road leading
tll the end of each and every plot of the Cooperative Society. This naturally
means that the subject land was/is a dry land at least prior to the
construction of the road, which is clearly decades prior to the filing of the
original application.

It is also submitted that all constructions in the said society is made

after obtaining permission from the Kolkata Municipal Corporation.

0 \; v
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METROPOLITAN CO-OPERGTIVE HOUSING SOCIETY LTD.

Regd. No. 75/ Cal of 1966
PLOT NO. C2-38, SECTOR-B, CANAL SOUTH ROADR, KOLKATA-700 105
PHONE : 2323-1248

Ref. No.....ovvecn, Datel . e

it is also submitted that the Society is ready for soil test and the
examination of old trees at the subject property to verify the veracity of

allegations.

In the light of the above you as a committee, jointly are requested
to consider each and every aspect of the matter so that the applicant in the
garb of protection of water body, does not succeed in extortion and thereby
cause wrongful loss to the Society and its members.

Yours truly,

\

Secretary
M=tropolitan Co-operative Housing Society Lid.
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ETROPOLITEN CO-0PERATIVE HOUSING SOCIETY Lye

Regd. No., 75/ Cat of 1968
~LOT NO. c2Z-28, SECTOR-8, cCaNAL Z0UTH ROAD, KOLXATA 700 122
PHONME ; 2323.1248

ATyt

Mz, NcMc’L/-SL _."é%id//ﬁﬁf/zw_z/ ~22. Date

From:

Date: 24/02 /2022
The Secretary

Metropolitan Co-Operative Housing Society Limited

having its registered office at Plot no. €z-38, Sector - B, Y e asiens
I\Ietropolithx_t‘-;eoi-operaﬁ've Housing Society Limited, Recetveq, ontents zi%deﬁf =
Kolkata 700105, under Pragati Maidan Police Statiop, Depag e MetantsWangger, 11 -

Epartment of Environmeny, Gevl.

...........................

Authn-

rik
B Jiarr o

Tafisampad gy, B, 5th Figar, |5,
1o, : \%{ Kelkata-705;
The Joint Committee of National Wetland Authority, Staf Wetland
Authority, CPBC, MoEF&CC, State PCB, Director Environment, West
Bengal, District Magistrate and SSP, South 24 Parganas. constituted in
compliance to the order dated 03.01.2022 passed in QA 25/2016/EZ.

Re: The Joint Committee of National Wetland Authority, State

Wetland Authority, CFBC, MoEF&CC, State PCB, Director

passed in QA 25/2016/Ez,

Bub: Prayer of Metropolitan Co-operative Housing Society Ltd., for
consideration of certain facts which may assist the Eight Member
Joint Committee constituted in compliance to the oprder dated
03.01:2022 passed in OA 25/2016/R2Z.
Sir/Madam,
| the undersigned being the Secretary of the Metropolitan Co-operative
Housing Society Ltd., having its registration No, 75/Cal of 1966 and alsg
being the Respondent Ne. 15 in the QA 25/2016/EZ, state and submit o
vou as follows: _ r’-""ff;":“-“-st\\
The order passed dated Jeanuary, 03,2022, the content of which a%‘ﬁﬂ }' N
explanatory, has by making a prima facie observation left th‘{ E‘i_:i.t&:e subjec\r.;\\\x\\f,}a‘__.
issue under enquiry by enabling the parties to appear a”ﬁ‘%}’ file, thelr,;g,,iﬁ't s
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CHPOLITAN CO-DPERETIVE HOUSING SOCTIETY |
Regd. No. 75/ Cal of 1966
FLOT NO. CZ-38, SECTOR-B, CANAL SOUTH ROAD, KOLKATA-700 105
PHONE : 2323-12458
S T S Date..cevieriisrecsennne

respective representations before the said committee. The underaigned
reserves right to file representation alongwith substantial materials at
eppropriatetime, without prejudice to the instant letter.

ity ';ge\vemzmeeda of Sale deted 25% November, ‘1968
BT i SiciNe:il, Volume: No, 145, pages’ Hfrom 264 to
270, bethg Ncr‘""a"4‘62 i'ﬁtiﬂie {year 1968, the deed of Stle:dated 15 February,
1969, registered-#nd entered in Book No. I, Volume No. 23,--&1:-_P.ages from
255 to 260, Being No. 746 for the year 1969, the deed of Sale dated 29t
April, 1969 registered and entered in Book No. I, Volume No. 74, at Pages
from 264 to 272, Being No. 2046 for the vear 1969, the Deed of Sale dated
10+ May, 1969 registered and entered in Book No. I, Volume No. 97, Pages
from 57 to 65, being No. 2234 for the year 1969, the deed of Sale dated 11
June, 1969, registered and entered in Book No. 1, Volume No. 104, at Pages
from 159 to 168, Being No. 2759 for the year 1969, the deed of Sale dated
13% June, 1969 registered and entered in Book No. I, Volume No.85, at
pages from 288 to 298, being No. 2796 for the year 1969, the deed of Sale
dated 21 February, 1970 registered and entered in Book No. I, Volume
No.36, at pagea from 194 to 207, being No. 781 for the year 1970, registered
in the office of the Registrar of Assurances Calcutta, the said Metropolitan
Co-Operative Housing Society Limited, purchased several pieces and parce!
of lands, hereditaments, messuages, easements and premises in Mouza
Dhapa and Nimakpoktan within Jadavpur Police Station {formerly
Tolygunge} end at present Police Station Pragati Maidan ({formerly Tijala)

under the Alipore Collectorate within the District of 24—Pm’ganasr ‘ﬁh{ 3
= hpﬂr

South 24 Parganas} containing jointly with Taki Estate Bmtﬁ;_}ﬁ

sixteen annas share a little above 157.32 acres of Bherd lanaa.-fwl‘uch bé‘\t-\\“
local rmmeasurement covers & little above 476 bighas ;t?i’édnahs End\““.&. d

1128
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AETROPOLITAN CO-OPERATIVE HOUSING SUCIETY Lo

Regd. No. 75/ Cat of 1965 |
FLOT NO. CZ-3e, SECTOR-B, CANAL SOUTH ROAD, KOLKATA-T00 105

PHONE : 33229248

e | Date..rereesennnn :

recorded in the District Settlement Khatian No.21, Dag Nos. 31 and 209 of
‘the said Mouza Dhapa corresponding to the revised Settlement Khatian
Nos. 654 (Khanda), 609 (Khanda) and 612 (Khanda}, Dag Nos.87 and 20¢
ol the said,ﬂMogza-Dhapa aswell as in the District Settlement Khatian Nos.
43 and 2;5DagNos: 1201, 141 and 140 of the said Mouza Nimakpoktan

corresponding to the revised settlement Khanda Khsdtian Nos, 407, 408, 352,
333, Dag Nos. 248, 186, 187, 267 of the said Mouza Nimakpoktan,

That by a Deed of Partition dated 29th April, 1970 made between
the Metropolitan Co-Operative Housing Society Limited of and Smt. Saibalini
Chaudhurani & Ors. which was registered in the Office of the Registrar of
Assurances, Caleutta and recorded in Book No, I, Volume No, 88, Pages 4
¢ 14, Being No.1909 for the year 1970, the said Metropolitan Co-operative
Housing Society Limited became the absolute owner of all that land
measuring a little above 78.66 acres which by local measurement covers &
littte above 238 Bighas 8 Cotthas being the Western portion which
constitutes the emtire C.S. Dag Nos. 201, 141 and 140 of District Survey
and Settlement Khatian Nos, 2 and 43 corresponding to the entire R.S.
Deg Nos. 248, 186, 187 and 267 recorded in the Revised Settlement
Khanda Khatian‘Nos. 407, 408, 352 and 353 of Mouza Nimaekpoktan P.S.
Jadavpur (Old Tollyugunij), Touzi Nos. 173, 1298/2833, J.L. No. 1 under
Alipore Collectorate, Distriet : 24- Parganas as well as the Western portion
of the lands of C.S. Dag No. 31, District Settlement Khatian No. 21, Touzi
Ne. 173, J.L. No.2, R.S. No. 236 of Mouza Dhapa in P.8.:-Pragati Maidan

(Ol Toliygunge) under the Alipore Collestorate, District 24-}:@{::9&, ﬁf‘ },\
i REe ) b
corresponding to the Western Portion of the land of R.S. dpgiNo. 87, NG \
- i ;
. . . . . A ’ ‘M;\\\ =
incduded in the Revised Settlement Khatian Nos 654[1{;:@:.}’;“%(‘1).%;1,:“{% R
X "%a'e’;l_"ﬂf;&.‘\ U B o
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AETROPOLITAN CO-OPERATIVE HOUSING SOTIETY L7o.
Regd. to. 75/ Cal of 1865
&.07 NO. CZ-38, SECTOR-B, CANAL SOUTH ROAD, KOLKATA-700 105
PHONE : 2323-1248

Date.iircisrnnes

{Khanda), 612 (Ithanda) of the same Mouza, same Police Station and same

R.8.

has

number, under the same Collectorate and District

Thereafter the Metropolitan Co-Operative Housing Society Limited
caused" opment of the entire lands, divided into Four sectors

:}"tn

nameh*‘A‘" ‘"“B’?’ailﬁ””c" &EA" Sectors and allotted it to different members
cn and from early 1970%.

That most of the development works were completed on or before

1980’s and several members having constructed respective housea after
taking permissions started living in the said Society. Telephone line and
electric connections have been availed there on or before 1980,

That in fact the Eastern Metropolitan Bypass(well known as EM

Bypass) have been constructed on the part of acquired porton of purchased

land belonging to the said Metropolitan Co-Operative Housing Society
Limited.

That in the early 1990’s the said society was brought under the

jurisdiction of Kolkata Municipal Corporation and we have communication
of about 1992 of Kolkata Municipal Corporation addreased to. Metropolitan
Cooperative. Housing' Society Limited being the owner for peyment of
Development charges and taking over of roads for all the Dag Numbers
owned by the said society including Dags in Mouza Nimakpoktan.

That thereafter the DAG's of Mouza Nimakpoktan have been

divided in various L.R. Dag Nos. however, the dﬁiculty is that even the LR

N
. Map is not available to public to ascertain the location. and'%x&;[{:f LP.
Dags which have been demarcated out of RS Dag nos.

1130
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FETROPOLITAN CO-OPERGTIVE HOUSING SOCIET AR

Regd. No. 75/ Cai of 1963
#LOT NO. CZ-38, SECTOR-B, CANAL SOUTH ROAD, KOLKATA-700 162
PHONE : 2323-1248

Rel. Nouercescenissvsins Data....cocvevereenn.

That despite such facts known to the Original Applicant of Oa
25/EZ/2016 and his son Mr. Sabyasacchi Mullick Chowdhury, the said
people in connivance with their agsociates in order to harass and extort
money_ﬁ‘om;_t_l;e--'SDCiety and its members have filed this OA 25/EZ/2016.
The--enfire%"tﬁi§§__‘cleébegan-.-when-x'n and around 2012 the fishing activity in
the Ukil Bherisuddenly:stopped and suspicious activities started happening
in and around-the Bheri, That in the year 2013 the Original Applicant and
his associate Dilip Das started filling up the Ukil Bheri which was brought
to the knowiedgc of authorities and an FIR being Pragati Maidan PS case no.
259 of 2013 dated 22.07.2013 was initiated against the Original Applicant

and his associates and in the said case chargesheet was also submitted
against the said persons,

That on their failure to accomplish their illegal motives and greed
of money they ‘hatched a plan to extort money from the Society and its
members and when the Society refused to bend to their illegal tlemand, the
Original Applicant of QA 25/EZ/2016 and his son Mr. Sabyasacchi Mullick
Chowdhury, in connivance with their associates in order to harass and

extort money from thé Society and its members have filed this OA
25/EZ/2016.

That from the said application, to be specific Paragraph 7 of the

seid application, it will be seen that the applicant has claimed to be the

" Lessee of the “Ukil Bheri” but he has not annexed any document in support
ofhis claim as Lessee of the “Ukil Bheri".

' 2R '7‘*;\\
That even the present applicant has not disclosed any docuipéﬁf‘a'{l"i }f"
proof as to how he has become the Lessee of the “Ukil Bheri®.
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HETROPOLITAN CO-OPERATIVE HOUSING SOCIETY LD,
Regd. Ne. 75/ Cal of 1988

PLOT NO. CZ-38, SECTOR-B, CANAL SOUTH ROAD, KOLKATA-700 105
PHONE : 2323-1248

-0 Date...ecer oo

That the sai@ OA 25/EZ/2016 have been filed by the applicant
claiming that the Uld] Bherd falls under the State Wetlands but the report of
the Chief Secretary, West Bengal dated 06/05/2016 which is annexed
herewith, willxshowsthat the said Uldl Bheri does not fall under the East
Kollkats ‘Wetland: That'there are several other reports of Police authorities
and Kolkata Mummpal Corporation which will show that the allegations of
the said Applicant is incorrect.

That the Applicant of the said OA 25/EZ/2016 has made many
averments, which are incorrect and seriously disputed by the Society and
since these questions go to the root of the matter, it was imperative that

certmin issues amongst many, be at present brought to your knowledge and
information:

What is the size of the subject water body?

. What is the boundary of the subject water body?

Who are the awners of the subject water body?

. Where are the owners of the subject water body? As they are a
necessary party and they are the most impartant factors in the
present enquiry.

e. Title deeds in respect of Ownership of the subject water body.

Title Deeds of the subject water body is necessary to ascertain
the actual boundaries of the subject Water Body as well as the
actual extent and measurements of the subject water body. —

f. What are the corresponding LR Dag Nos. of the RS Dag Nos. 2’&5\1T . &u }:f i

oo oo op

and 268 of Mouza Nimakpoktan? 53 ~$ x
g The ROR as per the LR Dag Nos. of the RS Dag Nos. 267 and R\ .:3‘ '
= 0
268 of Mouza Nimakpoktan? i ﬁ:-__,-é{g;—_ (o j &
| S =
> 'S \--.‘_ _,/ .i\ i
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GIPOLITAR CO-OPERETIVE HOUSING SOTETY 170
Read. No. 75 / Cal of 1966
PLOT NO. CZ-38, SECTOR-B, CANAL SOUTH ROAD, KOLKATA-700 105
PHONE : 2323-1245

Rel, NG s, Date.....: ...................... :

h. The alleged Lease Deed on the basis of which the applicant is
claiming to be the Lessee of the subject water body?
i. The Present area of the Uldil Bheri?

gy 'Iha@pp]zcant ‘has claimed that he has filed the- -application for
=t ’Tc‘hnh iof ULl Bheri and therefors why the Ukil Bheri has
not been maintained for the last 7 to 8 years?"
k. Who is in possession of the water body named kil Bheri’ and
particularly, plot no. 2687
L 'i‘he Applicant’s allegation is that the Respondent 14 has started
dumping soil in the water body for the purpose of construction.
However, it is matter of record and fact that there are Municipal
Road leading till the construction site of the Respondent. This
naturally means that the concerned land was a dry land at least
prior to the construction of the road, which is clearly decades
prior to the filing of the original application.
m. That all constructions in the said society is made after obtaining
permission from the Kolkata Municipal Corporation.
n. That if needed soil test and the examination of old trees at the
suhbject property be done, to verify the veracity of allegations.

In the light of the above you as a committes, Jjointly are requested
to consider each and every aspect of the matter so that the applicant in
the garb of protection of water body, does not succeed in ceusing
wrongful loss to the Society and its members. _

9 Yours truly, i Ef"'i ;y

/

Secrela.ry
Metronnmnn Co-operative Housing SocidyLig, !

et
o

Faal

N\

-
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PREVENTS
COMPLICATIONS
TO AVOID DISCONNECTION PAYMENT
Subscriber’s
Name and Address Telephone No. Code Sl. No. Date Cycle No. Due Date
24-1027 13 06-76 17-12-79 9 31.12.79
Billed Amount
M/S. METRQPCLITAN CO- 13317 13687 370 10 250 110 197.00
OPERATIVE HOUSING
SOCIETY LIMITED
CAN SOUTH ROAD 25 33.00 21 164.00 197.00
CHINGRICHATTA
CAL-39

Sd/-
ACCOUNTS OFFICER (BILLING)
TELEPHONE SERVICE
CALCUTTA TELEPHONES
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Disclafmer : Machine aided Transliteration has been uscd to make avallsblc infurmation In other langoages for the beneflt of users who may prefer to
access information on this portal in their native language. The transliterated contents ure therefore prone to occasional inconsistencies that may kindly be
overlooked. The content in the Bengali lanpuage will be considered as sacrosanct and used for alf legal purposes. The transliterated content is only an aid te
the user and has o legal sanetity. Land and Land Reforms sad Refugee Relief and Rehabilitation Department and/or C-DAC shall not be responsible for
any direct or Indirect financia) Joss, legal Issues, vheolescence owing to deluy in the translation prucess and/or any kind of Inadequacles observed In the
Bengali language content published on this portal.

Cuntent of this page Is near exact replication of land record database cullocated at the ceniral server and in case of any factual error{s) la the content,
viewer(s) is/nre advised to contact the concerned BL&LRO office for authentication.

Get Started About Us Support Legal Contact Address
inistrati h : @ Direcior of Land Records and Survey, 35,
Home Administrative FAQ thelpTupic) Ferms Of Use Survey Building, Gopal Nagar ;
Prufilc Sctup Hclp Privacy Pulicy Kolkata=700027 +
ARTI Forum Linking Policy .1333-2479-5726

htips:itanglarbhumi.gov.in/BanglarBhumiKnowYourProperty.action 12
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Disclalmer : Machine alded Transliteration has heen used to make avaflable Infurmation in other langusges for the benefit uf users who may prefer lo
nccess information on this portal in thelr native language. The transliterated contents are therefore prone to occaslonal inconslstencies that may kindly be
overlooked. The content in the Bengali languape will be considered as sacrosanct and used for all legal purposes. The transliterated content is only an aid to
the user and has no legal sanctity, Land and Land Reforms and Refugee Rellef and Rehabilitation Department and/or C-DAC shall ngt be responsible for
any direct or Indirect financial luss, legal Issues, obsolescence owing to delay in the transiation process and/or any kind of inadequacies ohserved in the
Bengali language content published on chis portal.

Content of this page Is near exact replication of land record database collocated at the central server and In case uf any factual error(s) in the cuntent,
viewer(s) is/arc advised to contact the concerned BL&LRO office for uuthentication.
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Disclalmer : Machine aided Transtiteration has been used to make available Infurmation in other languages for the benefit ol users who may prefer to
access information on this portal in thelr native language. The translitcrated contents are therefore prone to occasional inconsistencies that may kindly be
overlooked. The rontent in the Bengali language will be considered as sacrosanct and used for all legal purposes.The translilerated contenl is only an aid to
the user and has ho Jegal sanctity. Land and Land Refortis and Refugee Reltlcf and Rehabilitation Department and/or C-DAC shall not be responsible for
any direct or Indirect financial loss, legal Issues, vbsolescence owing to delay in the (ranslation process and/or any kind of Inadequacies observed In the
Bengali language content published on this portal,
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Welcome —=> ASIS DUTTA

Public Grievance  Mouza Information

¢

Revenue Court Case  Citizen Scrvices
Management System
(RCCMS)
KHATIAN & PLOT INFORMATION
Mouza Identification Option: LIVE
Code Wise / Num;WIse:‘;h"'_'? CodeWise © Khatisn Type: * & Normal Khatian C'Lease Khatian O FHTD Khadan
ame Wise - 2!
Districts® ) Search By Khatian {# Search By Plut
[-[16 ] SOUTH 24 PARGANAS v] Plot No.* 557 J
Block:* Enter Captcha® Je UDMH car
[ [ 30 | Kokala v]
VIEW
Mouza:*
[ j 001 ] Nimokpokian j
Choose Your .anguage: o
English v].
(Llve Data As On 17/07/20625,19:22:50)
JINo @91 Thans Tiljala
Dag No Shrenl Zamir Most Pariman{ekar) Dager Myap
557 Vastu 0.069
{Exact quantums of land sgainst any plot will be detertruned as per the share mentioned in respet of that
Moty
Khatian No  Ralter Nam  Pis/swaml  Ansh  Ansh Parimar  Dakhaldar Manta ﬁ
“, c{l -
35 Afisial Teasti ur westoenga 0942 0.0650 Nil Nit- i 3 ﬁ'ﬁ &
Byakui - : J__.«"‘_““-h,f {"’
Remn / i
TN
467 Vishwendrm T Dharendis Ne 00280 0.0020 Nil Nil- tropolita e
Byakii g I culia e
Rema < 'ﬂf
761 Rai Horendra Rai Surendm .02 0.0020 Nil Nil- » 5% .é;g /
' s I for
1
T 8w
: iy

Encroaching of Govt. land is punishable Offence.

Disclalmer : Machine aided Transliteration has been used to make available information in other languages for the benefit of users whe may prefer to
access information on this portal in their native language. The transhiterated contents are therefore prone to oceasional inconsisiencies that may kindly be
overlooked. The content In the Bengali langnage wiil be considered as sacrosanct and used for all legal purpuses.The tranaliterated content {s only an aid to
the user and has no Iegal sunctity. Land and Lund Reforms and Refuges Relief and Rehabilitation Department and/ur C-DAC shall not be responsible for
any direct or indirect financinl Joss, legal issues, obsoleseence owing to delay in the transiation process andfor zny kind of inadequacies observed in the

Bengali language cuntent published on this portal.

Content of this page Is near exact replication of land record database collocated at the central server and In case of any factun] error(s) in the content,
vicwer(s) isfare advised 1o contact the concerned BLELRO olfice for authentication.

Get Started About Us Support Legal
Home Admimistrative FAQ (helpTapic) Terms Of Use
Profile Scwp Help Privacy Policy
ARTI Forum Linking Policy
https:/hanglarbhumi gav.in/BanglarBhumi/KnowYourProperty action
e T

Contact Address

@ Director of Land Records and Survey,35,

Survey Building, Gupal Nagar Ruad,

Kolkata: 700027 +*

L033-2479-5726
172
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7/16i25, 5.28 PM LAND AND LAND REFORMS AND REFUGEE KELIEF ANU REMADILIIALIWN LHFautimet s == @ /2 i =

| SCREEN READER ACCF.SSi gplm«ng!uﬂhwWBﬂthunms-ﬁ_fMlnM) A E | Hs:arch 7 4‘4 2
I/

'ﬂ_S_FIANGE PASSWORD &3 LOGOLT {LDGOUT)

Welcome —> ASIS DUTTA

A & M *

Revenuc Coun Case  Citizen Services
Management System

(RCCMS)
KHATIAN & PLOT INFORMATION
Mouza Identification Ontiou: LIVE
Code Wise | N"mg“’i“:\;k': CodeWise © Khatian Type: * ® Normal Khatian ) Lease Khatian O FHTD Khatian
ame Wise -
Dstricr:* [} Search By Khatian (%! Search By Flot
| [ 16 | SOUTH 24 PARGANAS j Plot No.* 558 /
Black:* Enter Capicha® X42MK8 ¢
rl 30 ] Kokata v]
VIEW
Mouza:*
ﬁ 001 | Nimokpokian vJ
Choose Your Language: .
English v
(Live Data As On 16/07/2025,17:27:28)
J) Nu 001 Thana Tiljala
Dag No Shrenl Zamir Moat Parlman(ekar) Dager Myap

558 Rasia 0.096

{Exact quaturm of land against any plot will be detcrnuned as per the share meationed in respect of that
plur)

Khatisn No¢  Rafter Nam  Pita/mvami  Ansh  Ansh Parimar  Dakhaldar Mania

35 Afisial Trasti Ut weswengat 0364 0.0350 Nil Nil ” M /i
Byakti 3&/—\" FLRUR
3 \
= . > \1‘ AN
407 Vishwendra b Dhirendra Na 03171 0.0300 Nil Nil S/ 0 e &
Byakti SO BHATAGHARYA \ o
) e detopoiitan |
761 Rai Harendra ReiSucendra 0317 00310 Sadharaner  Nil - ';':cgf:i_?atc feutta "’“? i
Byakti Byabaharyya —% ’..':‘“ :';‘gf‘/ 2022 QEJ:
n o c«" #

IMscluimer : Machine alded Transliteration has been vsed tv make avallable information in other languages for the benefit of users who may prefer to
access information on this portal in their native language. The transliterated contents are therefore prone to occasional Inconsistencies that may kindly be
overlopked. The content in the Bengaii language will be considered as sacrosanct and used for all legal purposes. The translilerated content Is only an aid to
the yser and has vo legal sancilty. Land and Land Reforms and Refugee Rellef and Rehabilitation Department and/or C-DAC shzil not be respunsible for
any direct or indirect financial loss, legal lisues, obsolescence owing to delay in the transiatiun process and/or any kind of inadequacies observed in the
Benpali language content published on this portal.

Content of this page Is near exact replication of land record database collocated at the central server and in case of any factunl error{s) in the content,
vieweris) is/are advised to contact the concerned BL&LRO office for authentication.

Get Started About Us Support Legal Contact Address
H Administrativ FAD (helpTopi Te of U: 9 Dircctor of Land Records and Survey.35,
vme Ea Q thelpTupicl . i Survey Building, Gopal Nagar Road,
Prufilc Sciup Help Prvacy ulicy Kolkata=100027
ARTI Forum Linking Policy L 033-2479-5726

Hitneihanatarhhemi any infBanataBhumifKnawYaurPraanmhs actinn

Know Your Property  Query Scarch  Public Grievance  Mouza Information
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| SCREEN READER ACCESS | | &, (/Banglaiflunu/Bengalifontsbengali_foots.rar) A E|

o CHANGE PASSWORD %) LOGOUT (LOGOUT)
T

LAND AND LAND REFORMS AND KEFUGEE KELIEF AN NRCTUGILI 17111 Wt 0 g

®

Know Your Property  Query Search

Ly
| Search |
174
Welcome = ASIS DUTTA

O Q@

Mouza Information

¢

Public Gricvance

Revenue Coun Case  Citizen Services
Management System

{RCCMS)
KHATIAN & PLOT INFORMATION
Mouza Identification Onption: LIVE
Code Wise / N’m;w'“:“',i O Code Wise © Khatian Type: * & Normal Khatian 0 Lease Khatian ) FHTD Khatizn
ame Wise - -
District:* () Search By Khatian % Search By Plot
[ [ 16 ] SOUTH 24 PARGANAS j Plot Nu.* 560
Block:* Enter Captcha® vVQY T4L ca
r[ 30 ] Kokata V]
VIEW
Mouza:*
r[ 001 ] Nimokpoktan j
Choosc Your Language:
English v]
{Live Data As On 16/07/2025,17:28:56)
JINg 001 Thana Tsljala
Dag No Shrenl Zamlr Moat Pariman(ekar) Dager Myap
560 Vasiu 0061

(Exact quantum of land against any plot will be deternuined as per the share mentioned i respect of that

plor)

Khatiah Ko Raiter Nam  Pitafswami Ansh - Ansh Parimar  Uakhaldar
35 Afisial Trasti ut westioenga D.901:  0.0550 Anumati
Byakti
407 Vishwendra 1 Dhirendra No 0,049, 0.0030 Anumatt
Byakn
761 Rai Harendra Rai Surendra 0049, 0.0030 Anumati

Manta

Nil-

Rema

Nil-

Rema

Nil- =

Disclalmer : Machine aided Transliteration has heen used to make avaliable Infurmation In other lanpuages for the benefit of users who may prefer to
aceess information on this portal in their native language. The transliterated contents are thercfore prone to occasional inconsistencies that may kindly be
overloaked. The conienl in the Bengali language will be considered as sacrosanct and used for all legal purposes. The translilerated contend s only an aid to
the uscr and has no legal sanctity. Land and Land Reforms and Refugee Retiel and Rehabllitation Department and/or C-DAC shall not be responsible for
any direct or [ndirect financlal loss, legal Issves, obsvlescence owing to delay in the transtation process and/or any kind of Inadequacles observed in the

Bengali language content published on this portal.

Content of this page is near cxact replication uf land record database cullocated st the central server and in case of any factual error{s} in the content,
viewer(s) is/ore advised to contact the concerned BL&LRO office for authenticatdon.

Get Started About Us Support
Home Administrotive FAQ (helpTupic)
Profile Semp Help

ARTI Foram

hitps:/fbanglarbhumi .govin/BanglarBhumifKnowYourProperty.action

Legal

Terms Of Usc
Privacy Policy
Linking Policy

Contact Address

@ Dircctor of Land Records and Survey,35,
Survey Building, Gopal Nagar Road,
Kulkata=700027

L033-2479-5726
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Welcome — ASIS DUTTA

& ) M *

Know Your Property  Query Scarch  Public Grievance Mouza Information

Revenue Court Case  Citizen Services
Management System

(RCCMS)
KHATIAN & PLOT INFORMATION
Mouza Identification Option: LIVE
Code Wise / N“'“fvw"ﬂ‘;b':.—." CodeWise © Khatisn Type:* © Normsl Khatian ) Lease Khatian (JFHTD Khatian
Name e
() Search By Khatian i® Scarch By Plut
Districe:*
[ [ 16 ] SOUTH 24 PARGANAS vJ Plot No.* 561 /
Block:* Enter Captcha* TH XT7TYN cap
| 30 ] Kokata vJ
VIEW
Mouza:*®
( [ 001 | Nimokpoktan VJ
Choose Your Language:
rEngish v
(Live Data As On 16/07/7/2025,17:36:40)
J.INo 001 Thana Tiljala
Dag No Shrenl Zamir Moat Pariman(ekar) Dager Myap
5614 Vastu 0.056
jExact quantum of fand against any plot will be detcruned as per the share mentioned in respect of that
plaL)
Khatlsn Ko Raiter Nsm  Pitwswami  Ansh  Ansh Pariman Dakhaldar  Manis
407 Vishwendea  Dhirendm Na 0500t 0.0280 Nil Wil- //-',.-—-"“"-—:"'--.
Byakti S I T gi .
Remuw 0 ; 0"42 A\
,—E? = ~ Jf""”
76l Rai Harendra  Rai Surendrn 0.5006(  0.0280 Nil Nil- -
Byaks . * EBQAI BHATTACHARYA \ o \\
Remar . < idatiapoiitan II
g distigtas Court 21 Calcutta ;:é]
<D, \ Rz e 063/ 2022 f
- Exsiny Dale ) fi
] ' f
A \\ 12 RS Q}r""
» ‘%?}/

Disclalmer : Machinc alded Transtiteratfun has been used to make available infurmation In other Isngoages for the beneflt of users who may prefer to
access information on this portal in their native language. The transhiterated contents are therefore prone to occasionul inconsistencies that may kindly be
overlooked. The content in the Bengali language will be considered as sacrosanct and used for all legal purposes.The transliterated content is only an aid to
the user and has up legal sanctity. Land and Land Reforms and Refugee Rellef and Rehabilitation Department andfor C-DAC shall not be responsible for
any direct or indircet financhat loss, legal lssues, ohsolescence owing to delay In the transiation process and/or any kind of inadequacles observed In the

Bengali language cantent published on this portal.

Content uf this page Is near exact replication of land record datshase cullocated at the central server and in casc of any factunl error(s) in the content,
viewer(s) is/are advised to contact the concerned BL&LRO office for authentication.

Get Started About Us Support Legal Contact Address
; i : T, U 9 Dircctor of Land Records and Survey, 35,
lome Administrative FAQ {hclpTupic) Terms Of Use Survey Building, Gopal Nagar Road,
Prufile Sctup Help Privacy Policy Kulkata-700027 *
ARTI Forum Linking Policy L033-2479-5726

https:/fbanglarbhumi .gov.inIBangIarBhumilKnowYourPropeny.acﬁon 12
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Welcome = ASIS DUTTA
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Revenue Court Case  Cilizen Services

Muonagement System
(RCCMS)
KHATIAN & PLOT INFORMATION
Mouza Identification Onption: LIVE
Code Wise / Nnm;\‘\’l:e:‘:_i;:’ Code Wise @ Khatian Type: * & Normal Khatian ' Lease Khatian ' FHTD Khatian
hbiild 14 z
i Search By Khatian {#) Search By Plot

District:*
[ 116)50UTH 24 PARGANAS v Plot No.» 562
Block:* Enter Captcha® 43 NZ8BG6 f=Td

30 | Kokata v]

VIEW
Mouza:*
l [ 001 } Nimakpokian :]
r(_?hoosc Your Languape: -
| English v
| - - —_—
(Live Data As On 16/07/2025,17:37:13)
JINe 001 Thana Tiljala

Dag No Shrenl Zamlr Moat Pariman{ckar) Dager Myap

562 Vastu 0.061

{Exact quantum of land against any plot will be determined as per the share mentioped in respect of dat

ples)
Khotian Mo Raiter Nam  Pita/swami Ansh  Ansh Parimay  Dakhuldar  Mants
407 Vishwendra » Dhirendra Na 0.5000  0.0300 Anumati Nil-
Byaku -
Remas
761 Rai Horendra Rai Surendra 0,500 0.0310 Anumail Nil-
Byakti -
Rema

LB ]
» \,;h’?
: ARYA rig
ilan
i oust et alcutta -4

Disclaimer : Machine aided Translltcration has been used to make avallable information n other langnages fur the beneflt of users who may prefer to
access informatien on this portal in their native language. The translitersted contents are therefore prone to accasional inconsistencies that may kindly be
overlpoked. The content in the Bengali Janguage will be considered as sacrosanct and used for all legal purposes. The transliteraicd conteni is only an aid to
the user and has no legal saactity. Land and Land Reforms and Refugee Rellel and Rehabilitation Department and/or C-DAC shall not be responsible for
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access information on this portal in their native language. The transliterated contents are therefore prone to eccasional inconsistencies that may kindly be
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Welcome — ASIS DUTTA

| SCRTEN READER ACCF.SSl ! __!v' qmanghnﬁlmnum:ngaliFnuwbcu;ah_rmls.m) A @ ‘ |,r_5fan_:h

ﬂglANGE PASSWORD 0 LOGOUT (LOGOUT)

.mmmmaﬁmw & @ @ 0

ke Pl Attt Degr st

L o Know Your Property  Query Scarch  Public Grievance Mouza Information

Revenuc Count Case  Citizen Services
Management Systen

(RCCMS)
KHATIAN & PLOT INFORMATION
Mouza Identification Option: LIVE
Cude Wise / N-m; Win:\;,i;'i' CodeWise © Khatian Type: * ® Normal Khatian ) Lease Khatian ) FHTD Khatian
Name Wise
(7 Search By Khatian (% Search By Plot
District:*
r[ 16 ] SOUTH 24 PARGANAS \j Plat No.* 561 f
Block:* Enter Captcha® INNXWA «r
F [ 30 ) Kokata j
VIEW
Mouza:*
[ { 001 ] Nimokpoktan vl
Choose Your Language:
| English V]
(Llve Data As On 16/07/2025,18:58:32)
J1No 001 Thana Tiljala
Dag No Shreni Zamir Muat Pariman{ckar} Dager Myap

567 Dangga 0.066

{Exact quantum of land agaunst any plot will be detcrmined as per the share mentioned in respect of that
plot)

Khatian Ng  Rsiter Nam  Pita/swvami Ansh Ansh Parimai  Dakhaldar  Maniz

407 Vishwendra » Dhirendra Na 05000 0.0330 Nil Ni!
Byakti

761 Rai Harendra Rai Surendra 0.5000 (10330 Ml Nil
Byakt

Disclalmer : Machine alded Transhieratfon has been used (v make availahle information In ether langoages for the benefit uf users who may prefer to
access information on this portal in their native language. The transliterated contents are therefore prone to pecusionn] inconsistencies that may kindly be
overlooked. The content in the Bengali language will be considered as sacrosanct and vsed for all legal purposes.The iransliterated conlent is only an aid lo
the user and has uo legal sanctity, Land and Land Referms and Refugee Relicf and Rehabilitation Department and/or C-DAC shall not be responsible for
any direct or indlrect financlal luss, Jegal Issues, shsolescence awing to delay in the trunslatlun prucess and/or eny kind of Inadequacies observed In the
Bengall language content published on this portal.

Caontent of this page Is nesr exact replication of land reeord database collocated at the central server and In case of any fnctual crror(s) In the content,
viewer(s) is/are ndvised 1o contact the concerncd BL&LRO office for suthentication.

Get Started About Us Support Legal Contact Address
ipistrativi 1 . s OfU Q Dircctor of Land Records and Survey,35,
Home Administrative FAQ (helpTopic) Terms 34 Survey Building, Gopal Nagar Road,
Prolile Setup Help Privacy Dolicy Kolkata-700027 »
ARTIT Forum Linking Policy L033-2479-5726
hnps:llbanglarbhumi.gav.inlBanglarBhumilKnowYourPropeny. action 12
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7116425, 7.00 PM LAND AND LAND REFORMS ANL KM UAIEE THELIGE FTLF 1 vmt 0 doree s sr s s — = rogas
| SCREEN READER ACCESS I gn {/BanglarBluni/BengaliFonisbengali_fonts.rar) @ E | | [Search - v
WANGEI'ASSWO“D %) LOGOUT (LDGOUT) 1 1 0
Welcome —> ASIS DUTTA

® -
R woem, o SN & T A @ @ Q
@ 5 e e o sk ttion Deparimerd
g - Know Your Property  Query Search  Public Grievance Mouza Information

Revenue Court Case  Citizen Services

Management System
(RCCMS)
KHATIAN & PLOT INFORMATION
Mouza Identification tign: LIVE
Code Wise / N.m?\l Wlsr.‘;hi:? CodeWise © Khatian Type: * ® Normal Khatian () Lease Khatian (JFHTD Khatian
Name Wise
) Search By Khatian {® Search By Plot
District:*
[ 116150UTH 24 PARGANAS v Piot No.* 568
Block:* Enter Captcha* 96 SWPK o
ﬁ 30 } Kokata vJ
VIEW
Mouza:*
r [ 001 ] Nimakpokian vl
Choose Your Language:
English v
(Llve Data As On 16/07/2025,18:59:04)
1INp 00l Thana Tiljala
Dag No Shreni Zamlr Muat Pariman(ekar) Dager Myap
568 Dangga 0.061
{Exact quanturn of land against any plot will be deterpined as pes the share menauooed in fespeet of that
plud)
Khatizn No  Raiter Nam  Pitafswami  Ansh Ansh Parimat  Dakbaldar  Manta
407 Vishwendra b Dhirendra No 0.5001 00300 Nil Nil /,.-—-::.,w
Byakii /"/ & R L N,
e & o
761 Rai Harcadra Rai Surendra 0,501 0.0310 Nil Nil /@ fq A
Bym [ Gagy . \\“s:\ “1:-
PO AL s \
e [N g R &
. e ek —
* e 1 e Lo ]
\ G S e -
] "o ‘\\- i LL;
q @ ks g\\'\ T |
AN W b Q? it
wh N s\
» b % r't’ Pl #\' /
% Ca /.
L3

‘\.'\‘ "3 F "é :l%‘://

Disclalmer : Machine aided Transliteration has been used to make avallable infurmstion in other langasges for the beneflt of users who may prefer to
access information on this ports] in their native language. The transliterated contents ure therefore prone 1o occasional inconsistencles that may kindly be
overlooked, The content in the Bengali language will be considered as sacrosanci and used for all fegal purposes. The transliterated content is only an aid 1o
the user and has oo legol sauctity. Land snd Land Reforms and Refugee Rellef and Rehabilitation Departuent and/or C-DAC shall not be responsible for
any direct or indirect financial loss, legal tssues, ohsulescence owing to delay in the transiation process and/or any kind of inadequacies observed n the

Bengali language content published an this portal.

Content of thls page is near exact replleation of land record database cotiveated at the central server snd In case of any factual ervor{s) in the cantent,
viewer(s) isfare advised to contact the concerned BLELRO office for authentication,

Get Started About Us Support Legal Contact Address
Administrativ InTopi U 9 Director of Land Records and Survey,35,

Home dministrative FAQ {helpTupic) Terms O Use Survey Building, Gopal Nagar Road,

Profile Sciup Help I'rivacy Palicy Kolkala-700027 +
ARTI Forum Linking Policy L033-2479-5726

hitps://banglarbhumi .gov.inIBangIarBhumm{nowYouerpeny.amion 142
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7116125, .00 FM LAND AND LAND REFORMS AND REFUGEE KELITF AL PEITAG SN 108 et st Ly

| SCREEN READER ACCESS | &, (/BanglarBtunwBengaliFonts/engati_fontsar) A E | | [search vl
HEHANGEPASSWORD 4 LOGOUT (LOGOUT) 1192
Welcome = ASIS DUTTA

B & @ ) Q

" Know Your Property  Query Search  Public Gricvance Mouza Information

Revenue Count Case  Citizen Services

Management System
(RCCMS)
KHATIAN & PLOT INFORMATION
Mouza Identification Ontign: LIVE
Code Wise / N““‘qu‘“:‘;h:':’ Code Wise © Khatian Type: * & Normal Khatian iLease Khation O} FH'TD Khatian
Name Wise ;
[} Search By Khatian (8 Search By Plut
Districe:®
[_Tw ] SOUTH 24 PARGANAS v] Plot No.* 569 /
Block:* Enter Captcho* SX2VRY9
17 [ 30 ] Kokala j
VIEW
Mouza:*
{ 001 ] Nimakpoktan ﬂ
Choose Your Language: ;
Englsh v|
(Live Data As On 16/07/2025,19:00:46)
J.INo 00 Thana Tiljala
Dag No Shrend Zamlr Muat Pariman(ckar) Dager Myap

569 Dangga 0.064

|Exact quantus of land against any plot will e determuned 28 per lhe share mentioned in respect afthat
plaL ]

Khatian No  Raiter Nam  Pita/swami  Ansh Ansh Parimai  Dakhaldar  Manta

407 Vishwendra d Dhirendra Na 0.5000  0.0320 Nit Nil
Byaku

761 Rai Harendra Rai Surendra 0.5001  0.0320 Nul Nil
Byakti

Disclalmer : Machine alded Transtiteration has been used tv make avallable information in other languages for the benefit of users who may prefer to
access informstion on this portal in their native language. ‘The transliterated contents ure therefore prone to occasional inconsistencies that may kindly be
overlooked. The content in the Bengali language will he considered as sacrosanci and used for all legal purposes.The transliterated content is only an aid o
the user and has no legal sanctity, Land and Land Reforms and Refugee Relief and Rehabititation Department andfor C-DAC shull not be responsible for
any direct or indirect financial loss, legal lisues, obsolescence owing to delay in the translation process and/ur any kind of Inadequacies sbserved In the
Bengali language content published on this portal.

Content of this page is near exact replication of land record database cullocated at the central server and In case uf any factual error(s) in the content,
viewer(s) ts/are advised to contact the eoncerned BL&LRO office for authentication.

Get Started About Us Support Legal Contact Address
- : . of @ Dircctor of Land Records and Survey,35,
Home Administrative FAQ (helpTopic) Terms Of Use Survey Building, Gopal Nagar I vad.
Profilc Sctup Help Privacy Policy Kolkata-700027 +
ARTI Forum Linking Palicy Li133-2479-5726
hhps:llbanglarbhumi.gov.infBang!arBhumi!KnowYourPropeny.action 12
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7/16/25, 7:02 PM

| 5CREEN READER AL‘C‘ESl é,qman_dehumdBcnylianslbmg:h_fmts.m) @ El

-ﬁfﬂ»\NGE PASSWORD 43 LOGOUT (LOGOUT)

A

Kaow Yous Property  Query Search

LAND AND LAND REFORMS AND REFUGEER RELIET AL TGP 60 eas st oo

jorn -
HE:arch ‘ y§
1194
Welcome — ASIS DUTTA

O

Public Grievance

¢

@

Revenue Court Case  Citizen Services

Munagetment Systemn
(RCCMS)
KHATIAN & PLOT INFORMATION
za Identificati Onption: LIVE
Code Wise / Nnm; wm;‘;_h-';- Code Wise © Khatian Type: * @ Normsl Khatian O Lease Khatian ) FHTD Khatian
ame e - =
l (Z Search By Khatian {# Search By Plut
District:*
r[ 16 | SOUTH 24 PARGANAS vl Plot No.* 570 !
Block:* Enter Captcha* IND9H3 cap
I [ 30 | Kokata V|
VIEW
Mouza:*
[ [ 001 } Nimokpokian Vl
Choose Your Language:
L English [
(Live Data As On 16/07/2025,19:02:07)
1A No 001 Thana Tiljala
Dag No Shrenl Zamlr Moat Pariman(ckar) fhager Myap
570 Vastu 0.069

{Exzct geantum of land against any plot will be deternined as per the share menuened in respect ol that

plov)
Khatian No  Raiter Nam  Pita/swami  Ansh  Ansh Parimas Dakhaldar  Manta
407 Vishwendra } Dhirendra Na 0.5001  0.0350 MNil Nil
Byaku
Tl Rai Harcndra  Rai Surcndra 05001 0.0340 Nil Nit

Byakt

Disclaimer : Machine aided Transllteration has been used to make avallsble information 1

n other languages for the benefit of users who may p

o
f '\\}'&:_\%Q \O)
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refer to

access information on this portal in their native language. The transliterated contents ure therefore prone to occasional inconsistencies that may kindly be

overinoked. The content in the Bengali Ianpuage will be considered as sacrosanct and used for all legal purpo.

ses. The transhterated content is only an aid Lo

tie user and has no legal sanctity. Land and Land Reforms and Refugee Reliel and Rehabilitation Departruent andfor C-DAC shall not be responsible for

any direct vr Indlreet financlal luss, legal Issues, obsolescence owlng to deluy In

Bengali language content published on this portal.

the translation process andfor any kind of Inadeguucles vbserved in the

Content of this page Is near exact replication of land recurd database coliocated st the central server and in case of any factual error(s) in the content,
viewer{s) isfare advised to contact the concerned BL&LRO affice for authentcaton,

Get Started About Us Support Legul

Home Adnunustrative FAQ {helpTopic) Terms Of Use

Profile Sctup Help Privacy Policy
ARTI Forum Linking Policy

https:I!banglarhhumi.gov.inlBangIarBhumUKnowYourPropeﬂy.action

Contact Address

@ Dircciot of Land Records and Survey,35,
Survey Building, Gopal Nagar Road,
Kokata-700027

L033-2479-5720

AMouza [nformation

112
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Welcome —> ASIS DUTTA

& O Q@

Know Your Property  Query Scarclk  Public Grievance Mouza Information

Revenue Count Case  Cilizen Services
Management System

(RCCMS)
KHATIAN & PLOT INFORMATION
Mouza Identification Ontion: LIVE
Code Wise / Nam:;:q Wlscz\:'i O Code Wise @ Khatisn Type: * ® Normal Khatian ) Lease Khatiaa ) FHTD Khatian
Name Wise =
) Search By Khatian {® Search By Plot
District=*
[ [ 16 ] SOUTH 24 PARGANAS v] Plot No.* 57
Block:* Enter Captcha® RD 3LRE cx
rl 30 ] Kokata vl
VIEW
Mouza:*
r[ 001 j Nimokpoktan :]
Choose Your Language:
(egon Y
(Live Data As On 16/07/2025,19:02:13)
1.1 Ne 001 Thana Tiljala
Dag Na Shrenl Zamlr Muat Pariman{ekar) Daper Myap
571 Dangga 0162

(Exact quantum of land againsi any plot will be determined as pier the share mentioned in respect of that

pluc)

Khatian No  Raiter Nam  Pitafswami  Ansh Ansh Parimai Dakhaldar

407 Vishwendra » Dhirendra Na 0.500t  0.0810 Nil
Byakti

761 Rai Harendra  Rai Surendra 0.5001  0.0810 Nil
Byaku
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Discloimer : Machine aided ‘Transliteration has been used (o makc available Infurmation In other langnages for the benefit of users wha may prefer to

access information on this portal in their native language. The transliterated co
overlopked. The content in the Bengali language will be considered as sacroszne
the user and has no legal sanctity. Land and Land Reforms and Refugee Relief and Rehabititation De;
any direct or indirect financlal luss, legal lssues, vhsulescence swing te delay in the translatlon process

Bengali lJanguage content published on this portal.

ntents are therefore prone to sccasionu] inconsistencics that may kindly he
t and used for all legal purposes. The transliterated conlent is only an aid 1o
partruent and/or C-DAC shall not be responsible for
and/or any kind of inadequacies observed in the

Cuntent of this page is nesr exact replication of land record database collocated at the central server and in case of any factual errer(s) in the content,
viewer(s) is/are advised to contact the concerned BL&LRO office for authentication.

Get Started About Us Support
Home Administrauve FAQ {helpTopic)
Profile Scrup Help

ARTI Forum

hnps;n'tbanglarbhumi.gov.inIBanglarBhumiﬂ(nowYourProperty.actinn

Legal

Terms OF Usc

Privacy Palicy
Linking Policy

Contact Address

@ Director of Land Records and Survey,33,
Survey Building, Gopal Nagar Road,
Kolkata-700027

LN133-2479-5726
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| SCREEN READEK ACCESS | | 8, (/BanglatbmmyBengaliFontsbengali_fantsrar) | fe @ | | [search V!
EHANGE PASSWORD 43 LOGOUT (LOGOUT) 1 8
Welcome -=> ASIS DUTTA
s .
- g AR SN I 8 PR @
I ™y .
i . Know Your Property  Query Scarch  Public Gnevance Mouza Infonmation
Revenue Court Case  Citizen Services
Management System
{RCCMS)
KHATIAN & PLOT INFORMATION
zal ificati Ontion: LIVE
Code Wise / N-m: Wlse:‘; h"._.\- Code Wise @ Khatian Type: * ® Normal Khatian (I Lease Khatian ) FHTD Khadan
Name Wise 2 h
[} Search By Khatian (¥ Search By Plot
Districr:*
[ [16] SOUTH 24 PARGANAS v | Plot No.* 572 !
Block:* Enter Captchu® ZTUPPN cap
{ [ 30 ) Kokala :]
VIEW
Mouza:*
FﬂD‘- ] Nimokpoktan v]
Choose Your Language: N
i English V]
(Live Data As On 16/07/2025,19:02:36)
JINo 001 Thana Tiljala
Dag No Shrenl Zauilr Most Pariman{ckar) Dager Myap
572 Vasiu 0.078
{Exact quantum of land against any plol will be detcmidned as per the stare mentioned 1n respect of that
ploL)
Khatian No  Raiter Nam  Pita/swami  Ansh  Ansh Parimu Dakhaldar Manta I
107 Vishwendrad DhirendraNa 05001 00390  Anumati  Nil- .« A %
Byakii . Sy . X }»;;
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Disclalter : Machine aided Transliteration has been used to make avaliable Infurmation In other languoges fur the benefit of users who may prefer to
access information on this portal in their native language. The transliterated contents are therefore prone to occasional inconsistencies that may kindly be
overlooked. The content in the Bengali lanpuage will be considered as sacrosancl and used for all legal purposes. The transhiterated conient is only an aid to
the user and has no legal sanctity, Land and Land Reforms sad Refugee Relief and Rehabiteation Department and/or C-DAC shall not be responsible for
any direct or [ndirect financial loss, legal issues, ubsolescence owing to delny in the translation process and/or any kind of inndequacies observed in the
Bengali language content published on this portal.
Content of this page Is hear exact replication of land record database collocated at the central server and in case of any factual error{s) in the content,
viewer(s) is/are sdvised to contact the concerned BL&LRO office for authentication.
Get Started About Us Support Legal Contact Address
e Tunic T @ Director of Land Records and Survey, 35,
Hoeme Administrative FAQ (helpTopic) crms Of Use Survey Buildin;. Gopal Nagar Road,
Profils Schp Help Privacy Policy Kolkata-7¢002 +
ARTI Forum Linking Policy L033-2479-5726
hnps;Hbang]arbhurni.gov.infBangIarBhumilKnowYourPropenyaclion g lr
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Welcome — ASIS DUTTA

A ¢ M Q

Kauw Your Property  Query Search  Public Grievance Maouzn Information

Revenue Coun Case  Citizen Services
Management System

| SCRCEN READER Accassl :‘n {/RanglaBhumi/BengaliFosisbengali_fonts.rar) @ @ | | Search

Q‘SHANGE PASSWORD « LOGOUT (LOGOUT)

{RCCMS)
KHATIAN & PLOT INFORMATION
Mouza Identification Onption: LIVE
Code Wise / Nnm?‘z Wls:.‘;.h'-_! Code Wise © Khatian Type:* @& Normal Khatian ) Lease Khatian ) FHTD Khadan
Name Wise :
) Search By Khatian (% Search By Plot
IHstrice:*
[—|15 | SOUTH 24 PARGANAS v | Plot No.* 573 !
Block:* Enier Captcha* FWYVW6 cop
ﬁao } Kokata j
VIEW
Mowza:*
ﬁ 001 ] Nimokpoktan ﬂ
Chaoose Your Language:
| English v
(Live Data As On 16/07/2025,19:03:08)
1IN 001 Thana Tiljala
Dag No Shrenl Zamlr Muat Pariman{ckar) Dager Myap

573 Dangga 0.064

{Exact quaium of land against any plot wall be deternyined as por the share mentioned in respect of that
plaLy

Khatian No  Raiter Nam  Pitwswami  Ansh  Ansh Parimai Dukhaldar  Mania

407 Vishwendrm » Dhirendra Na 05000 0.0320 Nil Nil
Byakti

761 Rai Harendra  Rai Surendra 05001 0.0320 Nil Nil
Byakti

Disclaimer : Machine aided Transllteration has been used tv make available information In other Ianpoages for the benefit uf users who may prefer to
aceess information on this portal in their pative language. The translitetated contents ure therefore prone to occasional Inconsistencies that may kindty be
overlooked. The content In the Bengali lanpuage will be considered as sacrosanct and used for all legal purposcs. The translitcrated content is only an aid io
the user and has uo legal sanctity, Land and L.and Reforms and Refugee Rellef and Rehabllitation Department andfor C-DAC shall not be responsible for
any direct or indirect financial luss, legal lssues, ubsolescence owing to delay In the translation process and/or agy kind of inadequacies sbserved {n the
Bengali language content published on this portal.

Content of this page Is near exact replication of 1and record database collocated at the central server and in case of any factual error(s) in the content,
viewer(s) Is/farc advised to contact the concerned BLELRO office for authenticadon.

Get Started About Us Support Legal Contact Address
Home Administrative FAQ (helpTopic) TFerms Of Use @ Dircctor of Land Records and Surveyds,
Survey Building, Gopal Nagar Road,
Profife Scup Hclp Privacy Policy Kulkam—?ﬂﬂﬂl% »
ARTI Foum Linking Policy L023-2479-5726
htips:#banglarbhumi.govin/BangtarBhumi/KnowYourProperty.action 12
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Know Your Froperty  Query Scarch  Public Gricvance Mouza Infermation

Revenue Court Case  Citizen Services

| ECREEN READER Achss| gnr.n'BmsluBlmnu!BensahFunts’bensnh_fomﬂr) @ E | | Search

'EEHANGE PASSWORD 4 LOGOUT (LOGOUT)

Management System
(RCCMS)
KHATIAN & PLOT INFORMATION
Mouza Identification Option: LIVE
Code Wise / Nnm; Wlse:“*‘ } O Code Wise @ Khatian Type: * ® Normal Khatian (JLease Khatian ) FHTD Khatian
ame Wise 3
Mstrict:* () Search By Khatian (% Seurch By Plot
r| 16 ] SOUTH 24 PARGANAS j Plut No.* 574 /
Bilock:* Enter Captcha® LD 6GVV
r [ 30} Kolkata vJ
VIEW
Mouza:*
ﬁ 001 } Nimokpokian v]
Chgose Your Language: .
[ Engfish VJ
(Live Data As On 16/07/2025,19:0B:28)
J1No 001 ‘Thana Tiljala
Dag No Shrenl Zamlr Moat Pariman{ckar) Dager Myap

374 Vastu 0071

{Exact quantum ot Land against any plat will be deternuned as per the dhare menticncd in respect of that

ploL)
Khatian No  Raiter N Pitafswami  Ansh - Ansh Parimar  Dakhaldar  Mants //’T—R\“
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Disclaimer : Machine aided Transliteration has been used to make avallable Information tn other languages for the benefit of users wha may prefer 1o
access information on this portal in their native language. The transliterated contents are therefore prone to occasional inconsistencies that may kindly be
overlonked. The content in the Bengali language will be considered as sacrosanct and used for all legal purposes.The transhitcraled conlent is only an aid lo
the user and has no legal sanctity, Land and Land Reforms and Refugee Rellef and Rehabllitation Department andfor C-DAC shall not be responsible for
any direct or ndirect financial luss, legal lssues, ohsulescence owing to delay 1o the translation process and/ot any kind of Inadequacles ubserved In the
Bengali language content published on this portal.

Content uf this page is near exact replication of Isad record dutabase collocated at the central server and In case of eny factual error(s) In the content,
viewer{s} is/sre advised to contact the concerned BL&LRO office for anthentication.

Get Started About Us Support Legal Contact Address
Home Administrative FAQ (helpTopic) Terms Of Use @ Durcctor ot Land Records and Survey,33,
Survey Building, Gopal Nagar Road,
I'rufile Sctup Hclp Privacy Talicy l-{nlkat:l-?l‘l(ml%l +
ART] Forum Linking Policy L033-2479-5726
hh‘ps:Ilbanglarbhumi.gov.inIBangIarBhumiIKnowYourPruperty.aclion 12
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| SCREEN READER ACCESS | |8, BasglauBtmaiBengaliF oots/bengali_fonts.rar) A 3| | [search P ,’(5 4
‘lFflANGE TASSWORD 8 LOGOUT {(LOGOUT) 7=

Welcome —=> ASIS DUTTA

Know Your Property  Query Scarclk:  Public Gnevance Mouza Information

Revenue Court Case  Citizen Services

Manaperient System
(RCCMS)
KHATIAN & PLOT INFORMATION
Mauzg Identification Option: LIVE
Code Wise / Nam;‘ Wls::“'hf_J Code Wise @ Khatian Type: * ® Normal Khatian O Lease Khatian (' FHTD Khatian
ame Wise ) o
() Search By Khatan (% Search By Plot
Districe:* 2 _
| 116)SOUTH 24 PARGANAS v Plot Nu.* 515
Block:* Enter Capicha®* STMQDM o
ﬁ 30 ) Kokata VJ
VIEW
Mouza:*
| [ 001 ] Nimokpokian V]
Choose Your Languope: 2
{
| English v!
(Live Data As On 16/07/2025,19:09:44)
JINo 001 ‘Thana Tiljala
Dag Nu Shrenl Zamlr Moat Pariman{ckat) Dager Myap

575 Vasti 0.081

{Exact quantam of land against any plot wiil be determiined a3 per the share mentioned in respeet of that
plot)

Khatian No  Raiter Nam  Pitafewami  Ansh  Ansh Parimas  Dakhaldar  Manta

407 Vishwendra } Dhirendra Na 05000 0.0410 Anumati Nil-
Byakti -
Remu
761 Rai Harendra Rai Surendra 0.5000  0.0400 Anumati Nil-
Byakti -
Remas

Discloimer : Machine aided Transliteration has been used to make available information In other }anguages for the benefit of users wha may prefer to
access information on this portal in their native language. The transliterated contents are therefore prone to occasional inconsistencles that may kindly be
overlopked. The content in the Bengali language will he consldered as sacrosanct and used for all legal purposes.The transliterated conlent is only an aid 1o
the user and has no legal sanctty. Land and Land Reforms und Refugee Rellef and Rehabllitation Departuent and/or C-DAC shall not be responsible for
any direct or Indirect financlal loss, legal kssues, ohsolescence owing to delay In the translation prucess and/or any kind of inadequacles observed in the
Bengall lanpuage content published on this portal.

Cuntent uf this page is near exact replication of land record database collocated at the central server and in case of any factual error(s) in the content,
viewer(s) is/are advised to contact the concerned BL&LRO office for authentication.

Get Started About Us Support Legal Contact Address
H P i 1 @ Director of Land Records and Survey, 35,
ome Administrative FAQ (helpTopic) Terms Of Use Survey Bulding, Gopal Nagar Road,
Prufile Sctup Help Privacy Policy Kolkata-700027 +
ARTI Forum Linking Paticy L0313-2479-5726
https:ﬂbanglarbhumi.gov.in!BanglarBhumUKnowYcurPrnpedy.action 112
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| SCREEN READER ACCESS | |8, (/BanglaiBluniiBengalifoatsbengali_forts.ran)  fg &3 | | [search ) ,!
“IANGE PASSWORD 4 LOGOUT (LOGOUT) 1206

Welcome — ASIS DUTTA

Know Your Property  Query Search  Public Grievance Mouza Information

Revenue Court Cose  Citizen Services

Management System
(RCCMS)
KHATIAN & PLOT INFORMATION
Identificati tion: LIVE
Code Wise / N“"f“w“ﬂ‘;_h';_\' Code Wise © Khatian Type:* ® Normal Khatian O Lease Khatian J FHTD Khatian
Name Wisc . =
("} Search By Khatian ¥ Search By Plot
IHstrice:*
ﬁm | SOUTH 24 PARGANAS j Plot No.* 5% 1
IlMig_‘ = o e Enter Cuptcha® NYLMWX o
| [ 30 ) Kokata - _v
VIEW
Mouza:*
r[ 001 ) Nimokpoktan v]
Choose Your Languape: )
| English v]
(Live Data As On 16/07/2025,19:10:05)
J.iNo 001 Thana Tiljala
Dag No Shrenl Zamir Moa¢ Pariman(ckar) Dager Myap

376 Vastu 0.059

{Exact quastum of land against any plot will be determined as per the share mentioned i respect of that

plov)
Khatign No  Raiter Namn  Pitafswami  Ansh - Ansh Parimas  Dakhaldar  Manta
407 Vishwendra * Dhirendra Na 0.500t  0,0290 Anumati Nil-
Byaku -
Rema
761 Rai Herendra  Rai Surendm 05000 0.0300 Anumat Nil-
Byakti - x5
Remay ~ )

Disclaimer ; Machine aided Transliteration has been used to make avallable information tn other langoages for the beneflt of users who may prefer to
access Information on this portal in their native langusge. The transliterated contents are therefore prone to oceasfonal inconsistencies that may kindly be
overlonked. The content in the Bengali language will be considered as sacrosanct and used for all legal purposes. The transiiterated conlent is only an aid to
the user and has no legal senctty, Land and Land Reforms and Refugee Rellef and Rehabllitation Department and/or C-DAC shail not be responsible for
any direct or Indlrect financtal luss, legal lssucs, ubsolescence owing to delay in the translation process and/ot any kind of inadequacies ohserved in the
Bengali language content pubtished on this portal.

Content of this page is near exact replication of land record database collocated at the central server and In case of any factual error(s) in the content,
viewer(s} is/are advised to contact the concerned BL&LRO office for authentication.

Get Started

Home
Trofilc
About Land Relfurms
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| SCREEN READER ACCESS | | & /BanglarBlmawBengaliFanis/bengat_fonts.rar) n 3| | I'search v
HKIANGE PASSWORD 4 LOGOUT (LOGOUT) I 8
Welcome - ASIS DUTTA
| wEE I IW I A TR W A @ @ 0
(£1) ot b it et
IS - Know Your Property  Query Search  Public Gricvance Mouza Information

Revenue Court Case  Citizen Services

Management System
{RCCMS)
KHATIAN & PLOT INFORMATION
za Identification Optign: LIVE
Cude Wise / Naqu w'“:\;'is{j CedeWise © Khatian Type: * ® Normsl Khatian () Lease Khatian J FHTD Khatian
Name Wise - r
) Search By Khatian ® Search By Plut
District:*
[ { 16 ] SOUTH 24 PARGANAS vJ Plut No.* 547 !
Block:* Enter Captcha® UUDTIKG <=
{ | 30 ] Kokala VJ
VIEW
Mouza:*
[ [ 001 ] Nimokpoktan v]
Choose Your Language:
| English v
(Live Data As On 16/07/2025,19:11:43)
JINog 001 Thana Tiljala
Dag No Shrenl Zamir Muoat Pariman({ckar) Dager Myap

587 Rasta 1.571

{Exact quactum of land against any plot will be deternuned as per the share mentioned 10 respect of that
phalh

Khatian o Raiter Nsm  Pita/swami  Ansh Ansh Parimas  Dakhaldar  Manta

407 Vishwendra ™ Dhirendra Na 0.5001  0.7860 Nii il
Byaku

761 Rai Harendra  Rai Surendra  0.5000  0.7850 Nil Nil
Byakti

the user and has nu legal sanctity, Land and Land Reforms and Refugee Relief and Rehabllitation Department and/or C-DAC shall not be responsible for
any direct or indlrect financial luss, legal Issucs, ohsolescence awing 1o delay in the transistlon process and/ur any kind of Inadequacies vhserved In the

Bengali language content published on this portal.

Content of this page is near cxact replleation of land record database collocated at the central server and in case of any factual errur(s) in the content,
viewer(s) is/are advised to contact the concerned BL&LRO offlce for authenticaton.

Get Started About Us Support Legal Contact Address
dmi : o @ Dircctor of Land Records and Survey,35,
Home Administrative FAQ {helpTuopic) Terms Of Use Survey Building, Gopal Nagar Road,
Profilc Sctup Help Privacy Policy Kolkata-700027 »
ARTI Forum Linking Policy L033-2479-5726

https:ibanglarbhumi gov,inIBanglarBhumi!KnowYuurProperty.ac&ion 112
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| SCREEN READER ACCESS| 3 (/BangluBlinmi/Bengalifontsbergal_fonte) A @ HSearr.h _~| 0
1271
Welcome — ASIS DUTTA

A & O Q@

Know Your Property  Query Searcli Public Grievance  Mouza Information

Revenue Count Case  Citizen Services
Management System
{RCCMS)

lﬂ__EHANGE PASSWORD ) LOGOUT jLDGOUT)

KHATIAN & PLOT INFORMATION

Mouza Identification Optign: LIVE
Cade Wise / N“quw‘“-‘;;-} Code Wise © Khatian Type: * ® Normal Khatian O Lease Khatian ) FHTD Khatian
Name Wise £
[} Search By Khatian (¥ Search By Plot
Districe:*
[ { 16] SOUTH 24 PARGANAS j Flot Nu.* 619 !
Block:* Enter Captcha* 6S 5YJL cap
17[30 ] Kokala vJ
VIEW
Mouza:*
| | 004 ) Nimakpoktan j
Choose Your Language:
Il English j

(Live Data As On 16/07/2025,19:11:44)
J.INo 001 Thana Tiljsla

Dag Na Shrenl Zamir Muat Pariman(ckar) Dager Myap

619 Vastu 0.032

{Exact quantum of band agaiest any plot will be drtesmincd as per the share mentoned in respect of that
platy

Khatian No  Ruaiter Nam  PHa/swami  Ansh Ansh Parimm  Dakhaldar  Mantas

407 Vishwendra » Dhirendra Na 0.5001  0.0160 Nil Nil-
Byaku -
Remay
761 Rai Harendez Rai Sercindra 0.5000  0.0160 Nil Nil-
Byakt -
Remas

Disclaimer : Machine aided Transiiteration has been used to make avallable [nfurmation in other Iangoages fur the beneflt of users Who may prefer to
aceess information on this portal in thelr native language. The transliterated contents are thercfore prone (o occasional inconsistencles that may kindly be
overlooked. The content in the Bengali language will be considered as sacrosanc and used for all legal purposes.The transliterated content is only an aid to
the uscr and has no legal sanctity. Laod and Land Reforms and Refugee Relief and Rehabilitation Department and/or C-DAC shall not be responsible for
any direct or Indirect financial luss, legal issues, obsolescence owing to delay in the transiation process and/or any kind of inndequacles observed in the
Hengali language content published on this portal.

Content of this puge Is near cxact replication of land record datahase collocated at the central server and in case of any factual error(s) In the content,
viewer(s) is/are advised to contact the concerned BL&LRO office for authentication.

Get Started About Us Support Legal Contact Address
P ] 0 @ Directot of Land Records and Survey, 35,
Home Administrauve FAQ (helpTepic) Tetms OF Use Survey Building, Gopal Nagar R 0ad,
Profilc Scrup tizlp Prvacy Policy Kolkala-7¢0027 +
ARTI Forum Linking Pulicy L 033-2479-5726
hnpszﬂbanglarbhumi.gov.inIBanglarBhumi!KnowYuurPropeﬂy.aclion 112
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14
~ Welcome —> ASIS DUTTA 48 CHANGE PASSWORD ) LOGOUT (LOGOUT) | SCREEN READER ACCESS

T 9 TERS 3 8 O R
elief and Renabilitation Department

X &3 L D O @

Revenue Coutt Case  Citizen Services  Know Your Property  Query Search  Public Gricvance  Mouza Information

Management System
(RCCMS)

RS - LR PLOT INFORMATION

Mouza Identification
District:* ) v )
[ [16] SOUTH 24 PARGANAS v]
Block:*
f [ 30] Kolkata vJ
Mouza:* i -
| 1001 ] Nimokpoktan v)
Option: LIVE
® Sahek Dag->Hal Dag(LR PLot No.)
) [Hal Dag=>8abek Dag(RS PLot No.)
Plot No.* 268 / B e o
Eunter Captcha* XK LSLI car ,/'/'?ﬁ R
r-’f‘;}.' R e
VIEW ,’: A ‘#‘.D Pk
f S
e o Y
5 N '1‘3
L st ol

(Live Data As On 16/07/2025.11'061351\ Wiy m\“
Al

.57 ¥ (1.1 No.): 001 TAIT (P.S.): Rowraa ) Rk ;
it
NS
™~ é‘.} 5?‘
HTEF WIS 3 Lk, L
RS PlotNo. LR PlotNo.
268 40 .
268 519
268 532
268 533 i
268 518
o
>
hﬂps;ﬂbanglarhhumi.gav.ln!BanglarBhumifRsIrPlollnfo.action 12
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Revenue Court Case  Citizen Services  Know Your Property Qucry Scarch  Public Grievance Mouza Information
Management System
(RCCMS)

RS - LR PLOT INFORMATION

Mouza Identification

District:*
u1 5] SOUTH 24 PARGANAS j

Block:*
llF [ 30 ] Kolkata l.l

Mouza:* It : . ) )
[ 001 } Nimokpoktan j

Option: LIVE
[ Sabek Dag->Hal Dag(LR PLot No.)
() Hal Dag->Sabek Dag(RS PLot No.)

Plot No.* 268 /
Enter Captcha* XK LSLI caf
VIEW
{Live Data As On 16/07/2025,11:06: 3
G, A7 it (J.1L No.): 001 oY (P.S.): ﬁg‘eﬁm
A+ QST &%
RS PlotNo.
205
268 539
268 541
268 542
268 545
268 546 b
S
]
hnps:llbanglarbhumi.gov.in!BanglarBhumiJ‘RsIrPIalInfo.action 12
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Disclnimer : Machine alded Transliteration has been used to muke avallabie {nfurmation in other languages for the benefit of users who tnay prefer to
access informntion on this portal in their native languuge. The iransliterated contents are therefore prone to occasional Inconsistencies that msy kindly be
overlooked. The content in the Bengali language will he considered as sacrosanct and used for aHl lega) purposes.The transliterated content is only an aid to
the user and has no lepal sanctity, Land and Land Refortus und Refogee Relief and Rehabilitation Department and/or C-DAC shall not be respunsible for
any direct or Indireet financlal loss, legal lssues, obsulescence owing to delay in the translation process and/er any kind of inadequncies observed in the

Bengali language content published on this portal.

Cuntent of this page is near exact replication of land record database collocated at the central server and in case of any factual error(s) in the content,
viewer(s} it/are advised to contact the eoncerned BL&LRO office for authentication.

Get Started Abhout Us Support Legal Contact Address
T ; @ Dircctor of Land Records and Survey,35,
Home Administrative FAQ (helpTopic) Terms Of Use Survey Building, 1 Nagar Road,
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g1




FIESMELI

G AT I R o

defs g.q
\!-q g;}:',»‘.s}r L R S
it ) b PR R Dt
. e

gy
¥ i‘t*;—-‘ “

KELATIAN & TLOT INFORMATION

OMAYGE A RD DLDG0H] AV IR AR atis | 8 etk bagaleetana b g (3

Al -

LAND AND LAND REFORMS AND REFUGEE RELIEF AND REHABILITATION DEPARTMENT

hearn
&3 & e & @

Ot Senibes Koew Vi Propety  Quen Sorrch  Togmig 15m -

|
Muuzy Wentifiratiny | Ourian LIVE
1
Code Wise/ Hame Wi ¢ (0 Code Whe . S Nete Whie | HbatlanTypr ® & Nyrmiai Khoting o Lesse Khatan  OFITD Khatian
i
Dutrigt;e | CiSearch By Khatian @ Sesrch Ty Mat
u
1161 DAXSHR 24 PARGANA vj I .
Btk !
¥ b < | Ester Capuinas XM ACY? o
Mngrar viEw
1091 1 aerdeeaten -] i
|
[Uve Bata As On 0B/ O 159:45)
TTa% W 3L ek o0 -m.m.ﬁ
Het v Clagifiosdre Total Aren af rhe Ploet derey Fiet Birp
= =h Y (o AARTIEY T T
Eaad LYH] : :
Falborilimhe
biate e trrast Narg wl Sery Khare ArvatAerv) Rrmratks
virvar  ymmzvw {avwll o serefiergaen T
1 TR o aawa Ka
RaEta k]
[l
2 TR WMENTT 0N [T, W
Lnd L3
. bl e e [+ o120 re
Triwlt TENR a0
| it 0l TR PIEE M R wERat P of hand A e thr cedtral fefvor and In caor af oy faetwal erverie) ke the temiend, vieserHs) I0are sdvised G somtatt tha rumrcrnen 1z 1 it
atfare lot antbhedivintion,
el Started About Us Suppert Lega) Contact Address
; - -y ® Drreciar of Lamd Rouards sod Swtvey 1. Suyvey Basiar;
Hlgmg Adresgrires Sckep FAQ (hefpTopui errug OF Usg Gepal Magar Romd, Retknis 100077
Pt — Lt Frvsacy Pubey L1S003800
Arwnnt Land Beteray LT Fanam Li=king Policy . Srrfagmel com
Sige Map Lasd Pefity Weh le“armativms Manssor Feedmul
e rbtiafertistmeimapm)

" 4 ¥

AR~ o

O 2018 Caoqrpri gt

Ui Providad by L & LR ARk AR & R Urtaresd, Gasi. of Weat Bengal) Suc Deslgnest ad Beeloped by {T1T3
Thst webad it et 1 iewred i3 Mugit Fireios 841 ) on shove sod 1364 3 745 Reashwion

Sir (s UDpdoud v DAA2009 A3 00 P

1223



7116425, 7:16 PM LAND AND LAND REFORMS AND REFrUGEE KELICE ANL) EMADILL S IIY Ly ma v frr
| SCREEN READER ,\ccgss| gn {/HanglasBlhuni/BeagaliFontsbengati funts.sar) A E : “TSearch A oﬂ 4
% CHANGE PASSWORD ) LOGOUT (LIOUT) 1e<
Welcome —> ASIS DUTTA
Know Your Property  Query Search  Public Grievance Mouza Inforrpation
Revenue Court Case  Citizen Services
Management System
{RCCMS)
KHATIAN & PLOT INFORMATION
za Identification Onption: LIVE
Code Wise | Nnqu Wlse:‘:’hf.'-: Code Wise ® Khatian Type:* ® Normal Khatian ' Lease Khatian I FHTD Khatian
Name € = e
District:* () Search By Khatian (¥ Search By Plat
[ 1161SO0UTH 24 PARGANAS v| Plot No.* 519
Block:* Eanter Captcha® EUBYAF ca
[ [ 30 ] Kokala j
VIEW
Mouza:*
[ [ 001 ] Nimokpokian vJ
Choose Your Language:
Englizh v
(Live Data As On 16/07/2025,19:16:10)
JINo 001 Thana Tiljala
Dag No Shrend Zamir Most Pariman(ekar) Dager Myap
519 Vastu 0.421

| Exact quantum ol land agaimst any plot will be determined as per the share meatiened i respeet of that

plot)

Khatian No  Raiter Nam  Pita/swami
35 Afisial Trasti L wesioenga 00470 0.0200
Byakti
122 Kulada Resu Kala Chand | 0.213 0.0900
Byakti
436 Bharat Chanw Gurudas Kun 0.285  0.1200

Ansh  Ansh Pariman  Uskhaldar

Manta -
. /a-gi
Nil Mil- S

5 7

7
Remu L
AT gl
Nl Nik K LR

- ‘ﬁ‘
Rema 0

N %“ I g
il Nij- ~ b ) :

\ak?
[
'.‘.I.? 1."’.

Dsclolmer : Machine alded Transliteratiun has been used to make available infurmation in uther langnages for the beneflt of users who may prefer to
access infermation on this portal in their native lanpuage. The transhiterated contents are thercfore prone to accasiotis] inconsistencies that may kindly be
overlooked. The contend in the Bengal language will be considerci as sacrosanct and used for all legal purposes.The transtiterated content is only an aid to
the user and has no legal sanctity, Land and Land Refarms and Refugee Relief and Rehabilitation Departmiert and/or C-DAC shall not be responsible for
any direct or Indirect financial loss, legal issues, vbsolescence owing to defay In the translation process snd/or any kind of Inadeguucies vhserved in the

Bengali language content published on this portal.

Content of this page Is near exact replication of Iand record da

(abase cuflocated at the central server and In case of any factual error(s) in the content,

viewer(s) is/are advised to contact the concerned BL&LRO offlce for authentication.

Get Started About Us Support Legal Contact Address
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(Llve Data As On 16/07/2025,19:16:27)
1INg 001 Thana Tiljala

Dag No Shreni Zamir Muat Pariman(ckar) Dager Myap
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{Exact quantumn of land agaunst any plot will be deterniined as per the share mentiotied 1o respect of that

plut)
Khatian No  Ralter Nam  Pitafswami  Ansh  Ansh Parimat Dakhaldar  Moants

35 Afisial Trasti Ut weswengar 0.064.  0.0050 Nil Nil
Byakt

407 Vishwendra ™ Dhirendra Na 0.467!  0.0360 Nil Wil
Byakti

761 Rai Harendra  Rai Surendra  0.467¢ 00370 Nil Nil
Byakii

Disclaltner : Machine alded Transliteration has been used to make avallable infurmation In sther langnsges for the benefit ol users who may prefer to
access information on this pertal in their native language. The transliterated contents ure therelore prone to occasional inconsistencies that may kindty be
averlooked. The content in the Bengali language will be considered 2s sacrosanct and used for all begal purpeses. The translilerated content is only an aid to
the user and has vo legal sanctity, Land and Land Reforms and Refugee Relicf and Rehabilitation Department and/or C-DAC shall not be responsible for
any direct or Indirect financial luss, legal lssues, ohsolescence owing to delay In the translation process and/or any kind of Inadequacles ohserved in the

Bengali language content published on this portal.

Cuontent of this page §s near cxact replication of land record dutuhase collocated st the central servey and in case of any factusi error(s) ln the content,
viewer(s) is/arc advised to contact the concerned BL&LRO office for authentication.,

Get Started Ahout Us Support Legal

Home Administrative FAQ (helpTupic) Terms Of Use

Profile Scmp Hclp Privacy Tolicy
ARTI Forum Linking Policy

hitps:/banglarbhum. gov.imBanglarBhumiﬂ(nowYourProperty.action

Contact Address

@ Dircetor of Land Records and Survey,35,
Survey Building, Gopal Nagar Road,
Kolkata-700027

L033-2479-5726
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7117125, 10:57 AM LAND AND LAND REFORMS AN REFUGEE NELIEE AU FUSE IR Dy e s se e - Nint g

| SCHEEN READER ACCESS | |8, (BanglaBlums BeogaliFonshengali onisa) (e 83 | | [search vl
©£HANGE PASSWORD 4) LOGOUT (LOGOUT) 1228
Welcome ~> ASISE DUTTA
1 =
L B LR @
&) Emmmw A & Q
i -— Know Your Property  Query Search Public Grievanee Moz Information

Revenue Count Case  Citizen Services
Management System

(RCCM5)
KHATIAN & PLOT INFORMATION
za Tdentification Onption: LIVE
Code Wise / Nnm:; WIse.-‘:_‘s-ZJ Code Wite @ Khatian Type:* ® Normal Khatian O Lease Khatian ) FHTD Khatian
amne Wise 2
: [} Search By Khatian (#: Search By Plot
District:*
[-[15 | SOUTH 24 PARGANAS vJ Plot Ne.* 533 i
Block:* Enter Captcha* G2SYUU o
ITSU] Kolkata V]
VIEW
Mouza:*
! [ 601 | Nimokpoktan VI
Choose Your T.anguage: B
| English v]
LI - "
(Live Data As On 17707/72025,10:56:35)
J1Ne 001 Thana Tifjala
Dag No Shreni Zamir Moat Pariman(ekar) Trager Myap

533 Vastt 0.518

| Esact quantum of land agaiest any plot will be deteruncd as pes the share menuoacd in respest of that
plo)

Khatian No  Raiter Nam  Pita/swvami  Ansh Aush Parimai  Dlakhaldar  Munta

is Afisial Trasti ur westoenga 0491 0.0580 Anumati  Nil-
Byaku -
Remu

407 Vishwendru | Dhirendin Na 0254, 0.0300 Anunwit - Nil-
Byaku -
Rema

Tol Rai Harendra Rai Surendm 0254, 0.0300 Anumati  Nil- ~

»

Disclalmer : Machine slded Transtiteration has been used tu make avallable infurmation in other langunges for the henefit of users who may prefer to
access information on this portal In their native lzngunge. The transliterated contents are therefore prone to occasional inconsistencies that may kindly be
averloaked. The content in the Bengali langoage will he considered as sacrosanct and used for all lega! purposes.The transliterated content is only an aid to
the user and has o legal sanctity. Land and Land Reforms and Refugee Rellef and Rehabilitation Department and/or C-DAC shall not be responsible for
any direct or indirect financial loss, legal bsues, obsolcscence uwing to delay In the translation prucess and/ur any kind of inadequacles observed In the
Bengali language content published on this portal.

Cantent of thls page is near exact repcation of land record database collocated at the central server and In case of any factual error(s) in the cantent,
viewer(s) is/are advised to contact the concerned BL&ELRO offlce for authentication.

Get Started About Us Support Legal Contact Address
Adminit ‘- 1 iy o @ Dircctor of Land Records and Survey,35,
Home dministrauve FAQ (LelpTopc) Terms Of Use Survey Building, Gopal Nagar R oad’
Profitc Senup Help Privacy Policy Kolkatn=700027 »
ARTI Forum Linking Policy L033-2479-5T20
https:/ibanglarbhumi gov.inlBanglarBhum'u'KnanourProperty.aczir:m 112
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7116125, 717 PM LAND AND LAND REFURMS ANL NEFUDEE TVELIG! QUYL §8t o tts oe renes - = — .

| SCREEN READER ACCESS | ___!ntmmgluﬂlmmim:ngathms!beﬂgnli_ronumi @ @ | | |Search = égo
il

1CIGANGE PASSWORD <1 LOGOUT (LOGOLUT)

Welcome — ASIS DUTTA

@ ¢ d Q@

Know Your Property  Query Scarch  Public Grievance  Mouza Information

Revenue Court Case  Citizen Services
Management System
(RCCMS)

KHATIAN & PLOT INFORMATION

Mouza Identification Option: LIVE
Code Wise / Name Wise: * O Code Whse @ Kbatisn Type: * ® Normal Khatian O Lease Khatian CJFHTD Khatian

Name Wise it =
[Z} Search By Khatian (% Search By Plot
District;:*

r| 16] SOUTH 24 PARGANAS j
Block:* Enter Capicha® Al AZGF o

[?0 ] Kokala j

Mouza:*

| { 001 ] Nimakpoktan ﬂ
Choose Your Lanpuage:
i_Engish v]

Plot No.* 538 !

VIEW

(Live Data As On 16/07/2025,19:17:24)
JINo 001 Thana Tiljala
Pag Na Shrenl Zaml(r Muat Pariman{ckar) Dager Myap

538 Vastu 0.064

| Exact quactum of land against any plot wilt be determined as per the share mentioncd i respeet of that

plot) " \
Khatian No  Raiter Nam  Pitafsvami  Ansh Ansh Parimas  Dakhaldar  Mania * \‘\
\
35 Afisial Trasti ur wesioenga 03751 0.0240 Nil Nil- A Sen v',',s.‘ y
Byakti - PO Aets ﬂ-ﬂ-\
Y \“\3\&‘-
Rema 7_“?_?. (.9
407 ishwendra ] Dhirendra Nr 0312: 0.0200 Nil Nii- &L’ /
Byakti - Q} y /
Rema : O "—-h_—-":"‘ :\4‘ o
e % S
761 Rai Harendrs Rot Surendr 0312 0.0260 Hil Nil- ~ N F '

»

Disclaimet ; Machine aided Transliteration has been used tv make available information in ether languages for the benefit of users who may prefer to
access information on this portal in their native languuge. The transliterated contents ure therefore prone to occasionsnl inconsistencies that may Kindly be
overlooked. The conient in the Bengali language will be considered as sacrosanet and used for all legal purpases.The translitcrated contenl is only an aid te
the user and has ng legal sanctity. Land and Land Reforms and Refugee Relief and Rehabllitation Department and/or C-DAC shall not be responsible for
any dlrect or indirect financial luss, legal Issues, vhsolescence owing to delay in the iranslstlon process and/or any kind of inadequacies pbserved In the

Bengali language content published on this portal.

Content of this page Is near exact replication of land record database collocated at the central server snd in case of any factual error{s) in the content,
viewer(s) is/are advised to contact the concerned BL&LRO office for authentication.

Get Started About Us Support Legal Contact Address
7 : F i @ Dircctor of Land Records and Survey,35,
Home Administrauve 'AQ (helpTopic) Terms Of U.sc Survey Ruitding, Gopal Nagar Road,
Prafilc Scrup Help Privacy Policy Kolkala-7¢0027 +
ARTI Forum Linking Policy LL033-2479-5726
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7416125, 7119 PM LAND AND LAND REFORMS ANL KEFUAEE MELICE AL $3t i s e s s s == oo — S

| SCREEN READER ACCESS | |8, (BanglasBluiBengaliFontstbengati_fonts rar) ) 3| “Eearch ) ‘gg
_iCHANGE PASSWORD <) LOGOUT [LIX50UT) I Z 2

Welcome —=> ASIS DUTTA

A & O Q@

Know Your Property  Query Scarch  Public Grievance Mouza [nformatioa

Revenue Court Case  Citizen Services
Management System

{RCCMS)
KHATIAN & PLOT INFORMATION
Mouza Identification Option; LIVE
Code Wise / Nmsq“"kﬂ‘;,h: ) Code Wise @ Khatian Type: * ® Normal Khatian O Lease Khatian O FHTD Khatian
Name Wisc g ]
[ Search By Khatian (5 Search By Plot
District:*
ﬁm | SOUTH 24 PARGANAS :] Plot No.* 539 !
Black:* Enter Captcha®* Z4 8KE3 ¢
[T:m] Kokata vJ
VIEW
Mouza:*
| [ 001 ] Nimokpoktan \j
Choose Your Language: -
| Engish v]
(Live Data As On 16/07/2025,19:19:38)
JINo 001 Thana Tiljala
Dag No Shrenl ZamIr Muat Pariman(ckar) Dager Myap

539 Vastu 0.004

{Exact quantam of land agaist any plot will be determined as per the share mentioned ia respect of that

plaL)
Khatlan No Raiter Nam  Pita/swanii  Ansh  Ansh Parimat Dakhaldar  Manta
35 Afisial Trasti Lt wesioenga 0609 0.0390 Anumati  Nil-

Byakti -
Rema

407 Vishwendra ! Dhirendm N: 0195 0.0120 Anumati  Nil-
Byaku =
Rema

761 Rai Harendra Rai Surendrm 0,195 0.0130 Anvmati Nil- =

»

Disclatiner : Machine alded TransHteration hes been used tu make avallsble infurmation in other languages for the beneft of users who may preferto
access informution on this portal in their native language. The transliterated contents are therefore prone o occasional inconslstencies that may kindly be
overlooked. The content In the Bengali language will be considered as sacrosanct and used for all legal purposes. The transliterated content is oaly an aid to
the user and has 1o legol sanctity, Land and Land Reforms and Refugee Rellef and Rehabilitation Department and/or C-DAC shalt not be respoasible for
any direct or indirect fimancial luss, legal tssues, absolescence owing to delny in the translation process and/ur any kind of inadequncies observed In the

Bengali language content published on this portal.

Content of thls page is near exact replication of land record database collocated at the central server and In case of any factusl error(s) in the content,
viewer(s) is/are advised to contact the concerned BL&LRO office for authentication.

Get Started About Us Support Legal Contact Address
1 i i @ Dirccuor of Land Records and Survey.35,
Home Administrative FAQ (helpTopic) Terms Of Use Survey Building, Gopal Nagar Road,
Profite Setup Help Privacy Palicy Kolkats-700027 ~
ARTI Forum Linking Policy LO3I-247Y-5726
mrwmwmwmwmwm 102
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| SCREEN READER ACCESS | | &, /B glarBbumi/BengaliFonts/bengali_fontsrar) a B3|

B CHANGE PASSWORD 40 LOGOUT (LOGOUT}
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Welcome —> ASIS DUTTA

Public Gricvance  Mouza Information

Revenue Court Case  Cilizen Services

| Search

¢

Query Search

Management System
(RCCMS)
KHATIAN & PLOT INFORMATION
Mouza Identification Option: LIVE
Code Wise / Namsv Wlse:\:_bi:' Code Wise @ Khatian Type: * @ Normal Khatian (CiLesse Khatian  _ FHTD Khatian
Name c S .
() Search By Khatian (! Search By Plot
District:*
[ 1161 50UTH 24 PARGANAS vl Plot No.* s
Block:* Enter Captcha® 07 AU2P caf
[ [ 30 ] Kolkata vl
VIEW

Mouza:*
( [ 001 ] Nimokpaktan v]
I@ose Your Language: B

English v]

(Live Data As On 16/07/2025,19:20:08)
J.INo 001 Thana Tiljala
Dag No Shreni Zamir Moat Pariman(ekar) Dager Myap
541 Rasta 0.074

{Exact quantum of land agains any plod will be determined a8 por the share menttoned in respect of that

plot)
Khatian Na  Raiter Nam  Pitafswami Ansh  Ansh Parima  Dakhaldar  Manta
a5 Afisial Trasti wr wesioengar 1.0001  0.0740 Anumalti Nil- /’/;_’\\-
,// 2 oY
et : 7 &
Remas ! e ) \\W.'“" < 55
¥ ’_,- \“{.}\\\1 ‘\\ o . ‘3:-\
ol B ,‘\g-\% Wi :
- { ta o A {("3
] LTI =
S S
£y WL vee /
¥ ¥ Ty
» \:! A{"' o1 // ‘--LA:,J"!
J}. S b

Pisclalmer : Machine alded Transliteration has been used to make
access information on this portal in their native language. The trans
overlooked. The content in the Bengali language will be considered as sacrosanc
the user and has no legal sanctity. Land and Land Reforms and Refugee Relief and Rehabllitation Dep
any direct or Indirect financial loss, legal issues, obsolescence owing to delay in the transiation process 8

Bengali language content published on this portal.

Cuontent of this page is near exact rep

viewer(s)
Get Started About Us Support Legal
Home Admunistrative FAQ {helpTupic) Terms O Use
Peofile Scrup Hclp I'rivacy Policy
ARTH Forum Linking Policy

hitps:/bhangtarbheemi wwmmwwm

avallable infurmation 1n other langunges for the beneft of users w
literated contents ure therefore prone to occasional Inconsistencies
t and used for all legal purposes.The &
artruent and/or
nd/or any kiad of inadequacies sbserved in the

ho may prefer to

that may kindly be
ransliterated conlent is only an akd to
C-DAC shall not be responsible far

lication of land recotd database collucated at the central server and In ease of eny factual error(s) in the content,
is/are advised to contact the concerned BL&LRO office for authentication.

Contact Address

@ Dircctor of Land Records and Survey,35,
Survey Building, Gopal Nagar Road,
Kolkata-700027

L033-2479-5726
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7/16/25, T.24 PM LAND AND LAND REFORMS ANU REFULEE TELICE AINLS et 1 e st e s e

| SCREEN READER ACCESS | gnlmmgluﬂimnufﬂmsalil’nmsfbmsw,fmum) @ E| |iséarch ' .
T e

3 CIRANGE PASSWORD %) LOGOUT (LOGOUT)

Welcome —> ASIS DUTTA

& ™ M @

Know Your Property  Query Search Public Grievance  Mowza Information

Revenue Court Case  Citizen Services

Managenient System
{RCCMS})
KHATIAN & PLOT INFORMATION
Mouza [dentification Onption: LIVE
Code Wise / Nam:'Wise:‘;.l O Code Wise © Khatiun Type: * @ Normal Khatian I Lease Khatian ) FHTD Khadan
Name Wise ]
) Scarch By Khatian (% Search By Plot
Districe:*
IT‘IG ] SOUTH 24 PARGANAS vl Plot No.* 542 /
Block:* Enter Capicha* UVHHZG ca
ﬁ 30 ] Kolkata VJ
VIEW
Mouza:*
ﬁl‘!ﬁﬁ 1 Nimokpoklan V]
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Disclalmer : Machine aided Transliteration has bren used to make avallable Infurmation in uther langnages for the benefit of users who may prefer to
access information on this portal in their native language. The transliterated contents are therefore prone to occasionui inconsistencies that may kindly be
overlooked. The content in the Bengali language will he considered as sacrosanct and uscd for all lepal purposes.The transHterated content is only an aid to
the pser and has uo legol sanctity, Land and Land Reforms oud Refugee Rellef and Rechabiltation Department andfor C-DAC shall not be respunsibie for
any direct or indirect financlal loss, legal 1ssuces, obsolescence owing (o delny In the translation process and/ur any kind of inadequacies observed in the
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any direct or Indirect financal luss, Jegal lssues, obsolescence owing to delay In the translation process and/or any kind of inadequacies observed in the
Bengali language content published on this portal.
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viewer{s) is/are advised to contact the concerned BL&LRO office for authentication.

Get Started About Us Support Legal Contact Address
i Administyatv Topi s OTU 9 Dircctor of Land Records and Survey,35,
lome mipistrauve FAQ (helpTopic) Terms Of Use Survey Bul ding, Gopal Nagar Road,
Profifc Scrup Hclp Privacy Policy Kolkata-70002 -+
ARTI Forum Linking Policy L1033-2479-5T26

tps:ihangiarbhemri gov. in'BanglsBhumi Hnow YourPropecty action 12




1239

-

LAND AND LAND REFORMS AND REFUGEE RELIEF AND REHABILITATION DEPARTMENT

WORANTR PARTY ABIT 4 LDROUT v v FATRLIN PR A ATCE =l‘ Tt ithea, Loy mb wnstcmygsh Iviu) A‘ E |

Searen
Jkt}},a‘ MR
s
n
i%m @( 7w o) sos &
hv L
‘n. Ciitet Sarvmen Kt Youw Mepenty  Uwery Meanh  Tusnd tnmuae VoL liar
KUATI S & PLOT INFORMATION
Mayrg Ldentification Ontign LiVE
Cede Wie Mame Whe:* QCade Whe 8 Xame Wi Kharian Type* O Nermal Kbutlan o loate Kdagan U FHTD Kbstian
IIh‘-mu!‘ o Sewreh Wy Khatian & Scarch Ay Mat
{178 | DAKSHN 24 PARGANA -.] ot e .
Plagh:>
1 1391 Kshan .1 Eater Capuhs® RWIITH
AMaara: ER
l_ 12Ut | Nengipoinan vi
ivn Data As On OB 5;7'5'53 i3:03: B1:}]
_l:u ST b TR PRk FE
M e Clesifrestvn s Areu of the oty Bere het M
e ot 3fx ot sfraravm Lt
s wn ag
!Mnh
hhafha Ne. rnvr Mome e Ruary Areidir Remaria
VeER aEEyE l\mﬂ v aEvtefreraen B ]
1 ki 1000 [ Lol L]
hIva n
[aacatn
B ERLl page id s eRact Trp vl land record darah ot the cenorald server and B eave wfany [acrund erveris) s the remicat, sdvised tn o tenceemeld N8 1. 1e s
offiee for sarhennieation.
Liet Starnrd About Us Support Legal Contact Addresy
I 0 o ¥ Drector uf vl Revrwls gad 35 Sutvey Flaiblos
[ Admaesirative Retap FAD pueeTopn.i Terma OF Une 51‘"1 ]
[T arn [ #rvucy Poly B
v L B (%08 Farem Lining Posicy
ESrrwiiigmsilom
S Mep Lid Pobey Wch [ eiormses Magarer T erdhack

(vl sfarmuriahilingery

¥y f G

B Crpyrs)
Comscnty Fravided bry L. & LA Asd & R & % Deparent, kvt af Wead Acwnal] Site Decyned sad Deveoped by |E
This weebnicn it best viswrd i Meraila Fiecfov 6683 o sbrve and 1346 3 763 Rasbeice
g Lt Updutal om0 D4TYZ01Y Q00 PA

R i TR BB T T AR T T T a——— T

v

PR T Sy e e—




716125, 7:25 PM

| SCREEN READER ACCESS | | & (/BanglarBiuni/BengaiFonts/bengali_fionis.ar) an = |

#} CHANGE PASSWORD 43 LOGOUT (1.OGOUT)

LAND AND LAND REFURMS ANL REFULEE MELIS! S0 Gt ir s o o

A

Know Your Property  Query Search

QRN {f oare-
Igrch _:J
| 1240
Welcome —> ASIS DUTTA
M @

Mouza Information

¢

Public Grievance

Revenue Court Case  Cilizen Services
Management System
(RCCMS)
KHATIAN & PLOT INFORMATION
Mouza Identification Onption: LIVE
Code Wise / Nnmew Wlsc:‘;hl;l Code Wise © Khatian Type: * @ Normal Khatian O Lease Khatian (' FHTD Khatian
ame Wise 3
; () Search By Khatian @ Search By Plot
Districe:*
[ 116] SOUTH 24 PARGANAS j Plot No.* 546
Block:* Enter Captcha® SVBMSOYC cox
[ [ 30 ] Kokala ﬂ
VIEW
Mouza:*
[ [ 001 ] Nimokpoktan VJ
Choose Your Language: .
[
i Engiish V]
(Live Data As On 16/07/2025,19:25:49)
J.INo 001 Thana Tiljala
DNaz Na Shreni Zamir Muat Pariman(ckar) Dager Myap
546 Dangga 0074

|Exact quantum of land against any plod will be determined as per the share mentioned in respect of that

plot)
Khatian No  Raiter Nam  Pitafewami  Ansh Ansh Parimar  Dakbaldar  Manta
35 Afisial Trasti Ut wesiengar 10001 00710 Ml Nil

Byaku

P Vo
"‘-’”“ai‘éé;? 3

. Al
35/ - ‘:&.‘\hg“h :‘; .

Ay f \,;T . 5
7 “‘“::?aauow\‘“é‘.mm &3:\
eyt | ey
| s e 08325 <
N Bartin < /J
- 11 Qﬁ?- /I
S~ 4\6
o ate 5
> WEDY

Disclaimer : Machine aided Transliteration has heens used to make avallable Information In other languages for the benefit uf users who may prefer to
access jnformation on this portal in their native language. The transliterated contents are therefore prone (o nccasional inconsistencles that may kindly be
sverlooked. The content in the Bengali language will be considered as sacrosanct and used for all legal purposes. The transliterated content is only an aid to
the uscr and has no legal sanetity. Land and Land Reforms and Refugee Relief and Rehabilitation Departnient and/or C-DAC shall not be responsibie for
any direct or Indirect financlal loss, legal lssues, ubsolescence owing to delay in the translation process sndfor any kind of Inadeguacies observed in the

Bengali language content published on this portal.

Content of this page Is near exact replication of land record database cullocated at the central server and in case uf any factual crror(s) in the content,
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access information on this portal in their pative language. The iransliterated contents are therefore prone to occasioual inconsistencies that may kindly be
overlooked. The content in the Bengali language will be considered as sacrosanct and vsed for afl legal purposes. The transliterated content is only an aid o
the user and has ho legal sanciity. Land and Land Reforms and Refugee Rellef and Rehabilitaton Departuent and/or C-DAC shatl not be responsible for
any direct or Indirect financkal loss, legal issues, obsolescence owing to delay In the translatiun prucess and/or any kind of inadeguaocies observed in the

Bengali language content published on this portal.

Content of this page is near exact replication of land recurd database collocated &t the central server and In case of any foctual error(s) in the cantent,
viewer(s) isfare advised to contact the concerned BL&LRO office for authentieation.
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the user and has bo legal sanctity. Land and Land Reforms and Refugee Relief and Rehabilitation Department and/or C-DAC shall not be respounsible for
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access information on this portal in their native language. The rranstiterated contents are therefore prone o occasional inconsistencies that may kindly be
overlaoked. The content in the Bengali language will be considered as sacrosanct and used for all legal purposes.The transliterated content is only an aid to
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any direct ur Indirect financial loss, legal Bsues, obsolescence owing to delay in the translation process and/ur any kind of inadequacles ubserved in the
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Disclalmer : Machine aided Transliteration has been used to make avallable Infurmation In other langnages for the benefit of users who may prefer to
access information on this portal in their native language. The transliterated contents are therefore prone to occusional Inconslstencies that may kindly be
overiooked. The content in the Bengali language will be considered as sacrosanct and used for all legal purposes. The transliterated content is only an aid to
the user and has no legal sanctity. Land and Land Reforms and Refugee Rellel and Rehubilltation Departruent and/or C-DAC shall not be respousible for
sty direct or indirect financial loss, legal lssues, obsolescence owing to delay In the translation process and/or any kind of inadequacies observed in the
Bengali language content publishied on this portal.

Cuntent of this page Is near exact repHeation of land record database collucated at the central server and in case of any factusl error(s) In the content,
viewer(s) is/are advised to contact the concerned BL&LRO office for authentication.

Get Started About Us Suppeort Legal Contact Address
H i ; InTopic Terms OF U @ Dircctor of Land Records and Survey,35,
vme Adnunistrative EAQ {(helpTupic) erms se Survey Building, Gopal Nagar Read,
Prafilc Sctup Help Privacy Pulicy Kotkata-700027 7
ARTI Forum Linking Pulicy LUI3-2470-5726

hitmsribpnalarhhe ey oo gy Diaeeoioe e MnoaYorrDropesty aohon iz




e -

R, IR S 2R 0 TR W
) _ﬁag;@:wwmmw

o

sHATIAN & PLOT INFORMATION

=1 Ch Lk FASER PRD 8 AOGOATT A DGOLT) | SOAFEF MALER ACEY W | _Q‘ B s ] i s Yoyl Fomrar

A G
k3 € o

Citier Seviert Koew Yew Propety  Duery Sewrch

1251

X ]ﬁ{/

S '

® @

Peblic Grivvems  Moas Intormatas

Mouza JhenHisinop Optlan LIVE
PateWhe NaoveWie ' T CodeWie @ Name Wiee Khstan Type = F Northnl Kbatlan . Lesse Khadan  *.-FTITD Kbstian
Diweries; ' Kearrh By Whstion & Eearch By Pt
[
1 My 74 PARGANK w!
L BN LAASHEN 74 PARG, ; P .
2.0 S . .,
130k nebhe v Ester Capicha BSRSYHR ex
Mouta s
1 €38 Thmsaparan -!
TCve stz L) On 08/ 0%/ J021,1 3144135
EAm I Lsp =1 NETIPARIITF
Fiet e Chatfcaves Tunal Ares ol dea Plonl harv) P Mep
Hew =8 AT IYm Linst i
L) T ubay
Fomverflmdbe
havan Ne  (rewer My (7] L Fhore Avend Aury) Armarks
wiyemn Ty Dot wer wyvofemasen nm
FET [L0H 104 N
PeEsa 1
T
T AW Y g [ Lo ] hi
Feai i )
L s o TVTPSTY AAe woozo W
[oess [
Cowtent of 101 it L Best srvee repbivativn of bud reeed - th d sud ks caoe of ony [reresd crveets) In the evarmal, vieverts) ivare vidvinad o asntant the veneerird BLLLRCH
#iToey for surheniinstion
Gl Szted About Us Support Legal Contact Address
[ Adminimrmive Seig FAQ Ml Torsct Torms O Use 'wmwwwms
[ ARTI Ticlp rivary Feiiy [RTeTTery
ot Laed Mefoome T Turam Lisking Fademu =
Site Mz Laad Pulocy Web Lafortathon Shwmir Fenllmd
wnbiaformedontdasigrt)

w

f G+ [EBladid,

LA Cegenhi

Cvaaci Prowdid by LA LR Asd & & & K Deparusen, Govt. of Wea Dongal | it Draypmed and Pevehopad by | N
This websias ié bett wirstd b Masla Freios #4653 e abosr and [ b 1 70T Peokaie
Sz Lap Updaid we : 040975819 P00 PM




7116125, 7:46 PM LAND AND LAND REFORMS ANU REFUGES RELIEF ANL MEMADILL ALY ULE i omiesss o 10y Ff =

| SCREEN READER ACCESS | | 8, UBsnptaBlaniBengalifonsbengali fonsray (A F3 | | [search 1 2*%
B CHANGE PASSWORD «) LOGOUT (LOGOUT)
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Know Your Praperty  Query Search  Public Gricvance Mouza Information

Revenue Count Case  Citizen Services
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KHATIAN & PLOT INFORMATION
a Identificati Qntign: LIVE
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) Search By Khatian ® Search By Plot
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{Exact quantumn of land against any plot will be determuned as pes the share mentioned 10 espect of that
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Khatian Ne  Raiter Nmin Pitafswami  Ansh  Ansh Parimar  Uakhaldar  Mants

35 Afisial Trasti ur westoenga 0942 0.0650 Nil Nil-
Byakt -
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Byakti -
Rema
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Disclaimer : Machine aided Transliteration has been used tu make avallable information In other langnages for the heneflt of users who may prefer to
access information on this portal in their native InnFunge. The transliterated contents are therefore prone to occasional inconsistencies that may kindly be
overlooked. The content in the Bengali langsage will be considered as sacrasanct and used for all Jegal purposes.The transliterated conient is only an aid te
the user and has no legal sanctity. Land and Land Reforms and Refugee Relicf and Rehabilitation Department and/or C-DAC shall not be responsible for
any direct or indirect financlal loss, legal lssues, shsolescence awing te delay in the translation process and/or any kind of inadequacles observed In the
Bengali language content published on this portal.

Content of this page is near exact replication of land record database collacated at the central server and in case of any factual error(s) In the content,
viewer{s) isfare advised to contact the concerned BL&LRO office for authentication.
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Welcome — ASIS DUTTA
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Know Your Property  Query Scarch  Public Grievance Mouza Infarmation

Revenue Count Case  Citizen Services
Managenient System

(RCCMS)
KHATIAN & PLOT INFORMATION
R — Oution: LIVE
Code Wise / Nam ;I Wls::‘;is'-'.'?' Code Wise © Khatian Type: * @ Normal Khatian O Lease Khatian O FHTD Kbatian
ame Wise
) Search By Khatian () Search By Plot

District:*

[_[ 16 | SOUTH 24 PARGANAS v] Plot No.* 558 !

Block:* Enter Captcha® C6 X9WS o

| [ 30 ) Kokala VI

VIEW
Mouyza:*
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Choose Your Language: .

i B
(Live Data As On 16/07/2025,19:47:05)
J.INo 001 Thana Tiljala
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{Exact quaniun of land apainst any plot will be determincd as per the share mesuoned in respect of tha
ploL)

Khatian No  Raiter Nam  Pita/swami  Ansh  Ansh Parima Dakhaldar  Manta

35 Afisial Trasti U1 wesiengar 0364 0.0350 Nil Nl
Byaku

407 Vishwendra d Dhircndra Na 0.3171 0.0300 Nil Nl
Byiku

761 Rai Harendra  Rui Surendea 03177 0.0310 Sadharaner  Nil
Byaku Byabaharyya

Disclafner : Machine alded Transliteration has been used tv make avallable infurmation 1n ather langusges for the benefit of users who may prefer to
access information on this portal in their native langunge. The transliterated contents are therefore prone to occasional inconsistencies that may kindly be
overlosked. The content in the Bengali language will he considered as sacrosanci and used for all Iegal purposes.The transliterated content is only an aid o
the user and has nu legal sanctity, Land and Land Reforms and Refugee Rellef and Rehablltation Department and/or C-DAC shall not be respousible for
any direct or indlrect financial loss, legal lssucs, vbsolescence owing 1o delay In the translation process and/or any kind of inadequacles vbserved In the
Bengali language content published on this pertal.

Content of this page Is near cxact replication of land record databasc collocated at the central server snd In case of any factual error{s) in the content,
viewer(s) is/are advised to contact the concerned BL&LRO office for authentication.
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Administrativ . @ Dircctor of Land Records and Swrvey.35,
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Disclaimer : Machine aided Transllteratfon has been used to make avallable infurmation In other languages for the beneflt of users who may prefer to
access information on this portal in their native language. The transliterated contents ace therefore prone ta occasional inconsistencies that may kindly he
overlooked. The content In the Bengal langoage will be considered as sacrosanct and used for all legal purposes.The transltcrated conlent Is only an aid to
the user and has no begal sunctity. Land and Land Reforms and Refugec Reliel and Rehabiliation Departruent andfor C-DAC shall not be responsible for
sty direet ar Indirect financial loss, legel issues, shsolescence owing to delay In the translation process and/ur any kind of inadequacies vbserved In the

Bengali language content published on this portal.

Content of this page is near cxact replication of land record database collocated at the central server and in case ol any factual error(s) in the content,
viewer(s) is/are advised to contact the concerned BL&LRO office for authenticstion.

Get Started About Us Support Legal Contact Address
: ¥ i 9 Director of Land Records and Survey, 35,
Home Administrative FAQ (helpTopic) Terms Of Usc Survey Building, Gops) Nagar Y
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ART1 Forum Linking Policy L033-2479-5726
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Disclaimer : Machine alded Transliteration has been used tu make avallable Information th other languages for the benefit of users who may prefer to
access informatioa on this portal in their native lanpuage. The transliterated contents are therefore prone to nccasional inconsistencies that may kindly be
overlooked, The content in the Bengali languape wil) he considered as sacrosanct and used for 2l legal purposes. The translilerated content is only an aid to
the user and has no legal sanctity, Land and Land Reforms and Refuger Rellef and Rehabilitation Department and/or C-DAC shall not be respousible for
any direct or indirect financlal loss, legal lisues, obsolescence owing to delay in the transiation process and/ur any kind of loadequacies observed In the
Bengali language content published on this portal.

Content of this page Is near exact repllcation of land record database cullocated at the central server and in case of any factusl error(s} In the content,
viewer(s) Is/arc advised 1o contact the concerned BL&LRO office for authentication.

Get Started About Us Support Legal Contact Address
. ; Toric) 3 9 Dircctor of Land Records and Survey, 35,
Home Admunistrative FAQ (helpTopic) Terms Of Use Survey Building, Gopal Nagar Road,
Profilc Semp Help Privacy Palicy Kolkata-700027 P
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Disclalmer : Machine aided Transliteration has heen used to make avallable informatiun in other languages for the beneflt of users who may prefer to
access informatien on this portal in their native langunge. The transliterated contents are therefore prone to occasionul inconsistencles that may kindly be
vverlooked. The content §n the Bengall language will be considered as sacrosanct and used for all legal purpases. The transliterated content is only an aid to
the user and has uo legal sanctity. Land and Land Reforms and Refugee Relief and Rehabilitation Department and/or C-DAC shall not be responstble for
any direct or indirect financial loss, legal Issucs, obsolescence owing to delay In the transiatlon process and/ur any kind of inadequacies observed in the
Bengali language content published on thls portal.

Content of thls page Is near cxact replcation of land recurd database collocated i the central server and in case uf any [actual error(s) in the cantent,
viewer{s) isfare advised to contact the concerned BL&LRO office for authentication.

Get Started About Us Support Legal Contact Address
dmi i o I 9 Dircctor of Land Records and Survey,35,
Heme Administrative FAQ (belpTopic) Terms Of Use Survey Building, Gopal Nagar Y
Prufile Sctup Help Privacy Policy Kolkata-700027 -
ARTI Forum Linking Palicy L033-2479-5726
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| SCREEN READER ACCESS | | 8 /BanglaiBluniBenzatiFoots/beogal_fonts.=r) a B3| | [search Tl
-.@ CHANGE PASSWORD &) LOGOUT {LOGOUT) S
Welcome —= ASIS DUTTA

a o M ()

Know Your Property  Query Search Public Grievance  Mouza Information

Revenue Cour Case  Cilizen Services

Management System
{RCCMS)
KHATIAN & PLOT INFORMATION
Mouza Identification Onptign: LIVE
Code Wise / N“'“:qw'“:‘;,bg Code Wise @ Khatian Type: * & Normal Khatian (JLesse Khatian ) FHTD Khatian
ame Wise n ;
) Search By Khatian #) Search By Plut
District:*
ﬁm ] SOUTH 24 PARGANAS \j Plot No.* 566 /
Block:* Enter Captcha* TC 3KLC ca
r 130 } Kolkata v]
VIEW
Mouza:*
ﬁ 001 ] Nimokpoktan :]
Chaaose Your 1.anguape: )
English v]
{Live Data As On 16/07/2025,19:49:56)
JJINg 001 Thane Tiljala
Dag Nu Shrenl Zamir Moat Pariman(ekar) Dager Myap
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{Exact quantum of Jand agaics any plod will be determuned as per the share mentioned in respect of that
plot)

Khatian No  Raiter Nam  Pitafswantl  Ansh  Ansh Parimai Dakhaldar  Manta

35 Afisial Trasti Ut wesioenga 0,026 0.0030 Sadharmner  Ni
Byakti Byabaharyya

407 Vishwendra ™ Dhirendra Na 0.489;  0.0700 Sadharaner Nl
Byuku Byubalaryyu
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DMsclalmer : Machine aided Transliteration has been used iv make avallable Information In other languages for the benefH ol users who may prefer to
access information on this portal in their native language. The transliterated contents are therelore prone to occasionul inconsistencies that may kindly be
overlooked. The content in the Bengali langoage will be considered 2s sacrosanct and used for all legal purposes.The transtiteraicd content is only an aid to
the user and has uo lepal sauctity. Land and Land Reforms and Refugee Relief and Rehobilitation Departmient and/or C-DAC shall not be responsible for
any direct or indirect financlal luss, legal Issues, obsolescence owing to delay ln the translation prucess and/vr any kind of Inadequacles shserved in the

Bengali language content published on this portal.

Cuntent of this page is near exact replication of land record database cotlocated at the central server and In ease of any factual error(s) in the content,
viewer{s) is/are advised to contact the concerned BL&LRO office for suthentication.

Get Started About Us Support Legai Contact Address
i dministrativ InTani Terms OF U @ Dircctor of Land Recerds and Survey,35,
ome Administrauve FAQ (hclpTopic) erms OF Use Survey Building, Gopat Nagar Road,
Profile Sctup Hclp Privacy Policy Kolkata-700027 +
ARTI Forum Linking Policy L033-2479-5726
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25th Septe

To

the Administrative Officer,
Goxrporation of Galeoutta,
corpnrationguilﬂing,

¢ % LCUTTE

5ix,

This Soplety requires huge quintliy. of earth for
£11ling up and devefoping the low lying ares: of H?e;tgmg:?ﬁitan
ComCperative Housing SBoclety Ltd situated at Chingrignata,
{alouttas. 00009,

Tt ig lJearmmt that there ls scopo of getting de-
votiposedearth from. the dumping grounds of Calontta Corxporation.

This Soclety is adjacent to tha Dhapa dumping. grounds of
Galeutta Goxporation.

Findly obXige by an early xsplye

Yours falthfuwlly,

CHAIRMHMAN
Boar#d of S%acial Offlicors
appointed by the Hon!ble
Caluutta High Court fox
wanaging the affalrs of
Heotropolitan Co=(perative
Ho ueing Soclety Lide




1264
Tee bty
—13¢A-
25TH Sept.

To

The Administrative Officer,
Corporation of Calcutta,
Corporation Building,
CALCUTTA

Sir,

This Society requires huge quantity of earth for filling up and developing
the low lying area of Metropolitan co-Operative Housing Society Ltd. situated at
Chingrighata, Calcutta — 700009.

It is lerarnt that there is scope of getting composedearth from the
dumping grounds of Calcutta Corporation. This Society is adjacent to the Dhapa
dumping grounds of Calcutta Corporation.

Kindly oblige by an early reply.

Yours faithfully,

CHAIRMAN
Board of Social Officers
Appointed by the Hon’ble
Calcutta High Court for
Managing the affairs of
Metropolitan Co —-Operative
Housing Society Ltd.
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Farae No. (,_1 S‘:.;!". C. P,—180—24.5-01—E0,000.
E- AR J THE CALCUTTA MUNICIPAL CORPORATION

) . NowCHaY/8:...L079. ...
[ raplyiag !

House quota tup | CHIZF VALUER &  SURVEYORLS....... Department

o e

2,57.’:‘.‘4 :...TECRMBRR,.....1002,

Eroam M 2. K +t
From i enBe (KR & SURVRYOR

Ti the Administrator, :
Fatropolitdn. Go-épdrative
Eouming Ssclsty Lid,,
Cenol South Read,

S4LOUTTAL . 700 039, |

pACE Re1 Erspemgl for talkking over of rogda U/s.368
rend wth Ssotion 36T p? the Caloutta Munioipal
Corporatien 40%.1980 ef (.8. Deg Nek 24, 1886,
"1B7 and 267 under R.S, hatisn Moo, 407, 408,
52, 353 of Heuga Nimal Paolctan undur R.8. Dag

- Jou87 Llomters Sawt) undes Thation Mes60 of -
Mouze Dhapa (ae showun in +he plandin Ward No.57

yithin Borough-VIT,
. T

Dsar Sir,

With. rqference ts above, I am
metter wae pladod befors the Mayor—in-~
ing held en 16:10.92 pasosed o regolutdl

te Inform you that the
Counecil vho at its meet-
on which 18 ae LodTewni-

¥ That the roada, wa proposed by the Metropoliten Coy
cpurative Housing Boolety Ltd, of R.8, Dag Noe.24, 186, 1BT ana
267 under RaB. Khatipn Wes. 407, 408, 352 gnd 35% of mousa Nima)
Zoktan undexr RsSs Dag No. 87 {(Western Part) undor Thatian No,60
of mousa Dhapa (as abown fin the plan) in Ward Hoy 57 within
Joxrough. VIT be token ever under séotion 368 read with section

367 02 the 0.0, 4oty 1980 &8 par terme and conditions apg
dstailadiin the minutes of +he meatin

taeDyvitlayer on 2145.92 where Dy, Mayor, M/M.X,0.(B), Ward Y

CounsilTojaittiihd e Munioipal Bngincer (Civil), Ch. V. & 8, Dy, p~§§ {_; N

Ohs i Bagtnaw: 2, Ay Ko Mitra, Dy. Ch, Enginsen (Dreinage), ) Sl
ninigtse cpoldtan Oo-cperative Housing Seoioty Lta, ) - ~ et
Tl

A Samabays Abasik Sangheetha, Ssoretary, 25

irAfseciation worao presont, aubjeot
“;v;;".'f;:'ﬁ‘-'_._ :

S L) SR SR om?-‘*gg??éﬁ‘ch-:plort:--ox.'.-mib-fbi'n'b' chall, have ° AL '('9"' T ’ | f
to deposit K, 57000,00 pax Plot & ewynerahip flat-or pex oubeplot = ‘;f‘r LhAale . |
ar the dovelopment charges to the C,M.C, * 5 oy L e R

: ~3 Mol S e !"
1i) Thet if the deposit ip mot made within 6(six) months . P - ,\\1‘:,7
Zroln the dete of oommuny catding the M,I.C, resolutian o the \ Ga o, - o, °}-’
Adni ndetrator, Metropolltan Comoperative Houming ‘Soelety Lta, Z 1'} o gfx\a’/”
20% egcalated rate ¥ill be chargad per year +o the remaining Bt T iQ.w., Pl
plet/sub-plot & #a+ ewners.,

1ii) Ghe ronads will bu taken ovexr after depeceiting the
davelopment ‘shavges of 75% of 4the toetal plots & sub-plota/
¢y¥naxrghip £lats,

v iv) The water worke & water BUPPly syetem wnd lighting
LeTely i : o

Pt iy




1266
'Ew_ (a-pzr
-~ DEA—
Form No. 0.5.22 C.P.-189-24-9-91-50,000

THE CALCUTTA MUNICIPAL CORPORATION

In replying please NO.CH.V/S, 119
quote the number
and date of this CHIEF VALUER & SURVEYORS ....... DEPARTMENT

Jetter

28T DECEMBER, ..... 1992,

From : Mr. P.K. Dutta
CHIEF VALUER & SURVEYOR

To The Administrator,
Metroipolitan Co-Operative
Housing Society Ltd.

Canal South Road
CALCUTTA ; 700039

Re: Proposal for taking over of roads U/S, 368 read with section
367 of the Calcutta Municipal Corporation act, 1980 of R.s.
Dag Nos. 24, 186, 187 and 267 under R.S. Khatian Nos.
407, 408, 352, 353 of Mouza Nlmak Poktan under R.S. Dag
No. 87 (Western Port) under Khatian No.60 of Mouza Dhapa
(as shown in the Plan in Ward No.57 within Boroiugh — VIL.

Dear Sir,

With reference to above, | am to inform you that the matter was placed before the
Mayor-in-Council who at its meeting held on 16.10.92 passed a resolution which is as

follows :-

“That the reads, as proposed by the Metropolitan Co-operative Housing Society Ltd. of
R.S. Dag Nos. 24, 186, 187 and 267 under R.s. Khatian Nos. 407, 408, 352 and 353 of
Mouza Nimak of Mouza Dhapa ( as shown in the plan) in ward No.57 within Borough VII
be taken over under section 368 read with section 367 of the C.M.C. Act, 1980 as per
terms and conditions as delineated in the minutes of the meeting held in the Chamber of
the Dy. Mayor on 21.05.92 where Dy, Mayor, M/M.I.C. (b) ward councillors Chief
Municipal engineer (Civil) , ch. V & S. Dy, Ch. Engineer, Shri A.K. Mitra, Dy. Ch. Engineer
{Drainage] Administrator, Metropolitan Co-operative Housing Society Ltd. Secretary,
Metropolitan Samabaya Abasik Sanghastha, Secretary, Metropolitan Members. Welfarte
Association were present, subject to the conditions: - ‘q\

ey ﬂ' Ir'Ir ﬂ \

i) That the owner of each plot or sub- plot shall have to deposit Rs"q.,' ‘00 per p&#‘&“ \\

ownership flat or per sub-plot as the development charges to the C. l\? EEW B AN F O\
* /0 i

I) That if the deposit is not made within 6 (six. months bi malﬂm\ﬂdaté'ﬂ
communicating the M.I.C. RESOLUTION TO THE Administrator, Metropoli anq&lmiﬁi'ﬁ% (2} _. ,
Housing Society Ltd. 20% escalated rate will be charged per yeddr to thei”f'bfnam

plot/sub-plot & flat owners. x.\_ / {..

'|..n-'

--,.:'

iiif The roads will be taken over after depositing the development c.hdrgES af 75% of
the total plots & Sub plots.ownership flats.

iv] The water works & water supply system and lighting
P.T.Q.
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e

arrangements will not he %tokom avayr by the c.M.C. at the

‘momants

v) . A land aboutb 6 Cottshs. is to bea handed over %o the
0.M.Cs in Beotor 'C’ (st Soutb-Westi slde of Heglety 0ffica

near eanml) for future

Pumping Statdon.
wi) A1l the exisiing Building-yill ‘bo regularined os

S

per rule of CiM.0. cfter payooni of Zinas, ﬁiﬁ =8ingl decislon
will be teken in all sueh amnmesn by the HM/MaTr Qe (BY» Ho un-

puthoriged conatruction will be nadp ‘Bpom ;ﬁ:{.g‘a-_s._ Banotionaed
building plan will be' imoued by the ‘Celfels affor poyment of
developmant chergeo ond aoed aoment of the 'Dands’

wii) Metropolitan Ce=opexrative Heusing-Snciety Litd. aftar

getting epproval of Reglotrar o cn-apar'a_.t':!.va-_-soéiéty willi make

nepgepsaxy arrangoment for h'u.ndin7 -pvoxr the Housing asssie to
it v

+he C.MeCe bofowe deolaring

n) Two tenks {72,000 + 85,_509}' S.f%e

v) One ploy-ground {42,000) St

; o) Gpmna_:_cial Complexn dncluding an officn qf Touncine
g Sogi ety @I 20 Cottalis.

. d) Park nasr B, I, Bye Fass {B00) Saft.
vizt) Regponsibility for cclleoting the Gewalepmens sharre

o3 ke

Zrom the plot cwners, subsplots. & Pl owdexs ¢f the Motwo-

Metrop cli‘i:_

I wnulrf tha;efore ’

'veﬂfﬁﬁWu—wwﬂ&lel <+ant fo the puthomity of
_n:nI'-'Eounins Soctiety Ltda 3

ax

request you t0 '.Le#(' ma have your

pogegtonoe in writing os eoxly as poasible.

Yours failthfully,
i g

i
MY ALT 2
{ P« Ko DUTTA
CHIEF VALUBR & YEYO

5‘368. al the G-'M.C- act, 1080 =

botyeen the twe tenis.
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arrangements will not be taken over by the C.M.C. at the moment.

v) A land abaout 6 Cottahs is to be handed over to the C.M.C. IN Sector “C” ( at South-
West side of Society Office near canal) for future Pumping Station

vi) All the existing Building will be regularised as per rule of C.M.C. after payment of
fines. The final decision will be taken in all such cases by the M/N L.C. (b) No un authorised
construction will be made from this day. Sanctioned building plan will be issued by the
C.M.C. after payment of development charges and assessment of the Land.

vii) Metropolitan Co-Operative Housing Society Ltd. after getting approval of Registrar
of Co-operative Society will make necessary arrangement for handing over the Housing
assets to the C.M.C. before declaring it u/s 368 of the C.M.C. ACT 1980:-

a) Two tanks (72,000 + 85,500} s. ft.

b) One play-ground (42,000) S. {t. between the two tanks

c) Commercial complex including office of Housing Society of 20 COTTAHS>
d) Park near E.M. Bye Pass (800) Sq. ft.

viii) Responsibility for collecting the development charge from the plot owners, sub -
plots & flat owners of the Metropolitan housing co-operative will vest to the authority of
Metropolitan Housing Society Ltd.

1 would therefore, request you to let me have your acceptance in writing as early as
possible,

Yours faithfully,

Sd/-
28.12.92
(P.K. DUTTA)
CHIEF VALUER & SURVEYOR
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BEFORE THE NATIONAL GREEN TRIBUNAL, EASTERN ZONE

BENCH, KOLKATA
ORIGINAL AFPLICATION NO. 25 OF 2016 /EZB

SUNIT KUMAR MALLICK

CHOWDHURY

........ APPLICANT

'd
“.,

'5
‘_\l ‘.\’ 3“1
\
Q'

STATE OF WEST BENGAL&% om&

” No-it. ezz
SEFORE THE NOTARY PUEL” ﬁir / e

J
\

l
-Versus- !
1

o""""&
E,_,) « 1 o1

..... RESPOI\.I,D}_E_NTS . ;x

REPLY OF THE RESPONDENT NO. 3, CHIEF SECRETARY,
GOVERNMENT OF WEST BENGAL IN THE FORM OF

AFFIDAVIT IN ACCORDANCE WITH THE DIRECTION OF
HON'BLE NATIONAL GREEN TRIBUNAL, EASTERN ZONE
BENCH, KOLKATA, ORDER DATED 05.04.2016.

Most Respectfully Sheweth:

I, Basudeb Banerjee, son of Laie Abani Banerjee, aged

B ‘?OT:?R\D?"C&FS by occupation service, working as Chief Secretary, at
B- {xpsh phavid

*-ml—zmock Gt N%Banna, HRBC Building, 325, Sarat Chatterjee: Road, P.O.-

Lt M {hl
A=W Beng |
Mandirtala, Howrah- 711102 do hereby sgiémnma*.{am hd.state

F

as under:- ? ™,

5.8 HAY paijti A |

T L AT S b ey
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direct the Chairperson East Kolkata Wetlands Management
Authority to categorically mention as to whether “Ukil Bheri” is a

part of East Kolkata Wetlands Management Authority or not.

2. It is most respectfully stated that the subject water body
wamely “Ukil Bheri” is situated at Dag nos. 268, 273, 271, 272,
174, 127, 275, 276, Mouza Nimokpoktan, JL no. 1, Pagladanga,
Dihi Panchanangram, P.S. Pragati Maidan, Ward No. 57 of

Kolkata Municipal Corporation (KMC).

3. According to the Schedules of the East Kolkata Wetlands
\Conservation and Management) Act, 2006 (hereinafter referred to
as the "EKW Act”) Mouza Nimokpoktan, JL no.1, Pagladanga, Dihi
Panchanangram, P.S. Pragati Maidan is outside the East Kolkata
Vetlands (hereinafter referred i0 as the “EKW”) and, therefore, it
ioes not come under the jurisdiction of East Kolkata Wetlands

Management Authority {hereinafter referred to as the “EKWMA?”).

4, In this respect, it is most humbly stated that a complaint was
/rece'wed from Shri Sunit Kumar Mallick Chowdhury on -the

bject .0l. . h : .
=N, SN_S{%jec water body on 31.01.2016. As the Mouza is outside the

: nﬂ:ﬁ:,mrisdiction of the EKW Act, the EKWMA has forwarded copy of

“d arty Bleak, Ot rlonf
“‘“‘rn‘;}:‘ha‘x‘respondenccs to the Additional Chief Secretary, Fisheries

Department, Principal Secretary, Lan{ g 7band:_Reforms
Department, Government of West :_Bj:ngal and "ﬂi‘e?D_‘strict
M.8ray botg '

=l

e A i 1 B i e TR " ,
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Magistrate, District 24 Parganas {South} with a request &g E}fij’m'\ )i—

hpid

: , RN
allow filing up of the water body without consulting 'w

Depariment of Environment on 10.02 20i6. A copy of the said

letter i1s annexed herewith and marked as annexure R/1.

5. In the above circumstances, I respectfully pray that the

Hon'ble Tribunal may issue appropriate order/orders as deem fit

and proper in the interest of justice,

That the reply is true to my knowiedge and belief, which I derive
from the office records.

VERIFICATION

1. Basudeb Banerjee, Chief Secretary, Government of West
Bengal, and Chairperson, East Kolkata Wetlands Management
Authority do hereby verify that the contents of the affidavit are -~

rue to the best of my knowledge and belief. No part of the

l{Aﬂidawit is false and nothing has been concealed there from.

4, N.S HA . .
NOTARY Verified at Howrah this { th day of May, 2016.

Bhl#ll
?m: Qr, Rloat

Cazhages, KoL solcmay Affirrosd
Zew1 Benugd) ]

Deciwed Relgrs e
- bbaificalion o

B. NYGAHS
oty

. .8 HAr 201
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Government of West Bengal 1vt
Department of Environment JA'Q
East Kolkata Wetlands Management Authority
i e, 4% Floor, Bloek FD-315/A, Sector-1il. Bidhannacar, Kolkata-700 106
Pho91-33.2334 3003, fax: 91-33-2334 6303

peo RO 213 Late. 2§ 1 @3 2016

Subberee, 1FS
conecal ONTicer

S hsteet band & Land Reforms Officer,
Dhs 24 Pareanas (Sowh),
Wipere, Behedere Road. Kolkata-700027

_Complaint Teov Shei Sunit Kumar Mallick Chowdhun dt. 31/01/ 16
Tlas office intimalion 1o the Additiona! Chief Seeretary, Fisheries Depariment d. 10/02/16

. this ollice intimation 10 the Principal Secretary, L & LR Department dt. 10/02/16

his efTice intimation to the District Magistrate, Dist. 24 Parpanas (South) di. 10/02/16

<. Oregingd Application No. 25 of 2016/EZ in the mauer of Sunit Kumar Mallick Chowdhuri

Siate of West Bengal & Others in NGT. Eastern Bench

anen Trom the BL & 1RO, ATK at Kasba vide memo ne. 35/ 071/ BLLROVATM/KASBA/ L6

c0t 2ote

Fa od [d ==

wo Ul e is outside of East Kolkate Wetlands

et 1o the lener dated (0970372016 from the Block Land & Land Reforns Officer, Additionzi
et Metburnze at Kasha to the undersigned about an unauthorized fitling and construction of
Lo senndare wall on s water body namely “Ukil Bhen™ in Mouza Nunok Poktan, JL no. 1, P.S.
Frazan Mandan, Dist 24 Pasganas (South} this is to mforin you that as per the Schedules of East Kolkata
oot L onservation and Management) Act, 2006 the said Mouza Nimok Poktan, JL no. | is outside of
e prreabiien of Fast Kolkata Wetlands (EKW). This office has already intimated this fact to the respective
b T 016, Please find enclosed the copies of those intimations dated 10/02/2016 for your

Sincerely,

PR S
~t L 1,
Chief Technical Officer, EKWMA

'M"‘"'—""’-—-_“_,..___.
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Government of West Bengal
Department of Environment
East Kolkata Wetlands Management Authority
Poura Bhavan, 4t floor, Block FD-415/A, Sector-III, Bidhannagar, Kolkata-
700106
Ph. 91-33-2334, Fax: 91-33-2334 6403.

No. CTOEN/108(1)/2012-13 Date : 28.03.2016

From :
Sandipan Mukherjee, IFS
Chief Technical Officer

To

The District Land & Land Reforms Officer,
Dist. 24-Parganas (South)

Alipore, Belvedere Road, Kolkata-700027.

Ref: 1. Complaint from Sri Sunit Kumar Mallick Chowdhuri dt. 31.01.16.
2. This office intimation to the Additional Chief Secretary, Fisheries

Department dt. 10.02.16.
3. This office intimation to the Principal Secretary, L&LR Department

dt.10.02.16.

4, This office intimation to the District Magistrate, Dist. 24-Parganas
(South) dt. 10.02.16. e

5. Original Application No.25 of 2016/EZ in the mat 7 %umar
Mallick Chowdhury.

-Vs- State of West Bengal & Others in NGT. E"ashim Beﬁ
6. Information from the BL&LRO({, ATM at~ /rgﬁﬁggf; widé
no.53/1071/BLLRO/ATM/KASBA/16 dt. 20 IEK am whtan

\agsﬂa\ea a.ca.;mu
" 31207
Sub : Ukjil Bheri is outside of East Kolkata Wetlands. (- No. !

Sir/Madam, N

/ f’f e 7 eg“%’:‘«%
With reference to the letter dated 09.03.2016 from the Block Land & Land
Reforms Officer, Additional Thakurpukur, Metiaburuze at Kasba to the
undersigned bout an unauthorized filing and construction of brick made
boundary wall on a water body namely “Ukil bheri” in Mouza Nimok Poktan,
JL No.1, P.S. Pragati Maidan, Dist. 24-Praganas (South) this is to inform you
that as per the Schedules of East Kolkata Wetlands (Conservation and
Management) Act, 2006 the said Mouza Nimok Poktan, J.L. No.1 is outside of
the jurisdiction of East Kolkata Wetlands (EKW).This office has already
intimated this fact to the respective authorities dt. 10.02.2016. Please find
enclosed the copies of those intimations dated 10.02.2016 for your and

perusal.
Sincerely,

Sd/-
Chief Technical Officer, EKWMA
Enclo : As stated above.




1274

Y o E M

Cams

Government of West Bengal J‘—\’\
Department of Environment
East Kolkatn Wetlands Management Authority

Piuzi Bhavan. 47 Floor. Block FD-115'A. Sector-1H1, Bidhannagar. Kolkata ~ 700 106
Ph.: 91-33-2534 3003, Fax 91.33-2334 A3(3

From sawhipan Mukherjee, 1FS
t et Technical Officer, EKWMA

OENCORZITOR12012:13 Date:  10/0272016
LAatiie, Magistrisng o

=euth 24 Parganas

Saen Caolant dated 31.00.2016 received regarding Ukil bheri {copy enclosed) Wi

fad been received at the East Kolkaia Wetlands Manzagemem Authority (EKWMA)
<=t st Hilling up, encroachment of Ukil Bheri by Metropolitan Cooperistive Housing Society
=1 pu ol the complaint is enclosed for ready reference

A e He s ontside junisdiction of the EKWMA., the undersigned has been directed to forward copy of
cortespondence with a request not 1o allow filling vp of waterbody without consulting the Department of

sivmenment o This esues with the approval of the Principal Secretary, Environment and Member
seaivln, RWREA L

Yours smcerely,

\N__ay

Chief Technical Officer, EKWMA

Plichie s L of complamt dated 31.01.2016

2,

Al
14
[

S R0 7,
Sy \
Q I."I.".’:':'z 4 1" ”".

/ 'ﬂ?fn;

",}“ i
< ‘ ; .\z!‘(:.:_‘
=1 Nl
2 > g
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Government of West Bengal
Department of Environment
East Kolkata Wetlands Management Authority
Poura Bhavan, 4t floor, Block FD-415/A, Sector-III, Bidhannagar, Kolkata-
700106
Ph. 91-33-2334, Fax: 91-33-2334 6403.

From :
Sandipan Mukherjee, IFS
Chief Technical Officer

No.CTOEN/062/108(1)/2012-13 Date : 10.02.2016

To
District Magistrate,
South 24-Parganas.

Sub : Complaint dated 31.01.2016 received regarding Ukil Bheri (copy
enclosed).

Sir,
A complaint had been received at the East Kolkata Wetlands
Management Authority (EKWMA) regarding illegal filing up, encroachment of

Ukil Bheri by Metropolitan Cooperative Housing Society Limited. Copy of the
complaint is enclosed for ready reference.

As the site is outside jurisdiction of the EKWMA, the undersigned has
been directed to forward copy of correspondence with a request not to allow
filling up of Waterbody without consulting the Department of Environment.
This issues with the approval of the Principal Secretary, Environment and

Member Secretary, EKWMA.

Yogrg;inm;%\
W W LI
Chief TechnicalOff of, EKWMA N\
’ .y )
4 i ;{{.\'\ﬁxh\\ )

Enclo: Copy of complaint dated 31.01.2016 "E‘?’ o \
e . ‘ _/\}c%.?\h? -}*j!‘.)?“\\\,ﬂ-a\mi‘i Gix‘\

K (s e ) o)
)\ iu/
Z
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Government of Vest Bengal W/

v Department of Environment

- East Kolkata Wetlands Management Authority
s Bhavan, 4™ Floor, Block FD-415/A, Sector-111. Bidhannagar. Kolkata ~ 700 106
Ph.: 91-33-2334 3003, Fan. 91-33-27334 6403

trome ~anhipan Alukherjee, [FS
¢ hit Technieal Officer, EKAVMA

Wi b L NOREI V2012413 Dawe: 170272016

Il’unup;l! Sverelary
{and and Land Retorms Depanment, Government of West Bengal
suh Ceplamt dited 31.00,.2016 received regarding Ukil bheri (copy enclosed)
~n
1 had been received ol the East Kolkate Wetlands Management Authority {(EKWMA)

L oataddis sllegal [ilhing up, encroachment of Ukil Bhen by Metwopelitan Coopermive Housing Society
winiad © ops ol the complaint is enclosed for ready reference

o= e sie s outside jurisdiction of the EKWMA, the undersigned has been directed to forward copy of
correspondence with a request not to allow filling up of waterbody without consulting the Depariment of
Fovienment. Fhis issues with the approval of the Principal Secretary, Environment and Member
Sverelay, ENWMA.

Yours sincerely,

N4

Chiet Techimeas! Officer, EKWMA

el Logs of complamt dated 31.01,2016

1276
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Government of West Bengal
Department of Environment
East Kolkata Wetlands Management Authority
Poura Bhavan, 4t floor, Block FD-415/A, Sector-III, Bidhannagar, Kolkata-
700106
Ph. 91-33-2334, Fax: 91-33-2334 6403.

From :
Sandipan Mukherjee, IFS
Chief Technical Officer

No.CTOEN/061/108(1}/2012-13 Date : 10.02.2016

To
Principal Secretary,
Land and Land Reforms Department, Government of West Bengal.

Sub : Complaint dated 31.01.2016 received regarding Ukil Bheri (copy
enclosed).

Sir,

A complaint had been received at the East Kolkata Wetlands
Management Authority (EKWMA) regarding illegal filing up, encroachment of
Ukil Bheri by Metropolitan Cooperative Housing Society Limited. Copy of the
complaint is enclosed for ready reference.

As the site is outside jurisdiction of the EKWMA, the undersigned has
been directed to forward copy of correspondence with a request not to allow
filling up of Waterbody without consulting the Department of Environment.
This issues with the approval of the Principal Secretary, Environment and

Member Secretary, EKWMA.

Enclo: Copy of complaint dated 31.01.2016
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Government of West Bengal
Department of Environment

East Kolkata Wetlands Management Authority
o avan, % Floor. Block FM-415A, Sccto 11 Bidhannagar, Kolkata — 700 106
Pho: 91-33-2554 3005 Fay H1-352534 a405

=%

Fesan samdipan Muhherejee, IFS
©heel Feelmiead Qfficer, EKWNMA

FTrr N oD DS R2012-13 Chata: 100272016 .,

vl U lnel secretary
Copartiment. Government of West Bengal

v cbaresd SO OLZ0ES ceceiv ek eeganding TINGE Bl dveps cng ol

it ooeen reeeived ol the Bast Kokt Werkands Managemenmt Authonty (EKWMA)
St 1y ap, encroachnrent of LRl Bhere by Meeopobitn Cosperanve Housime Sociely
Cat e complami s enclosed Jor ready relerence

ot st s culside unsdienon of the EKWMA, the undersigned has been direcied to forward copy of

conespeienee with i request nol o allow fillig up of waterbody withowl consulting the Department of
i pvirnnnent s issues with the approval of the Principal Sccretary, Environment and Member
aseartary FRWMAL

Yours sincerely,

Chied Technmicat Otticer. EKWMA

Frhin: Cepy o! complant dated 31.01.2016 i ‘.);\W ‘5
heow
"

ekt

X
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Government of West Bengal
Department of Environment
East Kolkata Wetlands Management Authority
Poura Bhavan, 4t floor, Block FD-415/A, Sector-1II, Bidhannagar, Kolkata-
700106
Ph. 91-33-2334, Fax: 91-33-2334 6403.

From :
Sandipan Mukherjee, IFS
Chief Technical Officer

No.CTOEN/060/108(1)/2012-13 Date : 10.02.2016

To

Principal Secretary,
Land and Land Reforms Department, Government of West Bengal.

Sub : Complaint dated 31.01.2016 received regarding Ukil Bheri {copy
enclosed).

Sir,

A complaint had been received at the East Kolkata Wetlands
Management Authority (EKWMA) regarding illegal filing up, encroachment of
Ukil Bheri by Metropolitan Cooperative Housing Society Limited. Copy of the
complaint is enclosed for ready reference.

As the site is outside jurisdiction of the EKWMA, the undersigned has
been directed to forward copy of correspondence with a request not to allow
filling up of Waterbody without consulting the Department of Environment.
This issues with the approval of the Principal Secretary, Environment and

Member Secretary, EKWMA.

Yours sincerely,
Sd/-
Chief Technical Officer, EKWMA

Enclo: Copy of complaint dated 31.01.2016
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Final Report of the Joing Committoe Constitutod by Hon’b}"i,-}{atlong;./‘f'”

Green Tribunal or

E Ty
astern Bench, vide order dated 03.01.2022 104

25 of 2016/EZ in the matter of {Sabyasachl Malllck Chowdhury -Vs-
State of West Bengat & Ors),

The Hon'ble Nationg) Green Tribuna) (NG
O.A. 25 of 2016/EZ in (he matler of (Sy

Bengal & Ors.) has constituted ap § feip

1}, Eastern Zone vide ity Order dated 03.01.2022 i
byasachi Mallick Chowdhury ~Vs- State of West
ht) member Joint Committee comprising National

s Authority (SWA), Central Pollution Control Board
(CPCB). Ministey of Environment, Foresy

Wetlands Authority, Stare Wetland

and Climate Charge, State Pollution Control Bourd,

District  Magistrale, South 24 Parganas  and
24 Parganas with respect ta the illegal filing up of witer
body. "LIKil Bheri™, The Hon'ble NGT vide its Order has stated that demarcation of bounda £\

of the said water body and the site of construction is not cleer, Prima lacie,

Director Pnvironment,  West Benpal,

Superintendens of Police, South

tie area where the
constriction is made appears to be part of said water body or its buffer zone, atlencling

prohibition under the Wetlands (Coaservation and Management) Rules, 2017. The Tribunai
dirceted the Conmitiee constituted "o ascertain the factunl position about the status and eNtent
al'the wetland and whether prohibition aRaInst construction applies to tllg,pm@ﬁf‘:?suon. It
prohibition is applicable, remedial action for protection of the wctlul?r‘x:

5-\ e e
Mipduestion bawken by
.'fh. = ','.’:
rtdn? lht‘f_;Ngda! r\gcn_c_v‘ ;

e
the concerned satatory authority™, The CPCR und SWA were dec /s

e = e/
for coordination and complisnce, Copy of the Order of the Hon'bl {'l‘fbbunnl dnfgd;pl()l.?.(ﬁ;z,;;
- e | fvet
1s annexed heeewith and marked as Annexure -1, | .= / !

Lt 2 <,
\‘k_, T pe i 'Q.”
-y J 0’

\ %

oy # AT

o . o {,! "
In compliance with the aforesaid Oider, the Johmt Commitiee helddqe _\,:I;p,?g u__lccﬂgg/un
23012022 at Conference Room of the Environment Department and discussed the issues
rased in the Order. During the meeting it was decided the Kolkaty Municipal Corporation
(KMC) and the Additional District Magistrate & Distriet Land and Land Reforms Officer
ADMEDLRLRO). South 24 Parganes. would jointly conduet survey to ascerain on which
1ap musher the said water hqc\l&\"L‘kil Bheri” falls and also the strtus of Dag numbers 267 and
268 ol Mouza ’\’im&b‘[}:_ S\h @::Tef‘_i&‘ﬁ Pragati Maidan, Ward No. §7, KMC. The minutes of

the meeting dated 257!51-*202.;.\1'.i:‘“a‘z‘:?;;‘}fn‘;ir herewith and marlied as Annexure-11,
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The Additivna) District Magistrate & Diswriet Land and Land Reforms oé cr?‘Sonﬁ) =4

Parganas vondueted 5 field enquip . . A2
qQuiry on RS, Pios no. 267 and 268 in Mouzn wakpq_ ktan, LI
N ../L

Na. | from 07027023 1, 1272022 and submitted the report on 16.02.2022. The survey
repart of ADM &DL&LRO dgeq 16.02.2022

is annexed herewith and marked as Anncxure-
[1,

A lelter was jssued for site inspection of the said plot on 15.02.2022 and 16.02.2022 to gl the

a5 well as the applicant nnd praject proponeat. Copy of
macked as Annexype-pV,

members of the Joing Committee

fetlers are annexed herewith angd

The Jvint Committee inspected the site on 17.02.2022 at 11.30 a.m. and the following facts
have ceme up at the time ol site visit;

! The present condition of "Ukil Bheri™ is u Jow and marshy land with legs water, filled up

weth squatic vegetations. There 5 N0 sign of pisciculiore nctivity,

2 At present, the bheri/ wager body stretches within the pusts of RS plot no. 267, 268,
278269, 270, 398, 272 275, 276, 127, 274, 273, 128, 126 and 278 of Mouza
Nimokpoktan, J.1, No. COIMPrising an kreu of npproximately 8.63 ha (21.32 Acres).

3 As per report of the ADM & DL&: LRO, South 24 Parganas the classification of the area
in question ie. R.S. plot no. 267 and 268 of Mouza Nimokpaktan, J.L. N /.*‘I‘;‘]g_\;ééordg-dru;s

= ~
i "‘/"‘ ——“"':?(.- ™

# " g \h %
Beel”. S

\,
i One G+1 building (CZ/98) and other building (CZ/14A andy

; As per report of the ADM & LRO, Sowh 24 Purganas the RS plot nos. 267 and 268

were not converted by the district administration of South 24 Parganas,

g

AW
7 The suhjcc&laeli‘ﬂil.‘-"‘v;gl_

;};];ﬁmc purview of the Eost Kolkaty Wetlands Management
._ mg;
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§. The compiete Moz Nimokpokiun, 1.1, No. 1 has been integrated i hc-JHnSdIFHOH

of Ward no. 57 of Kolknt 3 Municipa) ¢ orporation as per the Kolkata Mumc:pdl Corporation
Act, 1980,

At the time ol site inspection on 17.02.2022, one representative of the Metropolitan Co-

operative Housing Society, Mr, Sanjib Podder was present, no one was present on behalf of the
petitioner.

Atthe end of inspection, the Join Commitice decided that KMC would submit the following
documents:

i. Assessee Number, building sanction plan by KMC, mutation certificate, completion
eertificate for the two buildings nt 9B, 14A and 14B and for other buildings which
g0t permission for construction at RS, Dag No.267 and 268 situated on RS Dag no.
=07 of Mouza Nimelpokian, J1. no. 1. in general starting from Canal South Road to
exisling waterbody.

ik Report of Project Management Unit (PMU), KMC regarding Ukil Bheri.

Wi, Land use pattern as per KMC land records for R.S. Dag No. 267 and 268.

Therealier, KMC submtitted the following documents for three buildings bearing premises nos.
8. 1A and 14B of Canal South Road, Metropolitan Cooperative Housing Socicty situnted on
RS Dag no. 267 of Mouza Nimokpokian, JI. no. 1, Pagladanga, Dihi Punchnnangmm (wtuqh is

shown as Dag No. 268 in BL&LRO rcpon). qnd:,r the Police Station. .r_J;ai' ermdan,-@w\
No, 37 of KMC: ‘r} " P - N l'

Deed of Convevance
P, Survey Observation Rcr:one :Ej‘ »?,-,,, ¥, %5,;":" N
L. Assessment Book fo vt
d. Building Sanction Detail chiﬂcr\ “
\\p-'f ?‘N C:—-u_._.«? e’
Tie copy of the minutes of the site visit dated l?;UZEEU'l’ is annexed herewith angd marked as

Annexure-V,

The Joint Commitiee held its second meeti ng on 15.03.2022 and scrutinized the documents
submitted by KMC which stated that three buildings ot premises nos, 9B, 14A and 14B of

],:'.'11 i

A s

\.\_Lu
O A A 9»%
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Canal South Road, Metropoliiy Cooperative Housing Society is situnted on R

2 Parganas. stted thay three buildings bearing premises nos. 98, 14A and [43 have come up

on RS Dag no. 268 (not on RS Dag no. 267), which falls within the water body.

During the meeting ADIVI&DL&LRO, South 24 Parganas also brought to notice of the Joint
Committee that ns per the Kolkata Municipal Corporation Act, 1980 +Ward No.57 came under
the jurisdiction of KMC from 1980, He nlso stated that as per R.S. records the land

classification was recorded s Beel for bous RS Dag no. 267 & 268.

The Deputy Chief Eagineer, KMC could not produce uny document on land classification of
RS Dag No.267 nnd he requested the Joint Committee to eall the following officials to be
present in the next meeting to be held on 22.03.2022 namely

i. Chicl Vatuer & Surny eyor, KMC

i. Deputy Chief Engineer, PMU, Environment & Heritage Department , KMC

ii, Chicf Manager, Revenue, South Division , KMC

iv. Block Land & land Reforms Officer, Kolkata

V. Deputy Chief Engineer, Building, KMC

Vi, Officer-in-charge, Khasmahal, Dist-South 24 Parganas

fhe Deputy Chief Engineer, KMC also informed the Joint Committee that KMC is in e

—

piocess of revocation of the plan sanctioned for building nos. 93, 14A /&1;{51@ pursuance
CEF B

\( .
of the Order of Hon'ble NGT. / %_"\{x\
!a Q \ )

{kereafier, the Joimt Committee decided the following

and 268,
2. KMC to submit the following documents in the next meeting to be held op 22.03.2022:

N

$—— 13 IE_‘F'P"EO‘I from when RS Dag nos. 267 & 268 of Mouza. Nimokpoktan, IL po, I,

A

Wiy, N\ KM\ Ward No. 57, PS- Pragati Maidan came under the jurisdiction of the KMC,
" Asyperthe survey report of the ADM&ELRO, South 24 Parganas the subject RS Dag
"-’”!Juos;-éﬁ‘? & 268 of Muuza- Nimokpokian, JI, pe. 1, KMC Ward No. 57 under PS

e
Y, ['r}gmi Maidan are recorded in the RS Records ag ‘Beel". If the Iand clussification

cbr s __& Qﬁy

r HO\ e n
A of Mouza Nimokpokian, JL o, I, Pagladanga, although the report of ADM&Dﬁ‘&@gQ:Bomi‘c

‘Tl‘l"dg[‘ : ‘
[ s ag

1283




)
r'!r —-ij.j -

& . l%.——
f"" T

(land use pattern) hag been changed from ‘Beel” to anything elsc,
-
A Vs
with the I‘L‘]cVﬂn( dOCUlnCnlq \‘G"E\..._._./ Tty

ey o

plie o

W, To provide the land classitication detoils against which the KMC has issued

building sanction plans nt fhe subject RS Dag numbers.
A Copy of the minutes of the meeting dated 15,03,2022 is annexed herewith and marked as
Annexure-VI,

The third meeting of the Jojnt Committee was hield on 22.03.2022 at Conference Hall 11 of
(MO Building of the Kolkata Municipal Corporation. The Chief Environment Officer chaired
the meeting and requested officers of KMC to provide the Joint Commiltee necessary
documents including procedune followed by KMC for permitting construction of buildings in
the Ukil Bheri area st RS Dag nos. 267 and 268 of Mouza Nimokpokmn JL no.

Pogladanga, Dihi Panchanangram under 1S Pragati Maidan, Kolknta Mu cipn;LCbrpo[a o

N4
(KMC) Ward No. 57 which are classificd s ‘Beel’ as per BL&LRO recopfsy- Q"/;-‘ x \,. w\\\
2 \ci\
/ ': 1 (_)
icipal :mlion o d
ent of @E{: for -

piocessing applications for assessmentmutations/uilding plan sanct:on\nl‘ﬁl h’q\\‘iﬁ IJ (}{1'

4137

Shri Bhaskar Bhattacharva, Chief Manager, Revenue South, Kolkata
(RMC} described the procedure maintained by the assessment de

of KMC as per the Kelkata Municipal Corporation Act, 1980 . He stat f0rspro rovi i
land character, mutation and premises no. of an unassessed property KMC only verifics the
sale deed and other documents submitted by the applicant and if necessacy causes a field
inspection. During the process, if KMC is satisfied that the applied plot is water body, KMC
dees not provide sanction for construction on the applied plot, On the entire process of
asessment / mutation / building plan sanction in ward no. 1 to 100 of KMC, KMC docs not
require to check any records of the applied plot from the end of the Block Land & Land
Reforms Oflice (BL&LRO).He said that in the case of the Metrapolitan Cooperative Society,
inparticular, KMC made the assessment on the basis of sale deed and thereafler sanetion plan
wis issued as per the provisions of the Kolkata Municipal Corporation Act, 1980.

Deputy Chief Engineer (C) Environment & Heritage Department further informed that in the

-
=

= 7 gy 2016, o complaint was reccived from Shei Sunit Kumar Mallick Chowdhury regarding
I‘)};; ‘UIkil Bheri® in Ward No.§7. KMC caused a ficld inspection and identified an

/ "fdllgml pond llﬁl?'lg and construction of boundary wall on the embankment of “Ukil Bher”.

/e
2\

.;,,,,:\\IC,,uscd m,ﬂzh n.so!uuun satellite map prepared by NRSA for idenif ication of violation in

#
it_‘l,‘ ‘-”'

& is [ Mn, {f,; -..“:

." 5I.1'a[,r'-’ (.; NS - dﬁ\r« wo 2( Q}y J
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%/NOTAR’

the wate . s rew: W31 Leaamnls |
| ¢ W El’bﬂd}. In thig regard foyy {4} compluints were lodged b}' KMC with pS @ ﬁbﬁihjf'dan,
from 2016 - 2019, against whiel, G ;

L ease wis already started vide PGM P.S. Case } 0.5 ERS-dared
. \“'\- %
st Bengal Infang Fisheries Act, u's 53 of the West Bengal Town

Act und Section 18 of the Enst Kolkatn Wetlands Act. A copy of
camplainis ung tepon from ps.

13032006, wy 22 of the We
and Coumry Planning

Pragati Muaidan nre annexed herewith and marked g
Annexure -V,

n the third meeting, the Joint Commitiee decided the following :
o KMC 1o ascertain (he Plot number (cither RS Dag no. 267 or 268 of Mouza
Nimokpoktan) on which the premises nos. 9B. 14A and 14B are in place.
b. KMC 1o jssue a2 Stop Work Notice in view of the Order of Honble NGT and to call

Metropolitan Cooperutive Socicty for a hearing, and 10 take necessary action for
restoration of waterbody,

3

KMC has 10 submit 4 Waillen cocumentation as to the pm:dfc@og,d‘.dh_b&.&g\‘{c\
\‘L-“ oo

regarding justification of dssessment, mutation and buildif{e neton.. issued “1"35‘_;.?.\

H - . - . . 1) l‘/ -.." ’:-1. * \ ‘!—-‘\

Metropolitan Cooperatjve Housing Society in order 1o in l'p?mlc lhasdmc mn the:, "> ‘}

.4 <, .

Committee Report to he pluced before the Hon'ble NGT. {:l it:g e
*-- - -

L\ Ze
The Minntes of the Meeting, dated 22.03.2022 is annexed herewith and r\éfr‘ged a8 Andlexure.l:
X Pheys

: NI T
VL XS L

e

Thereafter. KMC submitted a report before the Joint Commitiee stating that KMC has issued
intimation letter to stop construction work ot Premises No.CZ/98, Canal South Road and
CZA4A/B, Canal South Road. Previously, KMC has accorde sanction vide Building Permit

N0 2016070100 dated 05.10.2016 for u G+IV staried residential building at Premjscs No. 9B/, '
Canal Sowth Road and G+ storied residential building for Premnises No.14A/B, Canal South I

Road sanction plan vide Building Permit No.2016070075 dated 01/09/2016 for considering the
Deed  of Conveyance, Assessment Book Copy & Survey Observation Report of KMC and

NOC from Kolkata Improvement Trust,

'@
However, un-cﬁp{-ﬁ'{‘; i?\‘u‘!"'n;{g@ﬁm several buildings which have been constructed within the
L . .
periphery ol73Da Nos, 26%&'\}&}.&\!1:(:?1 has been demarcated by District Land and Land
Reforms O n‘.clé-, '24.Pﬂxgana§'§§5)iqlr){fmcd 16/0272022 vide No.MISC 88572022,

[
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/ KMC intimated stop construction notice 1o the {ollowing premises and rcvoc‘}i\\) Of‘gfd,lf/c[ldﬂ.
'_,‘\._ o 3
plan ufsec 397 of the KMC Act, 1980: 1. A'P.C7.23, 2. A/P-34/B, 3.CZ-20A/BYA ATP-2S/A,

e

/
SAP A6 CZASAM, 7. AIPCray

The report of KMC is annexed herewith and marked as Annexure-IX,

\n Inerim Report was submitted by the Joint Committee before the Hon'ble NGT, Eastem

Bench on 25042022 with certain conclusien and recommendations and further three months

tme was sought to submit the Fina Report:
As per ADM&DL&LRO's Report the construction works on Dag No.268 which is

" ! y e G
“Beel™ has been shown as Dag No. 267 in the documents give 'ﬂacmﬁ_‘g}&(hc
g N

L)

Metropolitan Co-operative Housing Society, :"2_.'{'-/ . N 4
o - Fam VY
(J/ N0 \\‘L')“

< . vs X

ADM&EDL&ELRO has reported that Dag No. 267 and Da ggo.zas m@cﬁssiﬁcd q.g_"}'
i i =T

rding lantbdbnversiof /

. il s

Beel. However, KMC could not submit supporting papers AR S 0
ol Dag No. 267 and Dap No 268. W4 P -k'/
= a, - .
DA REY " 0

KMC has lodged 2 complaints at Pragati Maidan ~P.S. in 2016 . one complaint in

Hi.
ainst lilling up of water body and construction of

2018 und one complaint in 2019 ay
boundary wall at Ukilbheri, However, KMC could not ascertain how much area has

been encroached within the said water body.

As per the KMC's muap tora] water bady area is recorded ns 82154,352 5q metre, The

Joint Committee has requested KMC to demarcate the toin] waterbody arca,

KMC officials claims that as per the Kolkata Municipal Corporation Act, 1980, they
do niet require to check nny records of the applied plot from the end of the Block
land & Land Reforms Office (BL&LRO) 0 ascertain the land clarification records

of BL& I.RO.. ff_cr‘luard-no. [t0 100, The Metropolitan Co-operative Housing Socjery

PR e
ies : ~
ties in \‘igalthf.;ﬁ. ‘q \
?Q 0,_‘"5\"‘4 ;‘

, A

:.' 5‘ .‘ ] :'_ f
?jF1Ep y“") k\/'q‘-"."- :? o .\/
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t e tBmmpee Sugeested 1hig ihe Metropolitan Co-operative Hcﬁsmg Sﬂml)
i require .
/ required to e ¢ called for b NG to provide supporting documents rcgarﬁuxgﬂug.

No.268 i i 1 deeds
0208 in which e eonsiruction g taking place. They shall also provide deeds of
plors surrounding the 4 terbaody.

L& * [t o)
i, he petitioner s also requested 1o aitend [he ficaring 1o produce further supporting

documents regarding the gig waterbodty

On 27.04.2022 ype letter wag given (o the Petitioner i.e, Sabyascahi Mallick Chowdhury 1o

submit alt relevany documents re garding Ukil Bher on 06.05.2022 and to attend hearing before
the Joim Conmitrec on 11.05.2022,

e

One fetter was glso issued 10 (he Secretary, Metropolitan Co-o cgnli.‘ve H@
37.04.2022 10 submit the documents regerding Ukil Bher; on’ﬁ6105‘2022 &m

Joint Comminee for hearing on 11,05, 2022 . ;J‘\/ ‘i';
I
. On 10.05.2022 the petitioner requesled the Chief Icchmmfé.f'f'ccr ERIEMA 10
[

.(
date 10 sishin rele vunt documents and re- schedule date for hLQrm

Da 11.05.2022 Sverctary of the Metropolitan Co-operative Hou}r%@mitlcd written

ducuments in support of their contentions and requested to fix g date afler 10.06.2022 ,

lnthe foun) meeting of the Joint Committce held on 17.05,2022 no decision could be taken by
the Joint Committee ns there was no quortm. However, Advocate Ankit Surekha appenred on
belilll ol Secretury of the Mctropolitan Co-operntive Housing Society and submilted verbally
that he would vollect and submit relevant deeds as and when available to him, A prayer was
mide by the Advocate of the petitioner to re-schedule another date for hearing and submission

of documents, No one appeared on behalf of the petitioner and time was sought by them.

Another opporunity was piven to the petitioner vide lener dated 19.05. 2022 19 submi relevant
dociments w iy, 26052022, Letier was jssued o the St.crelary of the MCII‘DpOhlan Co-

uperstive Housing Soy um RII__ televant documents within 26, 05.2022,
A




The petitioner gypy

£

mitted thy dotuments o 23.05.2022 to the office of E W\‘L“r Bnd AhE

Secretary, Metropoiiiay Co-operaty e Housing Society submitted the doctmedds "on
15.05.2022 in the oilice of EKWAA

Letter was also jssued on 19.05.2022 1o e Commissioner, Kolknta Municipal Corporation by

the Chief Technical Officer, EKWMA, 1o submit the Deeds and Mutation certificatc of plots
surrounding the walerhody | CZ-0a, 7. 14, CZ-13A, CZ-15, CZ-20, Cz-20A, CZ-3
seclor B, Metropolinm Co-opermive Housing Society, Canal South Road, Kolkata-700105.

Letter was issued by the Chier Technical Officer, EKWMA, 1o the Inspector General of
Registration on 19.05,2027 10 provide the certifjeqd copies of the Deed of Plots surrounding the
water body ic. CZ-9A, (2. W, CZ-157, cz-15, CZ-20, CZ-20A, CZ-8 ot Sector B,

Metropolitan Co-operative Mousing Sucicty, Canal Souh Road, Kolkata-700105 10 asccrrain
the factual position off the land in question,

/" LN

- L.

Decds were received from the different Registration offices of ?/@; ngal bcl’.wec\ \
/

x 022 - 30.06.2022. e c
21.06.2 30.06.2022 ;' u‘, / 2, > '
t{ ,,':_ .) 1
- e
The nal mecting at the Joint Commitiee was held on 27.07 2022, a p {\‘:e}\ point pragq’}nﬁo?'.-'é‘ oy,
wias shown which stated as follows: \q -~ '3:.‘;,,"

1

* Inthe presentation, the actual physical loeation of Uki] Bheri was shown,

* The pretitioner submined a certified copy of Sale Deed of Plot No, CZ-9A bearing No.
43771985 ulong with a Master Plan of Metropolitan Coopertive Housing Society. The
master plan clearly shows thet the water line of Ukil Bheri, and the plot nos, Cz 8, CZ 94,
CZ14.CZ 15, CZ 20, CZ 21 and CZ 26 arc adjncent to the water-line, These plot numbers
are the last piots of the easter side of Ukil Bheri and wester side of Metropolitan

Cooperative Housing Society

* The Google imagery of 20].: dlSO shuws plot nos. 2 8, CZ9A,CZ 14, Cz 15,CZ 20, Cz

2t und CZ 26 are theTgst ‘Ihe eastem side of Ukil Bheri angd western side of
Mutropolfian ¢ ngpemm}knmnm

D
Bheri was tound "?" / F" s

be ‘p g "I"ﬂ, A i
™4 i “é" uf7 X-
| T oA ey |

-~ | -'."(;"'(?' 7 i, ]




- 150"

s The i ;;.'L‘ [:‘i'.:gcr\ ul 202>

CZ 54, (d-204, CZ.2

\. P ;
shows, e existence of plot Nos, CZ-9B, CZ-144) Cz-14m.
INand ¢y 26 A'BIC.

* From deeds of plots of r\-[ctmpgjimn Cooperative Housing Society provided by the Inspector

al, the l'nl!nwing facts regarding filling up of Ukil Bheri is

Geueral, Repisteation, West Beng
evident ;

i. Plot na, CZ o

i

'S purchased hy Supriti Seha from the Metrapolitan Co-operative

e
Deed No 04577 01 2015, The schedute of the Rc{;/i;tcﬁ"fld)cedfﬁo
thit Pl Ng CZ-9A is on the E;

T\W“
3 = S 0\5 XN
=asteen side of the Plot no. €Z-9B, 7

Housing Sociaty by

As per the Master Plag of Metropolitan ¢ o-operative Housing
No. (2-
plotno. CZ 9 has been created by

Google Map of 2013, plot

e

5 o~ W ety
: P o FER
bl:?f;:{y of l{&}j. and lhc\\'—’\‘o“
U 1 o W g o
YA 15 the last plot 1o the w ,oﬁl\the Somq_{y-.}{cncc, r,i %
flling up water body after 2013 : ’

T

b f
==,
P
oA

.

a'}e'

X >
i. Plot No. C7-144 was purchased by S Debasis Das frony Mcr.ropo‘mafi_ :Ct;p;ic_r_agm/
Huusing Socicty by Deed No. 01451 oF 2015, The Schedule of Registered B;-e_&;llﬂ\a's |
0. CZ 14A, and CZ 148 is on the west of |
A Mis elearly mentioned i (e Deed that plot no. Cz 14B is under wager.
AS per the Master Plan of Metropolitan Co-operative Housing Society of 1985 and (he
Gaogle Map of 2013, plot No. CZ 14 is the Just plot 1o the west of the Society. Henee,

nereated by filling up water body after 2013,

0

that plot na. C£ 14 is the castern side of plot n
plotno, C7 14

plotie €7 13A has bee

WLllot ne. ©7 14B was purchased by Smt. Romng Chatterjee from Metropolitan Co-
o 190106470 of 2015, As per the Schedule: of the
0. C7 148 is 1o the west of plot no, CZ A, which is referred 1o above.
As per the Master Man of Metropolitan Co-opeanive Hou
Gavgle Map of 2013. plot no. CZ 14 was the last plot to 1

plotno. CZ 148 has been ereated by filling

operative Heousing Sociely by Deed N
Deed, plor i,

sing Sociely of 1985 and the
¢ west of the Society. Hence,
up the water body after 2013,

WPt e (718 whs plg_é%m@?':%h%*\!r_\{_{\mlhcshy

an Agarwal from My, Narayan Das
. il : B
sharma by Decd N_n’&}?!f.:, oF3GH_ A *;m,lfc‘ Schedule of the Deed, plotno. CZ i5 is 10
3 ;'/ 0& P é( 5
3 . fe Sy, e,
-\" | '3 ,"‘—{q' n - "1r, i ‘/g'?) o 1
o | g &, ‘,fd"f:" - I
1 " J;- ‘J“c’f'
TN &, 05 g,
10500 ﬁ. bk Ao -:...r
| g .‘
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the west of R vl ; \: (e
plot no. €7 |5, Wherein there is a vaeant land {plot number of Yehich-in not
Tentiined m (e Deedy ta the west of :

plotno 15, N

s Pt the Master Plan of Metropolitan Co- -operative Housing Society of 1985 and the
Gougle Map of 2013, plot o, CZ 15 is the last plot 10 the west of the Society. Hence,
Plotno. CZ 13A has been created by filling up water body after 2013

Findings of the Jain Commitiee based an documents available are as follows:

[ From the master plan of Mectropolitan Cooperntive Housing Society, 1985 and
Google Emagery of 2013, it is found plotnos, CZ 8, CZ 9A, CZ 14, CZ 15, CZ 20,
CZ 2V and CZ 26 are the last plots of the eastern side of Ukil Bheri and wesicrn

siic of Metropolitan Cooperative Housing Society. L TS o

i As per the Google Imagery of 2022, it is evident that plot no. £
148, CZ 15A, CZ 20A. C7 21A and CZ 26A/B/C are n é crcutcdz' fé{s by
fithng up of LIKil Bhert after 204 3. e

(i
. The Inspection Report of West Bengal Pollution Control Bom‘d\]nted IB‘QSQGM /

along with photographs, confinms that the eastern side of Uki! Bhen has~Béen
partly filled up by construction debris on the castern side which is nnnexed

erewith and marked a5 Annexure .

v The report of ADME& DL&LRO South 24 Parganas dated 16.02.2022, point
No.2 stes that ™ the construction work of two buildings, were found 1o be under
process in the castem portion RS plot No 268, ‘The G+4 building (CZ/9B) appears
to he completety full ol residents. The other buildings (CZ14A/14B) in the
opposite side has been risen up 1o 4™ floor, fig construction work has not been
completed. The two buildings have been constructed over the filled-up portion of
the waterbody of RS plot No.268 ™.

\ P wileged Dag No.268 a1 Mouza-Nimokpaktan, JL no, | under P.S. Pragati
Mundan, Ward no. 37 ol Kolkata Municipal Corporation (KMC) is nowhere
mentioned mﬂiu, (?g -@iﬁ\@mpmumn Cooperative Housing Sociely availuble

with thu?‘ufhw liowes ‘g‘l‘”" amd map of ADM & DL&LRO o1 Point No.9

‘0 /

o gy A o £\
f 5 4 ;"‘J ft‘{ N 5&( %LV y
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el i
,/ conlinms " ot present, most of the land in the castern sidc of R.S. p! ¢No.268 aud
almost all af R.S. Plat 267 is occupicd by members of Metropolitan Co-aperative

{ .
Housing Socicty ™.
|
' . . i |
Kolkata  Municipal Corporztion  has submitted copics of complaints 0!
Maidan against

26072016, U6.08.2016, N2.05.2018, 25.01 2019 with P.S. Pragati

ey op of UKl Bherd, The KMC issued notice dated 17. 08.2018 ws. 401 of the
Kolkata Municipal Corparation Act, 1980 against Supriti Saha to stop illegal
by KMC shows that.f dlms_L,

constructions at plot no. CZ- 983, The map submitted

has been done in the easteen side af UKl Bheri.
[ ) \

Fistally, the Committee unanimously toek the following dectsions

+ Dlot Nos. C7- 9B, CZ- 14A, C7- 14B. CZ-15A. CZ- 20A,C :
have been created after 2013 by filling up of walerbody i.e. : ’l:hf:?'f"‘ i
needd o be demolished. f_’ 2_4’ |
C7 9[3

The KAMC shall take steps to immedintely
C7 -14A, CZ- 14B, CZ- 15A, CZ- 204, C2- 21A and CZ~ 26 A/B/C in compliance with
the Order of the Hon"ble National Green Tribunal dated 03.01.2022,

Alter restoration of the water body, the KMC shall take management control of the

same in aceordance with The West Bengal [nland Fisheries Act, 1984,
fhe KMC will demarcate Uki) Bheei boundary with concrete pillars and do the peo- |

sgeing with the help of ADMELRO, i7ixt South 24 Parpanas.
he KAIC shall submit a compliance report ufier restoration of the nbove mentioned

plots before the Hon'ble Natiomt Green I'ribunal, Eastern Zone Bench, Kolkata within
a penod of 6 months.
Ie weport of the final meeting beld on 27.07.2022 is annexed herewith and marked as

Annezure-X1L

Further &MC subnutted some photocopy of Jeeds relaled in plot nos. CZ-14A., CZ-14B, CZ

37, CZ-98 an U8, 09.:02:. e

‘%‘*lﬂ ?1@ ’
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O
- « 0wner ol plot No.CZ/20-A, Sector-B of Mch;u‘pgl\imn Co-.
eperative Housing Sociely requested for o hearing before the Joint Committee. After Seeking.

permission from the Joint Commiltee

On 05.09.2022 St Sunjib Podder

wnuther opportunity of hearing was given to both the

petiicner and Sl Saniib Podder on 23 04 2022 'LJ}\.
The meetung of the Joim € i in vi el *.5"{.:1".:‘"
W Comumitiee was held in virtuel modesog-ivell.as physicatanode on

13.09.2022. The petitioner appeared befure the Joint Commi (:e?. nd m%lgaﬁll‘“‘ CO“S\UE'IT\O"
was complete @t plot No. C7 9B, CZ 14A, C7 14B. Sri Snnjiﬁ{ Tdder xmﬁ’ww"'ﬂj‘%:l’is
Advocate Sanjay Upadhyay who has made detail submission B{fc&i\ the Joln%énmﬂ}ii%;ﬂ“d
has elso submitted written documents in suppon of their claim. As{}:fft‘-‘\g‘t_i_?g_@{zm}y@dcncc
came up in suppon of their elaim, the Joint Committee decided to fo ’”@éﬁiﬁﬁ}bﬁflukm in
the finad mecting dated 27.07.2022.

Un 27.09.2022 . o copy of WPA 21710 of 2022 (Sabyascahi Mullick Chowdhury -vs- Nutional
Wetlands Awhority & Ors.) tiled at High Court, Caleutta has been scrved upon the SWA by

the petitioner

S

Smi. Necelsm Meenn, Dircctor, JESWM & Sri Kaliyamurthki Balamurugan, CEO
Secretnry, Fovironment Department snviranment Department &Member,
State Welland Authority
Heolam Meonz, W Chlef Environment Ofifces
Soctgtery Environment Deparnmeant
Ciwvimnmeart Dupermant Covernment of West Beagzl
G mrrenunt of Wanl Danvd)
o . 6.
C ¥l /\,.n_ ;\/L O/\ A p"-’ 1.er Q'&V
- ) ~
e ['f‘
br. Shahida Parvin Quazi, Scientist E, Susmitn EKka, Scientist *D*, Eostern
Inteorated Regional Oftice, MOEF&CC, Repiounl Directorate, CPCB
Tt b W{n a"'i”“' SHARIDA PARYIR QUATI Faerm w1 £ Spvmirn Bhko
wfaw élSBI[HFjST: 4 lhllh'ﬂ:'u_' ¥ TR $ ey
o vy e ASENY uraed- ‘1".11::5"“ Sﬂ:-énrl:l (: ® ’L‘-:;;‘ln"\:;_: R
Wiks AT 0F {NYIGIHNLNT 'n‘j%"c_uuu:i :}PN Centenl Poftutkon € sunrad {heaed
; s R Therds I TEERASIED EICIRM L 1Y ¢ Weepaoual Errcuioiane
r lr :l . ."h“l = {““‘%Q E‘“_ fapr -1‘%‘3\ Tf‘:‘t?;."l’, 'I“!Jh‘l’:m‘_';‘lﬁ:nhm “q[l:'l'l'.'l
i = ey b ‘nat Fovrume Toomeahe § bamgs vuoonf sl fwolia
t5-143, SLCIER oM, ’g%"t‘f,'}""m“ ek j lsu:.'mmm l'n‘tn ! n:.:-u..r. .u....‘ Haeml
/ ‘e y O 7 \‘ ;? L iloaa s R SRS T
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sri. Nitesh Dhati, ADM& D& 1RO
District ‘mufh 24 Parpan

HA
s 2 & Lars Sefam,
=i -Parganas, Al ,1-.,|3

e se a, r"/

Sri Gaarav Lad, De}mt_\- Commissioner
of Police, Eust Division, Kolkata Palice

]

§ri. Dehashis Sarkar, Ch:cf Engmcr.r
wBreno

Chiet Engin
Vf 8. PD”UUﬂn go,-::"r

il Bz
Dept. of Envitonmany, Govl ol iy 5
Bxecutive Engincer{Civil)
KMC Building, BR-ViI
i“":'ifﬁfgﬁh\\
S ?’\\\
'-:-‘:: ‘:1 ':" \_} -\\
1% 59 3 3
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At N, D00 A Auplicant s ChandroalwhbacA Chaklodbil, Fovns 04

N/

T 13 NOTACERTINED Copy»
1IN THE 5UPRIIME COURT OF INDIA

CIVIL APPELLATE JURISDICTION

CIVUARERALNQ. 2042 QF.2023
\Diary No 9248/2023)
Hitesh Sharma s Appaeilont
VVargus
sabyasachl Mulllck Chowdhury & Ors . Rospondants
ORDER

)

Delay comtdoned,

Ms Kiran Su, senlor counsel appeaiing on behalf of the _pnrl:l'oner-states that no
hearing was afforded to the appellant before the Impugned crder yos passed by

the Nationol Green Tribunal on J January 2022,

The submission 15, it is only when o notlce was received by the appellant on 15
December 2022 that the appellant ohtalned knowledge of the arder of the

Nalional Green Tribunal. it bas been submitted that the appellant would be

weriously alected by the impugned order.
The allegation pedtains toa construction on a wetland,
The Tribunal has constituted an clight member conymitiee,

e the appedlant bas t||'iuv.nv o that he was not heard, it will be open to him

to o The N.IllUlhIi’f‘l_t'L‘lihrrlyllJﬂ- with the abuve grievance for which we

2y N2 \
S - /

P .

#
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wilivitlon Mo ALDBSEN2023 Aopliant . Chaodsaalilibar A Lhokalabbil, Poyva . A

graok liberty to the appallant.

The Tribunal may:then jook Inta the tenability of the grievance on merits.before

phssing an ordor thérson.

i Subject to the grant: of the liberty to the appellant In the above: temms,, the

appeolis disposed.of.

9 Ponding apphiestlons, I any, stand disposed of.

.

i
onlrlggnlouo‘t.aDl'Illlunnllnnlu‘.-col)uch-

[Dr Dhanarijaya Y Chandrachud)

\A

LY "u-.uvlol_lc"p.-.---"uu--n-linc--n---}s

[Pamidighantam Sri Narasimhal

Now Delhl;
April 24, 2023

(R Y

Coyuy ol a Suny
L . bgae
L [ & o*tla ran l{" ’
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Applizatien Mo, AL-BS07/2023 Applizant : Chandrsheitine 4 Chakalabhi, Pagns: A
3
ITEM NO.8 COURT NO.2 SECTION XVII

SUPREME COURT OF INDIA
RECORD OF PROCEEDINGS:

CIVIL APPEAL Diary No(s). 924872023

{Arising out of impugned final judgment .and order dated 03-§1-2022
in OA No. 25/2916 passed by tﬁe ‘National Greeh Tribunal, Eastern
zone Beach, Kolkata}

% Petitioner(s)
VERSUS 147519

Respondent(s)

HITESH SHARMA

SABYASACHI MULLICK CHOWDHURY & ORS.
{ IA No.74071/2023- -SONDONATION: OF DELAYLiﬂyFILIﬂQ:anﬂ ~IA
No.74075/2023-STAY APRLICATION and- IA No 24074/2023-PERNISSION. TO
FILE APPEAL )

pate : 24-04-2023 This petition was called on for hearing today.

CORAM : HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA

For Petitioner(s) Ms. Kiran suri, Sr. Adv.
" Mr. chandraShekHar A. Chakalabbi Adv. \}\

Mr. Abhishek Bose, Adv.
Mr. Pijush Biswas, Adv.

Mr. S.k. Pandey, Adv. e tTup Copy
Mr. Awanish| Kumar, Adv. ra'Strar (JacH.)
Mr. Anshul Rai, Adv. n-—-._......;éozé
Mr. Abhinav| Garg, Adv. &auroma Court of Indla

Mr. D, Girish Kumar, Adv,

Mr. Kumar Vinayakam Gupta, Adv.

Mr. Anupam Jain, Adv.

Ms. Aishwarya N Hiremath, Adv.

M/S. Dharmagrabhas Law Associates, AOR

For Respondent(s)

UPON hearing the counsel the Court made the following
GRDER

1 Delay condoned.

W
D, | !““?\

o

¥/
'i A & 9": 4:“{
/ X

’
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Application No. nl-.asnmmi\nnnmmmdmhnmmhlnbm_naumd

4

2 The appeal is disposed of in'terms of the signed order operative part of which is

reproduced as under :
tant.has a:grievance that he:was not;héard,

move thie National Graen Tribunal
for which we grant liberty to the

“6 Since the dppel
itwill be open to him to
with the 'sbave grievdnce
-appellant,

Thé Tribinal may then look into the tenability of the
griasvance on merits before: passing an order thereon,

Subjact;to: the grant of the liberty to the appellant In'the
aboveterms, the'appeal is disposed of.

9 Pending &pplications, if any, stand disposed of "

, ls Lo

&
L |
(GULSHAN KUMAR ARORA) (SARDJ. ‘KUMART GAUR)
AR-CUM-PS ASSISTANT REGISTRAR

{signed order is placed on the file)

R atrs ot |

o i \'? \J
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o
i B

« % 3
e ke by
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S/Liz
11.06.2025
Court. No. 19
Suvayan WPA 21710 of 2022
With
CAN 5 af 2025

Sabyasachi Mullick Chowdhury
Vs.
National Wetland Authority & Ors.
Mr. Rupak Ghosh
Mr. Vishwarup Acharyya
...for the petitioner,
Mr. Amal Kumar Sen
Mr, Benazir Ahmed
...Jor the State.
Mr. N. C. Bihami, Sr. Adv.
Ms. P. B. Bthani
o ~for WB.P.CB.
Ms. Soumi Guha Thakurta
Ms. Anindita Dus
...Jor the respondent no. 3.

Mr, Ankit Surekha
..for the respondent no. .

In Re: WPA 21710 of 2022
The affidavit-in-opposition as {iled on behalf of the
respondent no. 3 i.e; Central Pollution Control Board is
taken on record.
In Re: CAN 5 of 2025
1. This is an application at the instance of the writ
petitioner praying for appointment of a Special Officer
to ascertain the nature of work as alleged to be carried
on over the water body viz. ‘Ukil Bheri’ and to identify
persons involved in the filling up of and/or work being
carried out on the said water body on June 2, 2025 and
to file a report before this Court along with other
ancillary reliefs.
2. In support of the petition under consideration Mr.

Ghosh, learned Advocate appearing on behalf of the




_lyem

writ petitioner at the very outset draws attention of this
Court to page no. 95 of the instant interlocutory
application being a copy of the order dated 15.11.2022
as passed in the instant writ petition by a co-ordinate
Bench. Attention of this Court is also drawn to page
no. 123 of the instant application being a copy of the
order dated 15.12.2022 as passed by the self-same co-

ordinate Bench in the instant writ petition. -

_ In course of his submission Mr. Ghosh further draws

attention of this Court to page nos. 28 to 40 of the
instant application being “a copy of the report as
submitted by the respondent na. 2. It is submitted by
Mr. Ghosh that from the materials as placed before this
Court it would reveal that the relevant committee as
constituted by the National Green Tribunal
(hereinafter referred to as ‘NGT' in short) has
submitted a report indicating that the said committee
had taken decisions for taking immediate steps by the
KMC authority to restore the water body at plot nos.
CZ-9B, CZ-14A, CZ-14B, CZ-154A, CZ-204,-CZ-21A and
CZ-26A/B/C in compliance of the order of the NGT
dated ©03.01.2022 since according to the said
committee those plots have been created after 2013 by

filling up the water body i.e. ‘Ukil Bheri'.

. It is submitted by Mr. Ghosh that from the order dated

15.11.2022 it would reveal that a co-ordinate Bench
while passing the said order granted liberty to the
authority concerned for implementing a part of the

report. It is further submitted by Mr. Ghosh that from

1299
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the order dated 15.12.2022 it would revea! further that
the self-same co-ordinate Bench passed an order of
injunction on any further construction over plot nos.
267 and 268 situated at Chingrighata, South 24
Parganas.

. It is submitted by Mr. Ghosh that it is the specific case
of the writ petitioner that in utter violation of the order
dated 15.12.2022 filling up of water body took place on
and from June 2, 2025 and further construction of
work has been undertaken. It is thus submitted that in
order to ascertain the genufineness of the allegation as
raised by the writ petitioner a Special Officer he
appointed.

_ Per contra, Mr. Surekha, learned Advocate appearing
on behalf of the respondent no. 9 in course of his
submission also places his reliance upon the report as
submitted by the committee appointed by the NG1. It
is submitted by Mr. Surekha that the present petition
under consideration is absolutely vague inasmuch as
no plot number and/or Dag number has been
mentioned  where the alleged unauthorized
construction and/or illegal filling up took place.

1t is further submitted by Mr. Surekha that his client
being the private respondent no. 9 herein allotted plots
of land to its members much prior to coming into effect
of the prohibition of conversion. It is further
submitted by Mr. Surekha that in absence of any
specific allegation and/or in absence of any specific

assertion with regard to relevant plot/plots no fruitful
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purpose would be served by appointing a Special
Officer. It is further submitted by Mr. Surekha that a
Special Officer cannot be permitted to fish out evidence
to the prejudice to the interest of the respondent nao.

9/society and its members,

8. It is further submitted by Mr. Surekha that for proper

adjudication of the instant writ petition vis-d-vis the
instant interlocutory application being CAN 5 of 2025
the Kolkata Municipal Corporation (K.M.C. in short)

oupht to have been made party.
° -+

9. Tt is further contended that the present writ petitioner

has failed to produce a single scrap of paper in order to
substantiate his locus stadi though the writ petitioner
claimed himself to be a lessee in respect of the said

water body.

10.0n careful perusal of the entire materials as placed

before this Court and after hearing the learned
Advocates for the contending parties it reveals to this
Court that the committee constituted by the NGT has
already submitted its report indicating the plot
numbers whereon/wherein according to the said
committee alleged illegal filling up of water-baody took
place. Materials have been placed before this Court
that while disposing CAN 5 of 2025 a co-ordinate
Bench of this court passed an injunction order over
piot/Dag nos. 267 and 268 situated at Chingrighata,
South 24 Parganas on any further construction by the
parties to the instant writ petition. Admittedly, in the

instant writ petition the writ petitioner has not stated
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12,

13.

14.

.

5

specifically plot/dag nos. over which alleged further
unauthorized work and/or filling up took place on and
from June 2025.

However, in course of his submission Mr. Ghosh
submits that such unauthorized work and/or filling up
of water-body took place in the aforesaid plot/dag nos.
267 and 268 situated at Chingrighata, South 24
Parganas.

Such being the position, this Court while disposing the
instant interlocutory application appoints Mr. Anirban
Mob:- emaij-

Gope. 9830860%38/8910306637,

anirban.gope17@gmail.com as a Special Officer.

This Court further directs the jurisdictional BL&I.RO
to prepare a demarcation report in respect of plot/dag
nos. 267 and 268 by field verification securing prior
service of notice upon the writ petitioner, the private
respondent no. 9 and the Special Officer as appointed
by this Court. On eompletion of such field verification
the jurisdictional BL&LRQ shall prepare a demarcation
reporl and shall hand over the same to the Special
Officer soon thereafter along with a copy of the current
record of right and/or computer generated information
regarding piot (‘dager tatha’} in respect of the aforesaid
two plot/dag numbers.

On receipt of such field verification and/or
demarcation report over plot/dag nos. 267 and 268 the
Special Officer after service of prior notices along with
copies of field verification report upon the writ

petitioner and the private respondent no. g shall cause




. S

an inspection over the said two plot/dag numbers and
shall prepare minutes and on the basis of such minutes
he shall submit a report before the Court having
determination indicating as to whether he has noticed
any construction and/or filling up of .water body over
the aforesaid two plots.

15. The enter exercise as indicated in the foregoing
paragraph is to be completed by the jurisdictional
BLELRO positively within 15 working days from the
date of communication of the server copy of this order.

16. The Special Ofﬁce; aswappointed by this Court shali
submit his report together with the minutes before the
Court having determination within 30 working days
from the date of receipt of the report from the
Jurisdictional BL&LRO.

17. The consolidated honorarium of the Special Officer is
fixed at Rs. 15,000/- per visit which is imyable by the
petitioner in advance.

18. Liberty is given to the learned Advocate-on-Record for
the writ petitioner to communicate the server copy af
this order to the respendent no, 7/authority along witly
a copy of the instant interlocutory application who in
turn shall forward the same to the jurisdictional
BLELRO for his immediate compliancs,

19, The time limit as fixed by this Court are mandatory and
peremptlory,

20.The Officer-in-Charge of Pragati Maidan P.S. s
directed to ensure that no hindrance is caused either to

the jurisdictional BL&LRO or to the Special Officer as
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appointed by this Coyrt in carrying out this order and
he is further directed to ensure Posting of sufficient
numbers of armed police personne] on the day and
hour when the Jurisdictional BL&LRO and the Specia)
Officer as appointed by this Court wili hold inspectjon.

21. It is made cleay that in the event any harm is cangeq
either to the Jurisdictionaj BLXLRO and the Special
Officer, the Ofﬁcer-in-Charge in the Pragati Maidan
P.8. shall be answerable to this Court.,

22.1t is further made clear that prior to causing inspection

"
and/or preparation of field verification report, the
Jurisdictional BL&LRO and the Special Officer as
appointed by this Coyrt shall intimate the day and hour
of their visit to the Ofﬁcer~in-Charge in the Pragati
Maidan P.S. either in writing or by sending mail o
through whatsapp,

23. Department is directed to forward copies_ of this order
to the Commissioner, Kolkata Police ang to the O/C,
Pragati Maidan P.S for their information and
compliance,

24.With the aforementioned observation, CAN 5 of 2015

is disposed of,

(Partha Sarathi Sen, J.)



